
 223  ‘Re.  Demonstrarion  by  S.  Y.
 Sewak  Samaj

 MR.  SPEAKER  :
 come  to  the  Parliament.

 You  want  them  to

 SHRI  S.  M.  BANERJEE:  There  is
 Section  44  which  prevents  them  from
 coming  near  Parliament  House.  |  can
 assure  you  that  this  delegation  of  unem-
 ployed  youth  will  be  led  by  responsible
 persons  and  not  by  Naga  sanyasis,  and  so
 oo.  There  should  be  no  ban  and  the  ban
 should  be  lifted.  It  is  no  use  arresting  the
 unemployed  youth.  I  request  the  hon.
 Prime  Minister,  through  you,  to  say
 something.

 MR.  SPEAKER  :
 Kabir  was  speaking.  I  think  we  may  allow
 one  hour  more  for  this.  The  Prime
 Minister  will  reply  at  3-30  P.M.  One  more
 party,  Marxist  party,  has  not  spoken.

 Shri  Humayuo

 SHRI  BAL  RAJ  MADHOK  (South
 Dethi):  There  is  some  time  left  for  our
 party.

 MR.  SPEAKER  :  4  more  minutes  left.
 ]  will  add  one  more  minute  to  it  and  give
 itto  you.  I  will  not  stinge  or  deny  that
 for  you.  I  want  to  give  some  chance  to
 independents  who  have  not  spoken,  if  they
 are  here.  Since  we  will  adjourn  for  3
 months,  those  who  have  not  spoken  may
 be  given  a  chance,  I  thought.  Some  Con-
 giess  Members  also,  2  or  3  of  them  may
 speak.  The  points  raised  by  Shri  Dwivedy,
 Shri  Nath  Pai  and  Shri  Banerjee  will
 certainly  be  replied  to  by  the  Prime  Minis-
 ter  in  her  speech  when  she  speaks  on  this.
 Unemployment  is  a  bigger  problem,  a  wider
 question.  Naturally.  I  don’t  think  she
 should  make  a  speech  now  and  against  at
 3-30  P.M.

 SHRI  SURENDRANATH  DWIVEDY  :
 Some  delegation  met  her.

 SHRI  PILOO  MODY  (Godhra)  :  Plan-
 ning  is  res:  ible  for  this  ployment.

 MR.  SPEAKER  :
 those  details.

 ashe  will  give  all

 SHRI  HEM  BARUA  (Mangaldai)  :
 What  about  the  point  raised  by  Sbri  S.  M.
 Banerjee  2  You  have  imposed  ban  round
 about  Parlfamept  House.
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 SHRI  S.M.  BANERJEE  :  Let  her
 speak  on  the  unemployment  situation.
 About  Section  44  also,  I  want  to  know.
 The  ban  shou!d  be  lifted.  It  is  impossible
 for  any  one  to  come  here.

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINISTER
 OF  PLANNING  (SHRIMATI  INDIRA
 GANDHI):  I  shall  refer  to  the  question
 of  unemployment  when  I  speak  this  after-
 noon.  It  is  true  that  I  met  representatives
 of  the  Samajvadi  Yauvk  Sabha.  They
 have  given  me  a  memorandum.  Now,  some
 of  those  points  are  made  earlier  also.  |
 assured  that  that  all  of  us  are  equally
 concerned  with  the  very  grave  unemploy-
 ment  situation  in  the  country,  and  every
 effort  is  being  made  to  see  in  what  way  we
 can  help  in  this  situation.  It  is  obvious
 that  the  problem  cannot  be  solved
 immediately  but  we  will  centainly  give
 consideration  to  the  points  which  they  have
 raised  and  which  also  other  Member  of  the
 House  have  also  raised.

 2.39  brs.

 MOTION  RE  :  FOURTH  FIVE  YEAR
 PLAN—DRAFT—Contd

 MR.  SPEAKER  :  Shri  Humayun  Kabir
 will  continue  his  speech.

 SHRI  HUMAYUN  KABIR  (Basirhat)  :
 Speaking  on  the  last  occasion,  I  referred
 to  the  present  situation  in  the  country  and
 said  that  the  situation  is  due  not  so  much
 to  faults  of  individuals  as  to  certain  wrong
 Policies  pursued  by  the  Government  ;  and
 in  my  view,  the  basic  mistake  of  the  three
 Plans  has  been  the  inadequate  attention
 paid  to  the  problem  of  unemployment.  We
 have  increased  agricultural  production
 almost  twofold  in  the  course  of  the  last  8
 or  9  years.

 We  have  increased  industrial  production
 almost  seven  or  cight-fold  in  the  course  of
 the  last  8  years,  but  simultancously  we
 have  increased  unemployment  at  an  alarm-
 ing  rate.  The  First  Plan  provided  for  an
 increase  of  unemployment  of  three  millions;
 the  Second  Plan  provided  for  an  increase
 of  unemployment  of  four  millions  and  the
 Third  Plan  provided  for  ap  increase  of
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 unemployment  of  eight  milliions  ;  but
 that  actually  became  ten  millions  so  that
 as  a  result  of  these  three  Plans,  there  has
 been  an  increase  of  almost  twenty  millions
 of  unemployed  in  the  country.

 Io  the  amendment  I  have  moved,  I  have
 said  that  these  Plans  have  overlooked  one
 of  the  major  Directives  in  our  Constitution.
 There  is  inadequate  attention  to  Article  39
 of  the  Coustitution  which  lays  down  that
 every  single  citizen  of  India  must  be  pro-
 vided  with  the  opportunity  of  earning  his
 or  her  livelihood  through  honest  labour.
 This  provision  of  employment  has  not  been
 met  in  the  Plans.

 Uthink  many  of  the  difficulties  which
 we  face  in  the  country  today  are  due  to
 this  failure.  Today,  we  bear  about  conflicts,
 group  conflicts  based  on  language,  group
 conflicts  based  on  religion.  Ultimately  al)
 these  are  due  primarily  to  the  economic
 factor,  to  the  lack  of  opportunities.  Ip  a
 community  where  opportunities  are  adequate
 and  where  every  man  has  a  way  of  utilising
 his  energies  in  creative  employment  and
 finding  means  of  subsistence  for  himself  and
 his  family.  these  kinds  of  conflicts  do  not
 occur.

 2.4  brs.
 [Mr.  Depaty-Speaker  in  the  Chair]

 If  only  we  could  provide  employment
 for  everyone,  many  of  these  conflicts  and
 clashes  will  disappear.  I  am  reminded  of
 some-thing  which  I  said  to  the  Bengal
 Legislative  Council,  almost  30  years  ago,
 in  1938.  I  said  that  the  then  communal
 situation  in  India  could  be  compared  witb
 twenty  hungry  tigers  in  a  circus  which  are
 given  two  pieces  of  bones  and  asked  to
 keep  peace  among  themselves.  If  instead
 of  two  pieces  of  bones,  you  throw  twenty

 twenty  bones,  even  then  there  will  be  some
 clashes,  some  grumbling,  but  on  the  whole
 there  will  be  peace-  This,  I  think,  is  the
 prime  defect  of  the  Fourth  Plan  Draft
 as  it  has  been  presented  to  us  like  also  the
 earlier  Plans.  Iwill  try  to  indicate  why
 this  is  so.

 There  are  three  major  reasons  for
 growing  unemployment  in  India.  Firstly,
 it  is  under  concentration  on  heavy
 industries.  We  have,  to  the  detriment  of
 almost  every  other  sector  of  economic  life,
 emphasised  the  heavy  industries  sector.
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 That  is  why  we  find  that  in  spite  of  the
 great  set-back  of  1966-1968  and  the  crime
 of  devaluation—I  regard  devaluation
 nothing  less  than  a  crime  against  the  Indian
 People—the  industrial  production  in  1968-
 69  was  55  on  the  basis  of  00  as  base  for
 ‘1960-61.  In  spite  of  these  great  set-backs.
 there  was  this  substantial  increase  in  heavy
 industries  in  these  eight  years  when  there
 was  no  corresponding  increase  in  other
 sectors.  In  fact  there  was  a  definite  set-
 back  in  almost  all  other  sections  of  the
 national  economy.

 The  second  reason  for  growing  unem-
 ployment  is  our  wrong  fiscal  policies.  This
 fiscal  policy  bas  two  aspects.  One  is
 increasing  the  cost  of  production  on
 account  of  imposts,  subsidy,  excise  and
 cnstoms  which  have  pushed  our  cost  of
 Production  to  a  level  where  we  produce
 things  at  two  or  three  times  the  landed
 cost  of  the  same  commodity  imported  from
 abroad.  Take  the  case  of  steel.  Japan
 imports  many  raw  materials  from  us,  they
 take  scrap  iron  from  us  and  they  take  ore
 from  us,  but  the  landed  cost  of  their  steel!
 is  half  the  production  cost  of  steel  in
 India.  Similarly  with  sugar  and  almost
 every  other  thing.  These  wrong  fiscal
 policies  have  pushed  up  our  cost  of  pro-
 duction.  We  then  add  further  indignity
 and  injury  to  our  own  consumers  by  giving
 subsidies  in  order  to  make  these  very
 commodities  avalable  at  international  prices
 to  the  foreign  buyer.  We  have,  Sir,  a  truly
 wonderful  situation.  We  spend  one  hundred
 crores  of  forelgn  exchange  to  import
 superior  quality  cotton  in  order  to  earn
 Rs.  80  crores  by  the  export  of  cotton  textiles.
 I  do  not  think  there  is  any  other  country
 in  the  world  where  they  have  this  kind  of
 wouderful  fiscal  policy.  Similarly,  we
 spend  Rs.  22  crores  on  subsidy  in  order  to
 earn  Rs.7  crores  of  foreign  exchange  by
 the  export  of  sugar.

 These  are  only  some  of  the  glaring
 examples.  It  is  true  that  we  have  been
 told  that  exports  have  increased.  We  have
 been  told  that  they  have  increased  in  the
 last  two  or  three  years,  but  here  also  the
 figures  are  deceptive.  At  the  present  prices,
 the  total  exports  in  960-6l  were  Rs.  000
 crores,  and  today,  in  ‘1967-68,  the  latest
 figures  available  indicate  that  this  was
 Rs.  200  crores  ;  in  other  words  an  increase
 of  about  Rs.  200  crores  in  the  course  of
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 about  eight  years..  But  this  {s  ‘again  due
 to  the  heavy  subsidies  which  I  have
 mentioned  and  of  which  I  have  given  you
 ‘two  glaring  examples.‘  ‘The  -same  thing
 applies  in:almost  every  other  field  -of  export.

 The  position  is  truly  alarming.  The
 annual  trade  deficit  was  Rs.  54  crores  a
 year  before  planning  started.
 Second  Plan,  the  annua!  deficit  was  Rs.  400
 crores.  During  the  Third  Plan  it  was  Rs.  600
 crores.  When  we  did  not  have  a  five-year
 plan  after  1966,  we  had  only  annual  plans
 but  in  ‘1967-68.  It.  was  a  trade  deficit  of
 Rs.  750  crores.  -This  is  the  picture  as  it
 was  in  the  past  and  as  it  is  today,

 Thirdly  there  is  too  much  interference
 by  Government,  in  addition  to  wrong
 fiscal  policies  and  undue  concentration  on
 heavy  industries  to  the  detriment  of  agro-
 industries  and  to  the  detriment  of  agricul-

 ‘ture.  We  find,  I  am  sorry  to  say,  no
 ‘indication  of  any  change  in  the  new  Plan.

 I  shall  give  you  onty  one  or  two  figures  to
 show  that  there  is  really  no  change  in  the
 Fourth  Plan.  in  spite  of  certain  brave  words
 used  by  the  planners.  At  page  27  of  the
 ‘Draft  Plan,  the  planners  themselves  admit  :

 “While  continuing  with  effort  in
 intensive  irrigated  agriculture  and  basic
 modern  industry,  it  proposes  to  pay
 special  attention  to  certain  fields  of
 productive  activity,  particularly
 agriculture  and  related  primary  produc-
 tion  which  have  been
 neglected.”’.
 In  other  words,  the  Planning  Commis-

 sion  admits  that  agriculture  has  formerly” And  what  is  the  position been  neglected.
 that  we  find  in  the  provision  today?  We
 find  that  in  heavy  industries,  there  is  an’
 apperent  reduction  of  about  one  per  cent.
 but  if  we  take  transport  and  communication
 along  with  heavy  industries—and.  the  two
 go  together—we  find  that  in  the  Third
 Plan,  the  combined  provision  was  4I.4  per
 cent,  while  it  is  42  per  cent  in  the  Fourth

 Plam:
 decrease;  This  certainly  is  not  a  sign  of

 °‘shifting-smphasis.  On  the  other  hand,  in

 During  the“

 in:

 Telatively’

 In  other  words,  an  increase  and  not
 s-"¥oerease'  but-  the  overall  prodactivity--has
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 Similarly;  the-provision  for-agricultare  is
 apparent  little  more  in  the  Fourth  Plan.  It  is -  45.6  per  cent  in  the  Fourth  Plan  as  against
 4  per  cent  in  the  Third:  Pian?  But  if  we
 take  irrigation  and:  flood.  control  which  go
 with  ‘agricuiture;-  we  find  .again-;  the
 some  story.  The-:.combined::  provision  in
 the  Third  Plan  was  203  per.cent-whiie  it
 is  9.9  pet  cent  in  the  Fourth  Plan.-  There-

 fore,  in  agriculture,  there  has:  been  a  farther
 feduction.

 This  negtect  has  been  reflected  in  the
 very  slow  results  ia  progress  of  ‘agriculture.
 I  would  say  that  iocrease  of  productivity  in
 agriculture  has  been:  frighteningly:  slow.  We
 have  been  told  about  the  -green  revolution,
 about  the  Intensive  Agricultural  :Develop-
 ment  Programme  or  I.  A.  0.  PL  Bat:s  am
 very  sarry  to  say  that  the  revelution::exists
 very  largely  in  the  heads  of::¢hose:  who
 speak  about  it...

 SHRI  PILOO  MODY  :{Godbra)  १5  in
 the-green  heads.

 SHRI  HUMAYUN  KABIR  :  -..:and
 not  in  the  actual  world.  It  is  omyina
 dreamland  and  not  in  the  green  land  of  as
 our  country.

 Hf  wo  take  the--vosts:  the  costs  of  agri-
 culture  in  I.A.D.P.  areas  are  about  75  per
 cent  more  than  fer  traditional  farming,  and
 the  cost  of  traditional  ‘farming  itself  has
 increased  by  more  ‘than  50  per  cent  during
 the  last  eight  But  the  productivity,

 ‘seven  fa  the  I:A'D.P.  ‘areas’  has  not:  inceras-
 ed  in  a--commensurate  way.  df  we-take
 the  total  productivity,  if  ‘1967-68  -it  was
 only  about  0  percent  =more  than  {'‘960-
 64  800  was  actually  less  -than  that  in  $964.
 65.  This  is  an  “aspect!:‘which  ‘I  think:  the
 Prime  Minister  and-  the  ‘other  Members  of

 ‘the-  Planning  Commission  should-  ‘take
 “-partteular  note  of!'"'Why  द. क  ‘it  that-there

 has  been'a  decrease  fn  tho  productivity’  per
 “’ acre:  from:  1964-65  2  it  is’  true  ‘that  in

 cortainselected'  areas>~  there  bas’  been  an

 not  increased  more  than  0  per'cent  in
 ot  the  case  of  village  and  small-scale  industries  *  tight  or  nine  years  and  has  actuaily  slecreased

 we  find  that’  the  meagre  provision  of  AL
 per  cent  in  the  Third  Plan  has  been  reduced

 sinde  ‘1964-65.
 coe  Even  more  alarming  is  the  fact  that  of

 further  to  3  per  cent  in  the  Fourth  Plan.'»  the  total  area  ‘under  foodgrains  tit  this
 This  also  shows  that  there  is  continuing

 ©  poglect  of  agro-industrics,
 “country—5/7th  is’  under  kharif.  “t/7th  is

 ‘yader  tabi,‘and  4/7th  js  ‘under  pulseé—in
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 the  5/7th  which  is  under  kharif  cereals,  the
 total  production  has  not  -tacreased.  by  more-
 than  I0  per  cent  in  spite  of  heavy  invest-
 ments.  Thodgh  there  has  been  increase
 in  foed  production;.  we  are  still-faced  with
 a  very  serious  situation.  Food  production
 has  almost  doubled,  but  this  is  due  to
 increese  in  area.  In  India,  the  emphasis
 should.  be  increased  production  not  through
 increase  of  area  but  by.  increase.  of  produc-
 tion  per  acre.

 I  think  that  the  policy  of  mechanising-
 agricultuse  is  entirely  mistaken.  -Govern-
 ment  are  pursuing.  a  wrong.  policy  which
 will  place  heavier  burdens  on  this  country  ;
 it  will  pot  only  place  heavier  economic -
 burdens  but  it  will  create  a  situation  where
 there  will  be  socia)  explosion  by  ereating
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 country.  You  caonot  maintain  law  and
 order  by  the  police  alone.  When  millions
 of  young  men  and  women,  many  of  them
 educated,  do  not  have  employment,  homi-
 lies  are  not  going  to  work.  regulations  are
 not  going  to  do  much  good.  JI  am  there-
 fore,  frightened  by  the  policy  of  Govern-
 ment  in  introducing  mechanisation  into
 agriculture  on  a  fairly  large  scale.  I  am
 also  surprised  at  the  conduct  of  some  of
 the  so-called  progressive  parties  who  are
 fighting  against  automation  where  only
 2,000  people  may  be  thrown  out  of  employ-
 ment.  It  is  a  doubtful  proposition  ;  it  may
 or  may  not  materialise  ;  even  if  it  does
 happen,  only  2,000  people  may  be  thrown
 out  of  employment  in  the  whole  of  India.
 Even  when  it  has  been  said  that  alternative

 largerscele  in  emptoyment-in  the  country:;,  C™Ployment  will  be  found  for  them,  they  :
 side.

 I  will  come  back  to  that  in  a  minute.
 I  will  just  refer  for  a  second  to  the  question
 of  price.  At  ‘1952-53  prices.  the  wholesale
 price  index  of.  foodgrains  in  960-6l  was
 only  102.  In  other  words,  in  roughly  about
 7  or  8  years,  the  increase  -had  been  -by  2%.
 In  1966-67,  the  index  went  up  to  220.
 Today  also  it  is  over  200.  Therefore,  there
 has  been.a  sharp  increase  since  1960-41.  In
 spite  of  the  increased.  production  and
 temeval  of  controls,  prices  have  pot  fallen
 mainly  -because—of.  the  wrong  policies—
 food  zones,  restrictions  on  movements—
 which  did  not  allow  prices  to  find  their
 normal.level.

 Another  example  of  the  -negleet  of  tbe
 rural  sector  and  evidence  that  Government
 has  not  changed  its  policy  is  seen  from
 the  fact  that  out  of  Rs.  2,000  crores  pro-
 vided  for  power,  only  Rs.  50  crores  have been  earmarked  for  rural  electrification.  If
 we  want  gapied  agricultoral  development,
 if  we  want  more-agro-industries,  then  we
 must  provide  more  for  rura!  power.

 Now  I  come  to  the  last:  part  of  my
 speceh—  my  suggestion’  of  remedies.  I
 think  the  situation  is  bad.  but.-not  yet
 incurable,  if  only  Goverament  will  change
 some  of  its  policies.  In  the  substitute
 motign,  |  have.  moved,  I  have:  indicated some  of  the  lines.on  which  these:  policies
 should  change.

 The  greatest  ‘emphasis  must:  be  on

 agitate.  But  there  is  no  agitation  against
 the  import  of  a  very  large  number  of  trac-
 tors  from  all  sorts  of  countries  in  the
 world,  25,000  tractors  from  the  Soviet
 Union  alone...

 MR.  DEPUTY-SPEAKER  :  Please
 conclnde.

 SHRI  HUMAYUN  KABIR  :  I  am *  concluding.  I  am  suggesting  the  remedies.
 If  we  develop  agriculture  and  agro-

 industries  on  the  basis  of  small  proprietary
 farms,  and  if  we  take  up  an  iotensive  pro-
 gramme  of  rural  electrification,  rural  road
 constructian  and  rural  housing,  these  are
 the  three  things  which  can  provide  employ-

 ‘ment  to  millions  during  the  period  of
 construction,  and  when  the  construction  is
 over  to  thousands  in  their  maintenance.
 By  electrification,  we  can  convert  almost
 every  peasant  home  into  a  kind  of  miniature
 factory  so  that  on  the  basis  of  the  family
 unit  itself,  we  can  have  small  agro-industries
 which  will  largely  solve  the  problem  of
 unemployment  in  this  country.

 Then  there  must  be  a  change  in  the
 fiscal  policy  with  greater  empbasis  on
 development  of  the  internal  market.  I  am
 not  against  exports.  Everybody  wants

 .exports,  but  exports.  should  not  be  based
 only  on  subsidy.  We  should  develop  our
 own  exports  in  the  same  way  as  the  U.S.A.
 or  the  U.S.S.R.  did.  Buy:  first  developing

 empleympat  Shoe  Unless,  -our  can;  provides  a  vast  internal  market,  the  unit  of  produc-
 employment  to  people  who  are  willing  and
 able  +o  work,  there-will  be  m0  peace  in  this

 tion  because  large  and  the  cost  of  produc
 tion  was  cut  down,  with  the  result  that  they
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 are  today  able  {o  compete  on  equal  terms
 in  the  international  market.

 There  should  be  far  less  interference  by
 Government  in  every  aspect  of  economic
 life,  except  only  in  those  strategic  sectors
 required  for  national  defence.

 There  should,  therefore.  be  a  larger
 transferance  of  funds  from  beavy  industry
 to  conservation  of  soil  and  water  by
 afforestation,  to  the  revival  of  dead  and
 dying  rivers.  There  should  be  proper
 measures  for  adequate  and  timely  supply  of
 water  and  provision  for  drinage.

 J  conclude  by  saying  that  the  plan
 should  be  redrafted  with  special  emphasis
 on  the  following  three  things  firstly  full
 employsent  or,  if  full  employment  is  pot
 possible  within  the  next  four  or  five  years,
 as  near  to  full  employment  as  possible  but
 the  aim  must  be  full  employment.  If  we
 can  reduce  unemployment  by  even  80  per
 cent,  most  of  the  major  problems  of  this
 country  will  have  been  solved.  There  will
 be  an  immediate  demand  for  more  consumer
 goods  and  this  will,  in  turn,  help  the
 medium  industries,  the  heavy  industries  and
 the  metallurgical  industries.  The  entire
 economic  machinery  wiil  start  revolving
 again.

 Secondly,  we  should  aim  at  rise  in
 Productivity,  not  merely  by  extension  of
 areas  in  agriculture,  oot  merely  by  multi-
 plication  of  units  in  industry.  Government
 establishes  one  big  mil!  after  another,  but
 where  isthe  rise  in  productivity  ?  Unless
 this  is  done,  our  products  can  never  com-
 pete  in  the  open  market.  Thirdly  and
 equally  important  there  must  be  improve-
 ment  in  quality.

 With  these  words  I  beg  to  move  my
 substitute  motion  that  the  Planning  Com-
 mission  be  asked  to  redraft  the  Plan,  keep-
 ing  in  view  the  requirements  of  full
 employment,  full  development  of  agriculture
 and  agro  industries  and  with  special
 emphasis  on  productivity  and  improvement
 in  quality,  ratner  than  frittering  away  our
 energies  and  resources  on  too  many  things
 as  is  being  done  at  present.

 शी  चन्द्रिका  प्रसाद  (बलिया):  माननीय
 उपाध्यक्ष  महोदय,  माननीय  प्रधान  मंत्री  जी
 द्वारा  जो  चौथी  पंचवर्षीय  योजना  का  परारूप
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 देश  के  सामने  रखा  गया  है,  उसका  मैं  जोरदार
 समर्थन  करता  हूँ।  लेकिन  हमारे  उधर  के  भाइयों
 ने  यह  आलोचना  की  है  कि  इन  तीन  पंचवर्षीय
 योजना भों  में  देश  में  प्रगति  नहीं  हुई  है  |  भाप
 यह  देखें  कि  पहले  सुई  कौर  भाल पीन  भी  बाहर
 से  जाता  था,  राज  यहां  पर  साइकिल  से  लेकर

 हवाई  जहाज और  रेलवे  के  इंजन  कौर  दूसरी
 बड़ी  बड़ी  मशीनें बन  रही  हैं।  इस  पर  भी
 झगर  हमारे  उस  तरफ  के  भाइयों  को  कोई
 प्रगति  नहीं  दिखाई  पड़ती  है  तो  हम  क्‍या  कर
 सकते  हैं  ।

 कुछ  भाइयों  ने  यह  आलोचना  की  है  कि

 चतुर्थ  पंचवर्षीय  योजना  में  उन्हें  कोई  प्र  रक्षा
 नहीं  मिलती  है।  इनका  काम  सिर्फ  आलोचना
 करना  है  और  इस  तरह  से  ये  जनता  में  हमारे
 विरूद्ध  विषाक्त  वातावरण  पैदा  करते  हैं।  वह
 तो  एक  रचनात्मक  कार्यक्रम  है  कौर  इसमें  सब
 लोगों  को  शामिल  होना  चाहिए  और  सब  का

 सहयोग  मिलना  चाहिए  जिससे  यह  महायज्ञ
 पूरा  हो  सके  ।  लेकिन  मैं  यह  कहना  चाहता  हूँ
 कि  पंचवर्षीय  बोर्नियों  में  जहाँ  देश  आगे  बढ़ा
 है,  उसके  सम्पूर्ण  भाग  को  आगे  बढ़ना  चाहिए
 था  लेकिन  कुछ  हिस्से  देश  के  उस  प्रगति  से
 वंचित  रह  गये  हैं।  उत्तर  प्रदेश  जो  हमारे
 भारतवर्ष  का  मस्तिष्क  रहा  है,  वह  पूरी  तरह
 से  पीछे  हो  गया  है।  इण्डस्ट्रियल  सेक्टर  में

 हमारा  प्रदेश  इतना  पीछे  रह  गया  है  कि  तीन
 पंचवर्षीय  योजनाकारों  में  जहां  कौर  प्रदेश  इतने
 भागे  बढ़  गये  हैं  वहां  उत्तर  प्रदेश  बहुत
 पिछड़  गया  है  मैं  झ्रापफे  सामने  कुछ  आंकड़े
 रखना  चाहता  हूँ।  पहली  प्लान  में  जहां  कुल
 इनवेस्टमेंट  45.3  करोड़  रुपये  था,  यू०पी०  में  वह
 निल  रहा,  सेकेन्ड  प्लान  में  जहां  694.2  करोड़
 था  और  यू०पी०  में  निल.  रहा,  थर्ड  प्लान  में
 44.2  करोड़  था  तो  इसमें  यू०पी०  में  ‘72.1
 करोड़  रुपये  है।  इस  तरह  से  कुल  टोटल  883.7
 करोड़  था  तो  721  करोड़  रुपया  तीनों  पंच-
 वर्षीय  योजनायें  में  उत्तर  प्रदेश  को  इंडस्ट्रियल
 सेक्टर  में  मिला  है।  इस  तरह  से  इसमें  उत्तर
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 प्रदेश  का  हिस्सा  3.8  होता  है  जोकि  बिल्कुल
 नगण्य  है  ।  इतनी  बड़ी  विषमता  है

 हमारे  उत्तर  प्रदेश  की  आबादी  सारी
 आबादी  की  6  भर  7  प्रतिशत  है।  हमारे
 उत्तर  प्रदेश  की  पर  कैपिटा  इनकम  जो  सेन्ट्रल
 इन्वेस्टमेंट  हुआ  है,  उसमें  9.5  परसेन्ट  है  जब  कि
 सारे  देश  की  45  है।  यह  भयंकर  विषमता  है  1
 मैं  प्रधान  मंत्री  जी  स ेनिविदा  करूगा  कि  कम
 से  कम  इस  भयंकर  विषमता  को  दूर  करने  के
 लिए  हमारे  यहां  सेन्ट्रल  प्रोजेक्ट्स  दें  जोकि
 उत्तर  प्रदेश  सरकार  ने  मांगे  हैं।  लाल  बहादुर
 शास्त्री  जी  के  वक्‍त  से  उत्तर  प्रदेश  वंचित  रहा
 है  ।  इसलिए  उत्तर  प्रदेश  में  बलिया  में  शूगर
 काझापरेटिव  फैक्टरी,  बनारस  के  राम  नगर  में

 ट्रेक्टर  फैक्टरी,  इलाहाबाद  में  पम्प  भोर  कम्प्रेसर
 की  फैक्टरी,  बरेली  में  हिन्दुस्तान  केबीसी  शौर

 देहरादून  में  सीमेंट  फैक्टरी  इत्यादि  सेन्ट्रल
 प्रोजेक्ट  दिये  जायें।  मंत्री-परिषद्  ने  इनको  मंजूर
 किया  है  भोर  सेन्ट्रल  प्रोजेक्ट  क ेलिए  लिखा  है  v
 देश  में  8  या  0  परसेन्ट  इन्वेस्टमेंट  योजना  में
 इण्डस्ट्रियल  सेक्टर  में  लगाने  की  व्यवस्था  है।
 इस  तरह  से  हमारे  उत्तर  प्रदेश  को,  जो  सेन्ट्रल
 प्रोजेक्ट  राज  तक  मंजूर  हुए  हैं,  900  करोड़
 रुपये  मिलना  चाहिए  लेकिन  अभ्र गर  उतना  नहीं
 कर  सकते  हैं  तो  प्रधान  मंत्री  जी  से  प्रियंका
 करू गा  कि  उसका  वाघा  भी  किया  जाए  तो  भी
 कम-से-कम  350  या  400  करोड़  रुपये  की
 व्यवस्था  तो  उत्तर  प्रदेश  के  लिए  करें  ताकि

 हमारा  उत्तर  प्रदेश  जो  दो  प्लान  पीछे  चला
 गया  है  वह  कम-से-कम  दूसरे  प्रदेशों  के समान
 तो  भाए  1  प्रखर  उत्तर  प्रदेश  प्रगति  नहीं  करेगा
 तो  पूरा  देश  प्रगति  नहीं  करेगा  ।

 मैं  प्राइवेट  सेक्टर  में  विश्वास  नहीं  करता

 हैं  लेकिन  लाइसेंसिंग  की  आपकी  उदार  नीति
 होनी  चाहिए।  जहां  पर  प्राइवेट  सेक्टर  लगा

 हुआ  है  वहां  पर  लाइसेंस  न  देकर  श्राप  ऐसी

 जगह,  जैसे  उत्तर  प्रदेश,  लाइसेंस  दें  जहां  पर
 उद्योग  नहीं  हैं।  उत्तर  प्रदेश  की  सरकार  ने

 प्राइवेट  सेक्टर  की  एक  लिस्ट  बना  कर  मेरे  पास
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 भेजी  है  शौर  मैं  इसको  सदन  की  टेबुल  पर  रखने
 को  तैयार  हूँ  ।  उसमें  लखनऊ  में  छोटी  मोटरों
 के  लिए  फैक्टरी  श्र  पूर्वी  जिलों  में  स्कूटर  के
 लिये  लिखा  है।  और  भी  लिखा  हुआ  है  श्लोक
 वह  मैं  सदन  की  टेबुल  पर  रखने  को  तयार  हूँ।
 वहां  पर  श्राप  इनके  लाइसेंस  दें  कौर  लाइसेंस
 की  झपकी  उदार  नीति  होनी  चाहिए।...

 MR.  DEPUTY-SPEAKER  :  The  hon.
 Member  may  continue  his  speech  after  the
 lunch  recess.  I  want  to  inform  the  hon.
 Members  on  this  side  that  I  want  to  accom-
 modate  two  Members  who  have  not  parti-
 cipated.  So,  they  should  restrict  themselves
 to  seven  minutes.  Then  alone  I  shall  be
 able  to  do  it  ;  otherwise  it  will  be  difficult
 for  me  to  accommodate  them.

 3.00  hrs,

 The  Lok  Sabha  adjourned  for  Lunch  till
 Fourteen  of  the  Clock

 The  Lok  Sabha  re-assembled  after  Lunch
 at  five  minutes  past  Fourteen  of  the  Clock

 (Shri  Vasudevan  Nair  in  the  Chair)

 MOTION  RE.  FOURTH  FIVE  YEAR
 PLAN—DRAFT—  Contd-

 MR.  CHAIRMAN:  Mr.  Chandrika
 Prasad  may  continue  his  speech.

 SHRI  NITIRAJ  SINGH  CHAUDHURI!
 (Hoshangabad):  Sir,  under  Rule  292,  I
 move  that  the  time  for  discussing  the  Plan
 may  be  extended  by  one  hour  more.

 MR.  CHAIRMAN  :  The  Speaker  has
 already  announced  in  the  House  that  the
 time  for  the  debate  will  be  extended  by  one
 hour  and  the  hon.  Prime  Minister  will  reply
 to  the  debate  at  3.30  P.M.  It  is  impossible
 to  have  any  further  extension.  I  am  sorry.

 sit  चंद्रिका  प्रसाद  :  सभापति  महोदय,
 चतुर्थ  पंचवर्षीय  योजना  में  विशेष  समस्यायें.
 वाले  प्रदेश  को  विशेष  सुविधायें  देने  की  बात

 कही  गई  है।  दस  परसेंट  के  हिसाब  से  3I0
 करोड़  सारे  प्रदेश  में  बांटने  में  हमारे  प्रदेश  को
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 [श्री  चन्द्रिका  प्रसाद]
 25  करोड़  रुपया  मिलने  की  बात  है।  मेरा:
 कहना  है  कि  मेरा  प्रदेश  जो  है  उसके  सामने
 अनेक  समस्‍यायें  हैं  प्रदेश  में  किसी  ह्स्सिं  में  बाढ़
 जाती  है,  कहीं  सूखा  पड़ता  है,  कहीं  भयंकर
 बेकार है  1  उत्तर  प्रदेश  के  पूर्वी-जिलें  में,  :
 विशेषकर  .फांसी,  बुन्देलखंड  डिविजनों  में  भूमि
 की  समस्‍यायें  हैं  V  उत्तर  प्रदेश  के  पहाड़ो  इलाकों
 में  -चमोली,  दत्त  राशि  शौर  'फिठोरागढ़
 जिनकी  सीमा  चीन  से  लगी  हुई  हैं  वहां  केवल:
 उनकी  समस्यायें  नहीं  हैं,  उत्तर  प्रदेश  के  पूर्वी  जिले
 गोरखपुर  से  भी  चीन  को  सरहदें  लगी  हुई  हैं।:
 हमारा  प्रदेश  सबसे  बड़ा  प्रदेश  है।  इसकी
 आबादी  सबसे  ज्यादा  है।  हमारे  प्रदेश  से  दावे.
 जो  प्रदेश  है  उनको  40  करोड़  देने  की  बात  कही
 गई  है।  मेरा  कहना  है  कि  हमारी  अनेक  सम-
 स्याशों  "को  “देखकर  कम-से-कम  जो  हमारी
 आबादी  2—6-7  फीसदी  उसके  हिसाब  से
 दें।  मेरा  माननीय  प्रधान  मंत्री  जी  से  भ्रनुरोध
 है  कि  बह  हमारा  इस  योजना  में  ख्याल  करें

 हमारे  यहां  प्राथमिक  पावर  स्टेशन  देने  की
 बात  अ्लीगढ़े  में  चल  रही  थी।  लेकिन  अभी
 हमको  ”सुनकर  बड़ा  कख  हुआ है  कि  चतुर्थ  पंत्र-
 वर्षीय  योजना  में  उसको  शामिल  नहीं  किया
 गया-  है  V  प्राथमिक  “पावर-स्टेशन  महाराष्ट्र:  को,
 झांक  को  और  मद्रास  को  मिल  चुका  है।
 राजस्थान  को  भी  मिल  चुका,  है  और  जब  मैं
 चाहूंगा:कि  उत्तर  देश  को  मिलना  चाहिए  |
 उत्तर  प्रदेश  में  एक  भ्रामक  पावर  स्टेशन
 लगाना  चाहिए  ny

 हमारा  प्रदेश  कृषि-प्रधान  प्रदेश  है।  हमारे
 प्रदेश,  के  80  फीसदी  लोग  कृषि  पर  काम,  करते
 हैं  as  इस  आदेश  में  बड़ी-बड़ी  "नदियां  हैं,  यह
 नदियों  का  प्रदेश  है,  लेकिन  वहां  पर  सिंचाई  की
 कोई  व्यवस्था  नही  हो  पायी  है।  हमारे  यहां
 बाढ़-  से  सूबा  बरबाद  हो  जाता  है  ॥  पूर्वी  उत्तर
 प्रदेश  के  जिले  "बाढ़  से  हमेशा  बरकात  होते  हैं।
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 5  वर्ष  के  लिए  "  “हम  खाते “है  कि  डेढ़-दो
 करोड़  रुपया  अति  वर्ष  होगा.  जहां-अै  मैं
 आता  हूँ,  बलिया  में  बाढ़  के  लिए.  भारतवर्ष  के
 चीफ़  इंजीनियर  शौर  हमारे  सिंचाई  मंत्री  जो  ने
 जो  योजना  ब्र नाई  उसमें  डेढ़-दो  करोड़  रुपया
 लग  रहा  है।  दो  करोड़  रुपये  प्रदेश  के  एक  हिस्से-
 में  लगें  तो  दूसरे  हिस्से  43  ही  रह  जायेंगे।  मैं
 भारत  सरकार  से  निवेदन  करूगा  कि  इस
 योजना  पर  8  करोड़  की  जगह  पर  20  करोड़  :
 रुपए  होने  चाहिए  ।

 हमारे  प्रविष्ट  के  पूर्वी  जिलों-में  नर  स्कूल  हैं,  =
 न  अस्पताल  हैं,  न  हमारे  यहां:  कोई  बटर नरी
 कालेज  है,  नः  मं  निकल'  कालेज  है  1  20  जिलों  में  6

 करोड़  की  आबादी  है।  हमारे  स्वर्गीय'  प्रधान:

 मंत्री  कथित  जवाहरलाल नेहरू  ने  यहां  की  दय-'
 नीय:  भद्दा  को  देखकर  पटेल  कमेटी  को  बैठाया  :
 था  उसके  आधार  पर  हमें  श्रीनिवासन'  :  दियां
 गया  था  कि  उसर  देश  के  पूर्वी  जिलों  के
 विकास:  के  लिए  सारा:  काम  भारत  सरकारी
 करेगी-।  लेकिन-आजःत्तक  उक्त  कमेटी  की  सीमा-:
 रीलें  खटाई  में  पड़ी  हैं  मैं  चाहूँगा:  कि  इस  पंच-.-  -
 वर्षीय  योजना  में  पटेल,  कमेटी  की  सारी  /
 रिकमेंदेशत  को  प्लान  में.  लागू  करने  लिए:
 उचित  -व्यवस्था  की  जाए.।  कहा  जाता  हैक
 जब  वनिन  ओर-पाकिस्तान  की  लड़ाई  हुईं  तो  ये
 सारी  योजनायें  राजद  कर  दी  गई  है।

 हमारे  -बुंदेलखंड  शौर  कांसी  डिवीजन  की  “८

 पथरीली  जमीन  की  अनेकों  सदस्यों  हैं।  :  कहीं:
 पर  सूखा-पहताहैपानी दा  शर काल है.  तो  कहीं  पर

 बाढ़  आती  है।  मिर्जापुर  में:  पांगी  का  भ्र काल  है।
 इन  समस्यायें  के  हल  के  लिए  'चौथी:  पंचवर्षीय  i
 योजना--ैं  समुचित  -व्यवस्था-  रहनी.आवध्यक
 है  be

 हमारे»  प्रदेश  -का  न्फ्हाड़ी-  इलाका:  जैसे  75
 चम्बोली,  “पिथौरागढ़,  :उत्तरकाशी  -भ्नादिःचीन  are

 areas:  लिये  शापने  ्वतुथं  धंचकर्धीय”  ८  की  सरहद/के  साथ-ख़भे  हुए  पे  शौर:  नगालैंड  oT

 योजना  =  क्ति ताब  में,  भ्रगराझाप  200:  पेज  -पर  5  दौर.  कश्मीर-की  जिस-सरीके:से  भारत  सरकार+८ i
 देखेंडेस्‍्तो,  क्ेवल:$:करोड़-रुत्या:  रखा:  कया  है  5  सहामत्मा  करती -है-  उसी  तरीके से. उसे  इन  पहाड़ी  -०
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 इलाकों  की  भी  कौर  विशेषकर  उनके  सामरिक
 महत्व  के  कारण  भी  चतुर्थ  पंचवर्षीय  योजना
 में  सहायता  करनी  चाहिए  1

 आगामी  कुछ  महीनों  में  हम  देश  में  गांधी

 शततान्दीसमारोह  मनाने  जा  रहे  हैं।  मैं  चाहूँगा
 कि  हमारा  प्रदेश  जो  कि  सबसे  पिछड़ा  हुसना
 कौर  सबसे  कमजोर  व  गरीब  है  उसकी  दयनीय
 'स्थिति  को  देखते  हुए  सरकार  उसकी  सहायता
 के  लिए  'विशेष  रूप  से  व्यवस्था  करे  |  हमारा

 Draft  Four  Five

 उत्तर  प्रदेश  जोकि  भारतवर्ष  का  सिरमौर  है
 झगर  वह  पीछे  पड़  जायगा  तो  भारतवर्ष  भागे

 बहीं  होगा  1  मगर  देश  को  बचना  है  तो  हमारा
 उत्तर  प्रदेश  जोकि  दो  हिस्सों  में  है,  पूर्वी  हिस्सा
 जिसमें  गोरखपुर,  बस्ती  शोर  पश्चिमी  हिस्से  में
 उत्तरकाशी,  चम्बोली  और  पिथौरागढ़,  यह  चीन
 के  साथ  लगे  हुए  हैं  और  झगर  सामरिक  दृष्टि-
 कोरा  से  हमारी  मदद  नहीं  की  गई  शौर  अगर
 हमारे  प्रदेश  पर  हमला  हुआ  तो  सारा  देश

 गुलाम  हो  जायगा।  इसलिए  सामरिक  दृष्टिकोण
 से  सारी  योजनाओं  को  रखने  के  लिए  हमें  चतुर्थ
 पंचवर्षीय  योजना  में  परिवर्तन  करना  बड़ा
 झावदश्यक  है  |

 मैं  इस  सिलसिले  में  यह  भी  निवेदन  करना

 चाहूँगा  कि  उत्तर  प्रदेश  ने कभी  भी  झोवरड्राफ्ट
 नहीं  किया  है।  अपने  रिसोर्सेज़  से जो  कि  तीनों
 योजना  में  रहे  हैं  उन्हीं  से.  उसने  काम  चलाया
 है  अन्य  सूबों  की  .तरह  से  ओवरड्राफ्ट  या  कर्जा

 “लेकर  अ्रथवा  इंदौर रेंज  से  कर्जा  लेकर  हमने  कभी
 भी  आपकी  दिक्कतों  को  नहीं  बढ़ाया  है।  अरब
 झगर  हम  इस  तरीके  से  बेंधानिक  तरीके  से
 चलते  हैं शौर  श्राप  कठिनाइयां  नहीं  बढ़ाते
 श्लोक  न  कोई  संकट  पैदा  करते  हैं  तो  कम  से  कम

 ' शाप  हमारे  ऊपर  ध्यान  देकर  हमारी  मदद  करें
 ताकि  हमारा  प्रदेश  पिछड़ा  प्रदेश  न  रह  सके  t
 इन  शब्दों  के  साथ  में  बच्चे  पंचवर्षीय  योजना
 का  स्वागत  करता  हूँ  1

 “SHRI  A.  K.  KISKU  (Jhargram)  :  Mr.
 Chairman,  Sir,  I  thank  you  for  the  oppor-
 tunity  that  Lam  getting  for  the  first  time
 in  this  session  to  speak  ahd  I  would  like
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 to  use  my  time  to  elaborate  only  two  points
 before  this  House.

 First  of  all,  I  would  like  to  bring  be-
 fore  the  attention  of  this  House  one  simple
 line  from  the  Draft  Plan  on.  page  -334-20.7
 where  it  is  said  :

 “The  first  step  necessary  for  rating
 the  economic  condition  of  tribal  people
 is  protection  from  exploitation.”
 Mr.  Chairman,  Sir,  do  you  want  us

 adivasis  to  believe  this  ?  How  many
 thousand  times  Government  have  said  so,
 and  what  have  they  done  so  far?’  This
 exploitation  is  from  two  aspects.  One  is
 economic  and  the.  other  is  political:”  As
 adivasis  we  find  that  the  Government  has
 Proved  to  be  the  most  hostile  of  the  ex-
 ptoiters.  What  have  you  done  in  Bihar  ?
 There  your  public  sector  and  private  sector
 Projects  have  taken  away  the  land  of  the
 adivasis  and  they.  have  ‘been  made  refugees
 in..their  homeland.  To:  verify  this  you
 have  to  look  in  the  areas  of  Ranchi,  Bokaro
 and  other  places.  De-these  projects  .  pro-
 vide  employment  for  them  ?  Go  and  find
 out  in  Kiruburu  Iron  Ore  area  and  hund-
 reds  of.other  mining  and  industrial  areas.
 You  will  find  that.  adivasis:  have  been  de-
 prived  in  Jarge’  numbers  from  their  ordi-
 nary.employment.  This  is.  the  picture  al-
 most  everywhere.

 There  ts  polftical  exploitation  also.
 What  is  happening  to  about  thirty  lakhs  of
 adivasis  in  Goalpara,  Kamrup  Darang,
 Lakhimpur,  Nowgong,..Cachar  and  Shib-
 sagar  districts  and  other  tea  garden  areas
 of  Assam  ?  These  adivasis  are  nurturing
 the  tea  industry  of  our  country  and  helping
 by.  the  sweat  of  their  -  brow  to  earn  crores
 of  rupees  as  foreign  exchange:  But  ‘they

 ‘are  being  denied  the  simp'e  privilege  of
 being  regarded  ‘as  Scheduléd  Tribes.

 A  large  .number  of  these  -people.  who
 stay  in  plain  areas  and  produce  foed  for
 our  country  are  being  denied  this  recogni-

 A  brahmin,  wherever  he  goes,  .is  a
 brahmin.  Why,  then,  a  Scheduled  Tribe,
 wherever  he  moves,  should  not  be  regarded
 as  a‘  Scheduled  Tribe  and  allow  him  to
 enjoy  all  the  privileges  that  have  been
 guaranteed  to  him  under  the  Constitution  ?
 Sir,  do  you  know  why  this  has  been  done  ?
 Because,  as  the  Lokur  Committee  points
 out,  the  Government  of  .Assam  is  .consis-
 tently  opposed  to  any  change  in  the  status
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 on  the  ground  that  it  would  seriously  dis-
 turb  the  political  picture.  Is  it  not  politi-
 cal  suppression  ?  It  has  also  been  report-
 ed  that  the  settlers  of  the  tea  garden  area
 have  tended  to  lose  their  tribal  characteri-
 stic  in  the  new  surroundings.  This  is  ab-
 solutely  false.  Therefore,  do  you  want  us
 to  believe  that  the  Government  is  going  to
 set  up  any  machinery  for  the  protection  of
 the  tribals  ?

 Shri  Minoo  Masani  has  explained  this
 Plan  as  a  plan  of  stagnation.  In  our  view
 it  is  not  only  a  useless  plas  but  it  is  a
 dangerous  plan  which  will  perpetuate  the
 economic  concentration  of  the  group  and
 perpetuation  of  slavery  for  us.

 In  this  Plan  there  is,  again,  that  simple
 ‘musti-bhksha,  handful  of  alms  in  the
 form  of  Tribal  Development  Blocks  and
 scholarships.  But  even  in  the  matter  of
 the  Trihal  Development  Blocks  we  find
 that  the  Government  have  failed  to  imple-
 ment  the  programme  proporly.  Moreover,
 the  States  have  been  discriminated  against.
 West  Bengal  has  no  Tribal  Development
 Block  although  there  are  20  lakhs  of  Adi-
 vasis  in  large  concentrated  pockets  in  West
 Bengal.  Regarding  scholarships  I  had  put
 a  specific  question  to  the  Minister  in  a
 meeting  of  the  Consultative  Committee  for
 the  Department  of  Social  Welfare  as  to  why
 the  Central  Government  does  not  look  into
 the  proper  and  timely  disbursement  of
 scholarships.  The  reply  from  our  Law
 Minister  was  “We  are  helpless.”  Sir,  we
 are  surprised  at  the  most  undignified  es-
 capementality  that  we  have  ever  seen.

 Since  we  are  going  to  adopt  this  Plan
 for  the  entire  nation,  I  would  like  that  the
 House  should  specially  consider  this  aspect
 of  production  from  exploitation.  There
 are  millions  of  unfortunate  Scheduled
 Castes  who  are  still  suffering  from  horrible
 untouchability.

 You  speak  of  people’s  participation  ia
 this  Plan.  Have  the  Adibasis  been  taken
 Into  consideration  in  the  drafting  of  the
 Plan?  Have  they  been  given  opporiuni-
 tles  for  participation  ?  Or,  does  the  coun-
 try  think,  the  planners  think  that  we  Adi-
 basis  are  plan-blind  ?  The  whole  world
 was  amazed  to  see  the  plans  of  Mohanjo
 Daro  nnd  Harappa.  Who  made  these  plans?
 They  were  made  by  us,  the  Adibasis,  who
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 are  the  original  inhabitants  of  this  country
 The  democracy  that  we  have  today  has  its
 origin  from  us.  Even  today  we  maintain
 those  democratic  forms  in  our  life.  There
 is  ““Kulhi-dwrup,  i.e.,  consultation  by  the
 villagers,  in  the  “trible  belts.  We  have  the
 Pargana  system,  ie.,  deliberation  by  the
 Sarea-elders..””  Yet,  in  the  text-books  of
 tofliay  the  Adibasis  are  being  depicted  as
 barbarous,  as  Asura,  a  “Asabhya”  or  un-
 civilised.  The  present  government  has
 failed  to  see  and  appreciate  our  rich  heri-
 tage  in  art,  culture,  poetry,  songs,  language
 history,  agriculture,  science  and  medicine.
 We  are  as  patriotic  as  anybody  else.  Yet,
 do  the  Santhals,  who  first  revolted  agginst
 the  British  Government  under  the  leader-
 ship  of  two  brothers,  Siddu  and  Kano,  have
 a  place  of  honour  ion  our  Indian  national
 history  ?  The  Mudas  had  fought  under
 the  Jeadership  of  Biswa  Bhagwan.  Do
 they  have  a  place  of  honour  in  our  natio-
 nal  bistory  ?

 Where  have  this  Government  kept  us
 for  the  last  twenty  years  after  Independence
 We  are  patriots  ;  we  love  our  country.  But
 we  have  been  neglected,  not  only  neglected
 but  exploited  in  all  kinds  of  ways.

 Today,  my  hon.  friend,  Mr.  Dwivedy,
 brought  before  thc  House  that  the  youth
 of  the  country  want  to  see  our  leaders
 about  the  problem  of  unemplyment.  I
 weuld  like  to  quote  a  few  lines  from  one
 of  the  recent  reports  of  the  U.N.  on  Youth
 Unrest  where  it  is  stated  :

 “What  is  being  done  or  not  being
 done  for  youth,  with  youth  and  by
 youth  is  perhaps  the  most  important
 yardstick  for  judging  the  effectiveness
 of  economic  and  social  development
 plans  in  all  the  countries  of  the  world.
 The  youth  of  the  world  have  begun  to
 predominate  the  world  affairs  and  the
 world  opinion  will  come  to  mean  the
 opinion  of  the  youth  and  the  cooflict
 between  the  generations  will  assume
 proportions  not  previously  imagined
 unless  the  impatience  of  the  youth  is
 seen  as  development  potential.”
 A  day  has  come  when  this  plan  must

 be  discussed  by  our  youth  in  different
 forums,  in  the  universities,  in  the  colleges
 and  in  national  forums  so  that  the  feel  they
 are  participating  in  this  national  Plan  and
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 it  is  for  them  and  for  the  future  generat-
 ions—  and  these  youth  people  who  will  be
 dominating  our  affairs  ia  India.

 I  would  like  to  focus  their  attention  to
 the  national  aspect  of  the  Flan.  I  would
 like  to  point  out  first  to  the  regional  im-
 balance  aspect.  In  the  Plan,  there  is  a
 mention  of  keeping  the  regiona!  balance
 and  this  is  very  important.  On  behalf  of
 the  people  of  West  Bengal,  I  would  like  to
 say  that  West  Bengal  has  a  feeling  that  it
 has  been  deprived  of  its  propershare  in
 the  last  three  Plans.  Even  today  I  would
 like  to  draw  the  attention  of  the  hon.
 Prime  Minister  that  in  the  Govsrnment,  in
 the  Cabinet,  there  fs  not  a  single  man  from
 West  Bengal  to  represent  West  Bengal  io
 the  Central  Cabinet.  This  is  a  terrible  im-
 balance  in  the  Government.  I  would  re-
 quest  the  hon.  Prime  Minister  to  kindly
 Testore  this  balance.

 AN  HON.  MEMBER:  There  is  Dr.
 Triguna  Sen  in  the  Cabinet.

 SHRI  A.  K.  KISKU  :  I  have  all  res-
 pect  for  Dr.  Triguna  Sen.  He  isa  Ben-
 gali  ;  he  is  our  friend.  But  constitutionally
 he  comes  from  Tripura.  I  would  like  to
 say  that  for  the  Members  who  are  elected
 from  West  Bengal,  a  place  should  be  given
 as  soon  as  possible  in  the  Central  Cabinet.

 There  are  innumerable  problems  of  Cal-
 cutta.  Calcutta  has  been  burdened  with
 all  kinds  of  problems  because  of  the
 refugees.  The  refugee  problem  was  not
 created  by  West  Bangal.  It  was  created
 by  the  leaders  at  the  Centre.  There  is  the
 question  of  the  second  bridge  across  the
 Ganges  ;  there  is  still  the  question  of  the
 circular  railway;  there  are  problems  of  busti
 people,  sanitation  and  drainage  of  Calcutta
 and  of  Greater  Calcutta.

 Finally,  I  would  like  to  draw  their
 attention  to  rural  Bengal  which  needs  rural
 electrification.  Unless  the  rural  areas  are
 electrified  soon,  Bengal  is  going  to  suffer
 and  already  they  are  lacking  in  food  pro-
 duction.  It  is  a  must.  We  also  need  pro-
 per  share  of  Plan  funds  for  communication
 and  roads.

 Lastly,  as  |  am  speaking  of  Bengal.  I
 _would  also  at  the  same  time  like  to  draw

 the  attention  of  the  Government  to  an
 area—J  drew  the  attention  of  the  Govern-
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 ment  in  my  three  previous  speeches  also—
 which  is  on  the  border  of  Orissa,  Bihar  and
 West  Bengal—Thragram  Sub-division  of
 Midnapore  district,  Raipur  and  Raniland
 area  of  Bankura  district,  Burdware  and
 Balarampore  area  of  Purulia  district,  Sing-
 bhum  district  of  Bihar  and  parts  of  Orissa.
 which  is  a  tribal  area.  Therc  are  no  roads
 or  communications  or  tribal  development blocks.  It  is  only  the  line  of  demarcation
 that  has  been  done  across  the  States  and
 it  is  artificial  for  us.  I  would  say  that
 this  area  should  be  properly  looked  after
 and  development  plans  should  be  made  as
 soon  as  possible.

 MR.  CHAIRMAN  :
 Singh.

 Ibavea  fairly  long  list  of  Congress
 members.  The  time  at  our  disposal  is
 very  short.  They  may  take  five  to  seven
 minutes  each,  so  that  I  can  accommodate
 asmany  as  possible.

 at  राजदेव  सिंह  (जौनपुर):  भागने  मुझे
 चौथे  प्लान  पर  बोलने  का  मौका  दिया,  इसके
 लिए  मैं  भ्रापको  धन्यवाद  देता  हूं  t

 हमारे  भ्रभी  तक  जो  प्लान  चले  हैं,  वे  हमारे
 संविधान  में  जो  डायरेक्टरी  प्रिसिपल्स  दिये  गए
 हैं,  उन्हीं  पर  भ्राधारित  हैं।  सोशल  जस्टिस,
 इकोनोमिक  जस्टिस,  तथा  कस् ट्रेशन  साफ  वेल्थ
 तथा  मीज  आफ  प्रोडक्शन  कुछ  एक  हाथों  में  न
 हो  जाए,  इस  चीज  को  हमेशा  ध्यान  में  रखा
 गया  है।  इन्हीं  डायरेक्टरी  भप्रिंसिपल्ज  की  बुनि-
 याद  पर  हमारे  कभी  तक  प्लान  चले  हैं।  इसी
 बुनियाद  पर  यह  प्लान  भी  बनाया  गया  है।

 लेकिन  सभापति  महोदय,  मैं  समझता  हैँ  कि
 जितना  काम  होना  चाहिये  नहीं  हमा  है।  सोशल
 जस्टिस  के  मामले  में  हम  देखते  हैं  कि  राज  भी
 हमारे  देश  में  छुआछूत  है  कौर  बड़ी  नंगी  शक्ल
 में  यह  हमें  दिखाई  दे  रही  है।  छुभ्नादूत  को  दूर
 करने  लिए  जितने  आन्दोलन  राज  तक  चलाये
 गये  हैं  वे  बुनियादी  तोर  से  गलत  थे।  हम  जानते
 हैं  कि  अछूतों  की  माली  हालत  राज  अच्छी  नहीं
 है।  अगर  उनकी  हालत,  उनकी  श्रमिक  हालत
 प्रच्छी  हो  जाए  तो  समाज  उनको  उस  हिकारत

 Mr.  Raj  Deo
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 की  निगाह  से  नहीं  देखेगा  जिस  हिकारत  की
 निगाह  से  बह  उनको  राज  देखता  है।  इसलिए
 मगर  भनटचेबिलिटी  को  दूर  करना  है  जैसा  कि
 हमारे  डाइरेक्टिव  प्रिसीपल  में  दिया  गया  है  तो
 हमें  उनकी  भ्राथिक  हालत  भ्रच्छी  करनी  होगी,
 उनके  लिए  श्रमिक  कार्यक्रम  बनाने  होंगे  ।

 फैमिली  प्लानिंग  के  लिए  इस  प्लान  में  तीन
 सौ  करोड़  रुपया  एलाट  किया  गया  है।  लेकिन
 जिस  तरह  से  देश  में  फैमिली  प्लानिंग  का  काम
 चल  रहा  है,  यह  रुपया  बेकार  जा  रहा  है  ।  अर्थ
 शास्त्र  का  यह  नियम  है  कि  जहां  गरीबी  भ्रधिक
 होती  है  वहां  भ्राबादी  भी  ज्यादा  बढ़ती  है।
 इस  वास्ते  मेरा  सुझाव  है  कि  तीन  सो  पचास
 करोड़  रुपया  गरीबी  दूर  करने  में  तथा  दूसरे
 श्रोग्रामों  मे ंलगाया  जाय  कौर  पचास  करोड़  रुपया
 विगोरस  प्रापेगंडा  फैमिली  प्लानिंग  के  सम्बन्ध
 में  करने  के लिए  लगाया  जाए।  जिस  तरह  से
 जिले  जिले  में  फैमिली  प्लानिंग  का  काम  हो  रहा
 है,  उसको  देखा  जाए  तो  पता  चलेगा  कि  कागजी
 पर  ही  सारा  काम  हो  रहा  है,  उसका  असर
 उतना  नहीं  पड़  रहा  है  जितना  पढ़ना  चाहिए।
 इस  रास्ते  इस  ओर  आपको  विशेष  ध्यान  देना
 होगा  ।

 इकोनोमिक  जस्टिस  का  जहां  तक  सम्बन्ध
 है,  यह  महसूस  तो  किया  गया  है  कि  देश  के
 तमाम  हिस्सों  का  यूनिफार्म  डिवेलपमेंट  हो  1
 झोर  जो  ड्राफ्ट  फोर्थ  प्लान  में  है  वह  इसको
 एकदम  भी  करता  है  लेकिन  इस  तरह  की  चीज़
 नहीं  की  गई  है  जिससे  तमाम  हिस्सों  का  यूनि-
 फार्म  डिवेलेपमेंट  हो  हम  लोग  सोच  रहे  थे  कि
 प्लान  के  लागू  होने  पर  ऐसी  कार्रवाई  होगी
 जिससे  कंस्ट्रक्शन  श्राफ  वैल्थ  नहीं  होगा  कौर
 मिंज  प्राण  प्रोडक्शन  जोकि  75  परिवारों  के
 हाथ  में  चले  गये  हैं,  उनके  हाथ  में  नहीं  रहेंगे,
 वे  बहुत  ज्यादा  फलेंगे,  छिटकंगे।  कंस्ट्रक्शन
 ख़ाक  हैल्थ  जो  हुआ  है  शौर  मांग  साफ  प्रौड-
 बयान  जो  कभी  कुछ  हाथों  में  चले  गये  हैं,  इनके
 लिए  जो  हमारा  इंडस्ट्रियल  लाइसेंस  इशू  करने
 करने  का  तरीका  है,  वह  डिटेक्टिव  है।
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 सरकार  के  हाथ  में  ताकत  है,  शक्ति  है  भोर  वह
 इंडस्ट्रियल  एक्ट  के  तहत  कंपिटलिस्ट्स  को,
 इंडस्ट्रियलिस्ट्स  को  मज़बूत  कर  सकती  है
 लोकेशन  के  बारे  में,  इंडस्ट्रीज़  के  बारे  में
 लेकिन  ऐसा  शीराज़  तक  नहीं  किया  गया  है।
 इसकी  एक  ग्लेयरिंग  मिसाल  मैं  देना  चाहता  हूँ।
 हमारे  देश  में  तीन  कार  फैक्ट्री  हैं।  बहुत  दिनों
 से  इन  तीनों  की  मौनोपोली  बनी  हुई  है।  ये
 फैक्ट्रियां  हर  साल  कार  के  दाम  बढ़ाती  जाती

 हैं।  इस  साल  भी  उन्होंने  गवर्नमेंट  को  लिखा
 है  कि  वे  दाम  बढ़ाना  चाहती  हैं।  उनका  मोटी-
 रियल  लगातार  खराब  होता  जा  रहा  है।  चूंकि
 गवर्नमेंट  इस  सम्बन्ध  में  कई  दफा  झआाइवासन  दे
 चुकी  है,  इसलिए  लोग  यह  उम्मीद  करते  हैं  कि
 चौथी  पंचवर्षीय  योजना  में  स्माल  कार  या
 पीपल्ज़  कार  को  पब्लिक  सेक्टर  में  बनाने  की
 व्यवस्था  की  जायेगी,  लेकिन  हम  देखते  हैं  कि
 ऐसा  नहीं  किया  गया  2  t

 हाल  ही  में  इंडस्ट्रीज  मंत्रालय  के  सेक्रेटरी
 के  नाम  से  एक  कमेटी  बनी  थी  ।  उस  कमेटी  ने
 जो  रिपोर्ट  दी  है,  कभी  यह  हमारे  सामने  नहीं
 है।  प्राइम  मिनिस्टर  ने  भी  अपने  स्पीच  में  उस
 रिपोर्ट  का  जिस  किया  था।  प्रेस  में  इस  बारे
 में  जो  कुछ  आया  है,  उससे  पता  चलता
 हैं  कि  रिपोर्ट  में  कहा  गया  है  कि  कैपिटा-
 लिस्टों  को  इस  बात  के  लिये  मजबूर  किया
 जाये  कि  वे  पहले  ही  डेंवेलेप्ड  कौर  इंडस्ट्रियल-
 लाइज्ड  एरियाज  में,  जो  कि  बड़े-बड़े  शहरों  के
 करीब  हैं,  उद्योग  स्थापित  करने  के  बजाय  पिछड़
 हुए  क्षेत्रों  में  उद्योग  लगायें।  मगर  इंडस्ट्रीज
 मंत्रालय  ने  ईमानदारी  से  इस  पालिसी  पर
 अमल  किया,  तो  इस  समय  देश  में  जो  अलग
 झलग  पावर्टी  पाकेट्स  हैं,  वे  बहुत  हद  तक  दूर
 हो  सकते  हैं  ।

 हमारा  एक  डायरेक्टरी  प्रिंसिपल  यह  भी
 है  कि  देश  में  दस  साल  के  भीतर  चौदह  साल
 की  वायु  तक  करो  कौर  कम्पलसरी  एजुकेशन  कर
 दी  जायेंगी।  राज  स्थिति  यह  है  कि  भ्र ठा रह
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 सालों  के  बाद  भी  हम  उस  लक्ष्य  तक  नहीं  पहुंच
 पाये  हैं  भर  इस  मामले  में  हम  बहुत  पीछे  हैं।

 प्लान  में  पीपल्ज़  पाटिसिपेशन  की  बात
 कही  जाती  है।  कहा  जाता  है  कि  प्लान  के  प्रति
 जनता  में  कोई  उत्साह  दिखाई  नहीं  देता  है।
 हम  देखते  हैं  कि  राजनीतिक,  रिलीजस  और
 लिग्विस्टिक  प्रश्नों  के  सम्बन्ध  में  तो  जनता  बहुत
 दिलचस्पी  लेती  है,  हजारों  लाखों  की  संख्या  में
 सभायें  दौर  प्रदर्शन  इरादी  किये  जाते  हैं,  लेकिन
 इकॉनोमिक  प्रश्नों  पर  देश  की  जनता  कोई
 इंट्रेस्ट  नहीं  दिख।  रही  है।  इसलिए  जरूरत  इस
 बात  की  है  कि  गवर्नमेंट  ज्यादा  स्पेड वर्क  करे
 कौर  प्लान  के  सम्बन्ध  में  ज्यादा  वि ग्रो रस  प्रोपेन-
 गेंडा  करे,  ताकि  लोगों  में  चौथी  पंचवर्षीय
 योजना  के  प्रति  अधिक  रुचि  और  उत्साह
 पैदा  हो।

 जहां  तक  पिछड़ेपन  का  सम्बन्ध  है,  यू०पी ०
 का  एक  बहुत  ग्लेज़िंग  केस  है।  पिछली  तीन
 पंचवर्षीय  योजनाओं  में  यू०पी०  की  उपेक्षा  की
 गईं  है,  उसको  इग्नोर  किया  गया  है।  98  में

 यू०पी०  की  पर  कैपिटा  इनकम  259  रुपये  62
 वैसे  थी,  जब  कि  हिन्दुस्तान  की  पर  कैं पीटा
 इनकम  247  रुपये  609%  थी।  लेकिन  इन
 अठारह  सालों  में  तीन  पंचवर्षीय  योजनाओं  दौर
 तीन  एक-एक  बे  वाली  योजनायें  के  चलने  के
 बाद  राज  यू०पी०  की  पर  कंपीटा  इनकम  घट
 कर  254  रुपये  हो  गई  है  जब  कि  हिन्दुस्तान  की
 पर  कपिला  इनकम  बढ़कर  35  हो  गई  है  t

 यह  साफ  है  कि  चौथी  पंचवर्षीय  योजना
 में  जो  ग्रोवर  रेट  डिजायर  किया  गया  है,  उस
 के  हिसाब  से  पृथ्वी  दो  प्लान्ट  पीछे  है।  हमारे
 देश  में  ग्रुप  सबसे  बड़ी  स्टेट  है,  जहां  देश
 की  7  परसैंट  आबादी  रहती  है  ।  लेकिन  सैंट्रल
 एसिसटेंस  में  से  यु  पी०  को  उसका  हिस्सा  नहीं
 मिला.  है।  पिछली  पंचवर्षीय.  योजनाकारों  कौर
 वार्षिक  योजनाओं  में  सेंट्रल  सेक्टर  के  लिए  दिये
 गये  883  करोड़  रुपये  में  से  यू०पी०  को  केवल

 72.करोड़  रुपया  मिला  है।  यू०पी०  के.  साथ
 यह  बहुत  बड़ी  ज्यादती  है।  यू०पी०  तभी  दूसरी
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 स्टेट्स  के  समकक्ष  आ  सकता  है,  जब  कि  उसे
 अन्य  स्टेट्स  से  ज्यादा  मदद  दी  जाये  |

 मैं  कुछ  हिमज  देकर  बताना  चाहता  हूँ  कि

 यू०पी०  कितना  पिछड़ा  हुभा है  |  नम्बर  आराफ़

 इंडस्ट्रियल  लाइसेंस  इस् यूड  के  दृष्टि  से  हिन्दुस्तान
 की  तमाम  स्टेट्स  में  यू०पी०  का  नम्बर  8वां
 है  ओर  पर  कैपिटा  कनजम्प्शन  श्राफ  इलेक्ट्रा-
 सीटी  में  यूपी  95]  में  तमाम  स्टेटस  में
 तीसरे  नम्बर  पर  था,  जब  कि  आज  वह  तेरहवें
 नम्बर  पर  है  ।  ये  बातें  किसी  एरिया  के  ग्रोथ
 को  जाहिर  करती  हैं

 जहां  तक  प्र  लेख  पापुलेशन  पक्का  रोज
 का  सम्बन्ध  है  यू०पी०  में  20  किलोमी<२  है,
 जब  कि  पूरे  देश  का  ऐवरेज  56  किलोमीटर  है।
 इसी  प्रकार  प्राइवेट  कार  की  संख्या  के  सम्बन्ध
 में  यू०पी०  तमाम  स्टेट्स  में  दसवें  नम्बर  पर
 है।  राजस्थान  शौर  गुजरात  जैसी  छोटी  रिया-
 सत्ते  भी  हम  से  दागे  हैं।  रेडियो  सेट्स  की
 संख्या  के  बारे  में  भी  यू०पी०  तमाम  स्टेट्स  में  छठे
 नम्बर  पर  है।  ये  आंकड़े  प्रकट  करते  हैं  कि  हम
 कितने  पिछड़  हुए  हैं  ।

 955  में  नेशनल  कौंसिल  ग्राफ  एप्लाईड
 इकॉनोमिक  रिसर्च  ने  देश  में  सबसे  गरीब  जिलों
 को  जानकारी  प्राप्त  करने  के  लिए  289  जिलों  का
 सरवे  किया  था।  उसमें  यह  देखा  गया  कि  46
 रुपये  से  कम  भ्रामरी  वाले  29  जिलों  में  2]
 जिले  यू०पी०  में  थे  शझ्लौर  73  रुपये  से  कम
 आमदनी  वाले  29  जिलों  में  जिले  यू०पी०
 थे,  जिसका  भ्रथं  यह  है  कि  हिन्दुस्तान  के  सबसे
 गरीब  58  जिलों  में  से  22  यू०पी०  में  हैं  1

 MR.  CHAIRMAN  :
 operate  with  the  Chair.
 Shri  Bal  Raj  Madhok.

 क्रि  बलराज  मधोक  (दक्षिण  दिल्ली)  :
 सभापति  महोदय,  चौथी-पंचवर्षीय  योजना  के
 बारे  में  बहुत  कुछ  कहा  जा  सकता  है,  परन्तु  चूंकि
 मेरे  पास  समय  बड़ा  सीमित  है,  इसलिए  मैं  कुछ
 बुनियादी  बातों  की  भोर  सरकार  का  ध्यान
 खींचना  चाहता  हूँ.  मोर  कुछ  दिल्ली  के  सम्बन्ध
 में  भी  कहना  चाहता  हूँ  |

 You  kindly  co-
 Your  time  is  over.
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 [श्री  वलराज  मधोक ]
 हमारे  देश  में  किसी  भी  झा थिक  योजना

 या  नीति  को  बनाते  समय  सबसे  पहले  यह  भाव-
 इक  है  कि  हम  यह  जानें  कि  हमारे  देश  की

 झा थिक  बीमारी  क्‍या  है।  मगर  कोई  भी  ब्यक्ति
 झ्रावजेक्टिवली  देखे,  तो  वह  इस  निष्कर्ष  पर

 पहुंचेगा  कि  हमारे  देश  में  दो  बुनियादी  आर्थिक
 सवाल  हैं  :  एक  बेकारी  का  कौर  दूसरा  हमारे
 देश  की  खेती  के  पिछड़ेपन  का  t

 हमारे  देश  में  बेकारी  की  समस्या  947  से
 पहले  भी  थी।  इन  योजना भों  का  पहला  उद्देश्य
 यह  होना  चाहिए  था  कि  बेकारी  को  दूर  किया
 जाये  कौर  लोगों  को  काम  दिया  जाये  ।  लेकिन

 दुर्भाग्यवश  जो  आंकड़े  पहली  तीन  योजनाओं
 के  हमारे  सामने  हैं  कौर  चोथी  पंचवर्षीय  योजना
 का  जो  प्रारूप  हमारे  सामने  है,  उनके  मुताबिक
 बेकारी  कम  होने  के  बजाये  बढ़ती  जा  रही  है
 और  भागे  भी  उसके  बढ़ने  की  सम्भावना  है।
 सरकार  कहती  है  कि  हम  क्या  करें,  देश  की.
 आबादी  बढ़  रही  है।  मगर  मैं  जानना  चाहता
 हैं  कि  संसार  के  किस  देश  की  आबादी  नहीं
 बढ़  रही  है।  चूंकि  आबादी  बढ़  रही  है,  इसलिए
 बेकार  भी  बढ़ने  हैं,  तो  फिर  ये  योजनायें  किस
 मर्ज  की  दवा  हैं  ।

 वास्तव  में  इन  यौनांगों  को  बनाते  समय
 इस  बात  का  ख्याल  बिल्कुल  नहीं  रखा  गया  कि
 हम  लोगों  को  काम  दें  ।  हमने  पब्लिक  सेक्टर
 पर  4000  करोड़  रुपया  खच  किया  है,  लेकिन
 उसमें  जो  नयी  फैक्टरियां  और  नये  प्रोजेक्ट  शुरू
 किये  ग्रंथ  है,  उनका  एम्प्लॉयमेंट  पोर्टेबल  क्‍या
 है,  उसमें  नये  लोगों  को  काय॑  देने  की  क्षमता
 कितनी  है,  इस  ओर  कोई  ध्यान  नहीं  दिया  गया
 है।  चोथी  पंच-वर्षीय  योजना  में  भी  उसकी
 श्रोर  ध्यान  नहीं  दिया  जा  रहा  है।  मगर  दिया
 गया  होता,  तो  यह  बेकारी  कुछ  कम  हो
 सकती  थी  1

 इतना  ही  नहीं,  हमारे  देश  में  बड़ी  भारी
 इनामेल  मार्केट  है,  जो  शेल्टर  मौके  है,  उसके

 MAY  12,  969  Year  Plan  (M)  248

 लिए  हम  छोटी  इंडस्ट्रीज  पर  भ्र धिक  बल  दे
 सकते  थे  ।  हमने  यह  नीति  बनाईं  कि  कुछ  काम,
 कुछ  मैनुफक्चर,  छोटे  उद्योगों  और  छोटे  कार-
 खानों  के  लिए  निश्चित  कर  दिये,  लेकिन  उस
 नीति  पर  भी  कमल  नहीं  हो  रहा  है।  इसका
 नतीजा.  यह  है  कि  बड़ी  इंडस्ट्रीज  स्थापित  हो
 रहो  हैं,  बड़ी  मशीनें  करा  रही  हैं  कौर  उनसे  काम
 बढ़ने  की  बजाये  कम  हो  रहा  है

 इसलिए  मेरा  पहला  सुझाव  यह  है  कि  हम
 इस  योजना  पर  पुनर्विचार  करें  भौर  नयी

 इंडस्ट्रीज  लगाते  समय  इस  बात  का  विशेष
 ध्यान  रखें  कि  उनमें  जितना  इनवेस्टमेंट  किया
 जाये,  उसके  मुताबिक  ऐम्पलायमेंट  पोर्टेबल
 कितना  बढ़ेगा  और  जिन  इंडस्ट्रीज  का  एम्पलाय-
 मेंट  पोटिंग  अधिक  है,  उनकी  कौर  भ्र धिक  ध्यान
 दिया  जाये  |

 हमारे  पढ़ें-लिखे  लोगों  में  बेरोजगारी  के
 बढ़ने  से  देश  में  एक  विस्फोटक  स्थिति  पैदा  हो
 रही  है।  उनको  काम  देने  के  लिए  यह  भ्रावश्यक
 है  कि  ऐसी  योजनायें  बनाई  जायें,  जिनके  श्रुतांत
 सरकार  की  जोरसे  उन्हें  सहायता  दी  जाये,
 ताकि  वे  अपने  परों  पर  खड़े  हो  सके  ।  छोटे-छोटे
 को-आपरेटिव्ज  के  भ्राता  पर  या  उन्हें  एड  दे  कर
 उनके  द्वारा  छोटी  इंडस्ट्रीज  लगवाने  की  व्यवस्था
 की  जाये  ।  लेकिन  हम  देखते  हैं  कि  इस  योजना
 में  ऐसी  कोई  व्यवस्था  नहीं  की  गई  है।  बेकारी
 के  लिए  कौर  अन्य  कामों  के  लिए  रुपया  दिया
 गया  है,  लेकिन  बेकारी  दूर  करने  के  लिए  रुपया
 नहीं  दिया  गया  है

 कहा  जाता  है  कि  हमारे  देश  में  मेंग्रोन

 रेवोल्यूशन  हो  रहा  है  लेकिन  वास्तविकता  यह
 है  कि  राज  भी  इस  योजना  में  खेती  को  प्राय-
 मिलता  मिलती  हमें  दिखाई  नहीं  देती  है  7  खेती
 की  पहली  झावद्यकता  पानी  है।  मगर  हम  इस
 प्लान  में  देखते  हैं  कि  भ्र धिक  बल  केमिकल
 फर्टिलाइजर  पर  दिया  जा  रहा  हैं।  मैं  उसके
 महत्व  को  कम  नहीं  करता  ।  मगर  पानी  पहली
 पझ्रावध्यकता  हैं।  हमने  राजस्थान  कैनाल  के
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 लिए  कितना  रुपया  दिया  ?  वहू  मुकम्मिल  नहीं
 हो  सका  और  उसके  मुकम्मिल  न  होने  की  वजह
 से  वहां  जो  भुखमरी  पड़ती  है  उसके  ऊपर  करोड़ों
 रुपया  खर्च  करना  पड़ता  है।  इसी  को  कहने  हैं
 पेनी  वाइज  एन्ड  पाउंड  कुलिश  |  यदि  हमने
 राजस्थान  कैनाल  को  जल्दी  मुकम्मिल  किया

 होता,  छोटी  योजनायें  पर  ज्यादा  रुपया  दिया
 होता,  पानी  का  प्रबन्ध  किया  होता  तो  जो
 रिलीफ  के  लिए  भ्रमरों  रुपया  सच  करना  पड़ता
 है  वह  बच  सकता  था  ।  इसलिये  मेरा  यह  कहना
 है  कि  खेती  के  लिये  जो  ध्यान  देना  चाहिए
 था  |  वह  इस  योजना  में  नहीं  दिया  जा  रहा  है  |

 44.4  brs.

 (Mr.  Deputy-Speaker  tn  the  Chair]

 दूसरी  बात  मुझे  दिल्ली  के  सम्बन्ध  में

 कहनी  है।  दिल्ली  देश  की  राजधानी  है  और
 राजधानी  होने  के  कारण  पिछले  20  सालों  में
 जिस  द्रुतगति  से  दिल्‍ली  की  आबादी  बढ़ी  है,
 वह  दुनियां  के  किसी  दूसरे  देश  में  नहीं  बढ़ी  t

 भ्रध्यक्ष  महोदय,  मेरे  पास  आंकड़े  हैं,  दूसरे  शहरों
 में  आबादी  जिस  हिसाव  से  बढी  है  बह  इस
 प्रकार  है-  कलकत्ता  39.72  परसेंट,  बम्बई
 227.44  परसेंट,  मद्रास  140.49  परसेंट  और
 दिल्‍ली  427.74  परसेंट  |  इतनी  तेज़ी  से  आ्राबादी

 दुनिया  के  किसी  भी  देश  में  नहीं  बढ़ी  है।  यह
 जो  भ्राबादी  बढ़ी  है  इसमें  88.7  परसेंट  बैन
 आबादी  है।  इतनी  परसेंटेज  अबने  पापुलेशन  की

 बढ़ोतरी  का  कहीं  भी  नहीं  है।  इस  बड़े  शहर
 के  डेवलपमेंट  के लिए  सरकार  ने  एक  मास्टर
 प्लान  बनाया  |  उस  मास्टर  प्लान  के  मुताबिक
 इस  दहर  के  डेवलपमेंट  के  लिए  लगभग  732

 करोड़  रुपया  चाहिए  था।  यह  मास्टर  प्लान

 सेंट्रल  गवर्नमेंट  ने  बनाया।  उसमें  कहा  है  कि

 इसके  भ्रन्दर  जो  डेवलपमेंट  का  काम  है,  जो
 सोशल  एमेनिटीज  हैं  उनको  देने  के  लिए  732

 करोड़  रुपया  चाहिए  ।  उस  प्लान  के  भ्रनुसार
 इस  बाहर  की  भझाबादी  55  लाख  होनी  थी  मगर
 कब  वह  67.24  लाख  होने  की  उम्मीद  है।
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 प्लान  बनाने  वालों  को  अन्दाज़ा  था  कि  हर
 साल  भ्राबादी  3.5  परसेंट  के  हिसाब  से  बढ़ेगी
 मगर  एक्चुअली  बड़  रही  है  5.6  परसेंट  के
 हिसाब  से।  उसी  आघार  हर  चलें  तो  आज
 दिल्ली  के  डेवलपमेंट  के  लिए  हजार  करोड़
 रुपया  चाहिए  था।  लेकिन  अभी  तक  केवल
 6l  करोड़  रुपया  खर्च  किया  गया  है।  इस
 चौथी  योजना  के  लिए  दिल्ली  प्रशासन  ने  400
 करोड़  रुपये  की  योजना  बनाई  थी।  मगर
 प्लानिंग  कमीशन  के  'बुकिंग  ग्रूप  ने  काट  करके
 उसे  28  करोड़  के  लगभग  कर  दिया  है।
 लेकिन  अरब  जो  प्रारूप  आया  है  दिल्‍ली  के  लिये
 उसमें  केवल  55  करोड़  रखा  गया  है।  इतने
 रुपये  से  दिल्ली  की  बुनियादी  आवश्यकता  भी
 पूरी  नहीं  होगी  और  दिल्‍ली  एक  बड़ा  भारी
 स्‍लम  बन  जायेगा  |  सबसे  बुरी  बात  तो  यह  है
 कि  न  केवल  दिल्‍ली  को  उचित  रुपया  नहीं  दिया
 जा  रहा  है  बल्कि  जो  दिल्ली  के  झ्र पने  रिसोर्सेज
 हैं  वह  भी  दिल्ली  के  विकास  के  लिये  दिल्ली
 प्रशासन  को  नहीं  दिये  जा  रहे  हैं।  इस  योजना
 के  मुताबिक  दिल्ली  के  अन्दर  जो  रेवेन्यू  सरप्लस
 होगा  वह  लगभग  49  करोड़  का  होगा।  नये
 टैक्सेज  से  हम  6  करोड़  रुपए  इकट्ठा  कर
 सकेंगे  ।  इसके  अलावा  इनकम  फ्राम  मैनेजमेंट
 आफ  नजूल  लै  से  8.42  करोड़  रुपया  मिल
 सकता  है।  शेयर  आफ  सेंट्रल  टैक्सेज  विज
 इनकम  टैक्‍स,  यूनियन  एक्साइज  एस्टेट  ड्यूटी
 एन्ड  ऐडीशनल  एक्साइज  ड्यूटी  से  3.I8
 करोड़  मिल  सकता  हैं।  शेयर  आफ  यूनियन
 एमाल्यूमेंट्स  से  6  70  करोड़,  रीइम्बसंमेंट  साफ
 एक्सपेंडीचर  झान  सेंट्रल  गवर्नमेंट  ऐक्टिविटीज़
 बीइंग  श्रेडेड  पु  बाई  दि  एडमिनिस्ट्रेशन  से
 6.65  करोड़  शौर  लोस  अगेंस्ट  रीसिद्स  फ्राम
 नेशनल  सेविंग  स्कीम  एन्ड  प्राविडेंट  फंड  शराफ
 एम्प्लाईज  से  0  करोड़  रुपया  मिल  सकता  है
 इस  प्रकार  यह  जोड़ें  तो  दिल्ली  जो  अपने  रिसो-
 सेज  से  रुपया  इकट्ठा  कर  सकता  है  वह  सब
 मिलाकर  20  करोड़  के  करीब  श्राता  है।  हम
 कहते  हैं  कि  जो  2I8  करोड़  रुपया  माना  है
 प्लानिंग  कमीशन  के  किंग  ग्रुप  ने  उसके  साथ
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 [श्री  बलराज  मधोक ]
 दिल्‍ली  के  अपने  रिसोर्सेज  भी  जोड़  दिखे  जाब  तो
 दिल्ली  का  प्लान  लगभग  360  करोड़  का  बनता

 है।  उसके  बजाय  55  करोड़  रुपया  दिल्‍ली  को
 दिया  जा  रहा  है।  तो  मेरा  कहना  है  कि  बह
 दिल्ली  के  साथ  भेदभाव  है।  राज  दिल्ली  के
 अन्दर  जनसंघ  का  शासन  है।  मगर  दिल्ली
 देश  की  राजधानी  है।  दिल्ली  में  तो  आपका  भी
 दामन  है।  अगर  दिल्ली  का  विकास  होता  है  तो
 उसका  क्रेडिट  आपको  भी  मिलता  है।  इसलिए
 दिल्‍ली  के  साथ  ऐसा  भेदभाव  करना  क्योंकि
 जनसंघ  का  शासन  यहां  पर  है,  मेरी  प्रार्थना  है
 कि  यह  बड़ो  गलत  बात  होगी  i  मैं  प्रधान  मंत्री
 से  और  क्लेमेंट  से  प्राथंना  करूगा  कि  इस
 श्रारूप  पर  पुनर्विचार  कोशिश  ओर  दिल्ली  की
 झावश्यक्रताशों  को  देखिए  ।  दिल्ली  के  प्लान  के
 निए.  जमे  रुपया  मंजूर  किया  हैं,  उसे  बढ़ाइए  और
 दिल्ली  को  सल्लम  बनने  से  रोकिये  ।  धन्यवाद  |

 उपाध्यक्ष  बह् ले दय  :  श्री  मृत्युंजय  प्रसाद  |

 ‘SHRI  5.  KANDAPPAN  (Mettur)  :  He
 is  coltecting  -his  papers.

 श्री  सृत्युजय  प्रसाद  (महाराज  गंज)  :
 उपाध्यक्ष  महोदय,  समय  के  लिए  धन्यवाद  :  मेरे
 मित्र  ने  कहा  कि  “हो  इज  क्लेक्टिग  स्टेस्टिक्स”  |
 स्टेटिस्टिक्स  क्लेफ़्ट  करके  क्या  करूगा  ?  इतना
 समय  तो  मेरे  पास  है  नहीं  कि  मैं  कोई  स्टेट-
 स्टिक्स  रख  सकू  और  और  रखने  से  लाभ  ही
 क्या  है  ?  क्‍योंकि  दो  एक  बातें  कहने  से  काम
 चलता  नहीं  है  :  यह  विषय  इतना  बड़ा  है  कि
 इसके  बारे  में  बहुत  बातें  कहनी  होंगी  कौर  वह
 संभव  नहीं  है  ।  इसलिए  में  सिर्फ़  दो  चार  बातों
 की  जोर  सरकार  का  ध्यान  दिलाएगा  |

 पहली  चीज लो  यह  है  कि  दोषी  पक्ष  ने
 शुरू ससे  ही  यह  होती  बनाई,  ऐसा  लगता  है  कि

 जो  कहो  सब  खराब  ny  ऐसी  बात  नहीं  है  ।  मैं  तो
 इसमें  :  विश्वास  करता  हूँ  कि  भ्रापको  बहुत
 निसार  हुई  है,  इस  योजना  से,  मुझे  भी  निराशा
 है
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 हज़ारों  ख्वाहिशें  ऐसी  कि
 हर  ख्वाहिश  पर  दम  निकले  |

 बहुत  निकले  मेरे  अरमान
 मगर  फिर  भी  कम  निकले  ॥

 यह  दूसरी  लाइन  आप  भूल  जाते  हैं।  मेरी
 भी  बहुत  सी  ख्वाहिशें  बाकी  हैं  भर  बाकी  रहेंगी
 कोई  उपाय  नहीं,  उनको  पूरा  नहीं  किया  जा
 सकता  परन्तु  साथ  ही  साथ  जो  चीज  हो  चुकी
 है,  जो  अरमान  निकल  चुके  हैं,  नह  भी  याद
 रखें।  उन्हें  भूलने  से  तो  काम  नहीं  चलेगा  और
 शुरू  से आखिर  तक  सब  उलटा  ही  देखियेगा  तो
 तब  तो  कोई  काम  आगे  चलने  वोला  नहीं  है  t

 दूसरी  तरफ  यह  भी  हमें  देखना  है  कि  यह
 होता  क्‍यों  है  ?  इसलिए  होता  है  कि  हमारे  पास
 साधन  कम  हैं  हर  तरह  के  साधन  कम  हैं  ।  पैसे  के
 ही  सामान  नहीं,  आदमी  के  भी  सामान  कम  हैं  ।
 आदमी  गिनती  में  बहुत  हैं,  काम  के  कब  हैं।
 कौर  यह  बात  मैं  इसलिए  जोर  से  कह  रहा  हूँ
 कि  मैं  देखता  है  कि  आप  के  यहां  या  तो  टैलेंट्स
 की  कमी  है  या  टेलेंट्स  का  सदुपयोग  जसे  होना
 चाहिए,  4%  नहीं  हो  रहा  है।  मैं  पब्लिक  अंडर-
 टे किंग्स  का  समर्थक  हूँ,  पब्लिक  अंडरटेकिंग
 का  कुछ  अनुभव  मेरे  पास  है  ।  मगर  साथ
 ही  साथ  वहां  की  हालत  देख  कर  मुझे
 तकलीफ  होती  है  भोर  मैं  मानता  हैँ  कि  पब्लिक
 अंडरटेकिंग  की  शिकायत  हमी  लोग  करा  रहे
 हैं  जो  उसके  समर्थक  हैं।  इसलिए  कि  उसके
 भीतर  जो  अ्रसली  कमजोरियां  हैं  उनको  न  लेकर
 केवल  किताबी  सिद्धांत  की  बात  करने  लगते  हैं  ।
 बात  अच्छी  है,  मगर  क्‍यों  ऐसी  कमजोरी  भाती

 है  ?  मैं  सिफ  दो  तीन  बातों  पर  ध्यान  दिखाऊंगा  |

 पहली  बात  तो  यह  है  कि  जो  कोई  प्रारूप
 बनाता  है,  प्रोजेक्ट  रिपोर्ट  तैयार  करता  है  उसे
 इसकी  फिक्र  रहती  है  कि  मेरी  स्कीम  जरूर  मंजूर
 होनी  चाहिए  और  इसलिए  जहां  वह  दिल  में
 समझता  है  कि  सौ  करोड़  का  खच  है  वहां  वह
 50  करोड़  की  बात  करता  है  जिसमें  किसी  तरह
 मंजूरी  तो  मिल  जाय  भ्र ौर  फिर  उसके  बाद  में
 जहाँ  बह  भागमती  2  करोड़  की  देखता  है  वहां
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 4  करोड़  की  दिखलाता  है  अपने  कागज़ों  में  1
 नतीजा  यह  होता  है  कि  सब्जबाग  दिखला  कर
 प्रारूप  मंजूर  करा  लेता  है,  काम  शुरू  हो  जाता
 है । श्राधी  दूर  तक  पहुँचते  पहुँचते
 हालत  यह  हो  जाती  है  कि  गवर्नमेंट  के  लिए
 कोई  चारा  नहीं  रह  जाता  है  और  दूसरी  स्कीम्स
 को  बरवाद  करके  जो  चालू  है  उसको  पूरा
 करने  की  कोशिश  करनी  पड़ती  है।  यहां  पर  दो
 बातें  श्र  जाती  हैं।  पहली  बात  तो  यह  है  कि
 जो  प्रारूप  बनाता  है,  जो  प्रोजेक्ट  रिपोर्ट  तैयार
 करता  है  वह  कितनी  सावधानी  से,  कितने  मनो-
 थोग  से  अपना  काम  करत।  है,  यह  देखने  की
 दरकार  है  और  इसमें  अगर  वह  कसर  करते  हैं
 तो  क्‍या  उन्हें  समझाया  जाता  है  कि  छापने
 तारीफ  का  काम  नहीं  किया,  आपने  शिकायत
 का  काम  किया,  इसलिये  चरागे  से  आपके  ऊपर
 ऐसी  जिम्मेदारी  का  काम  नहीं  दिया  जायगा  ?
 दूसरी  तरफ  जो  उनकी  जांच  पड़ताल  करते  हैं
 उनको  भी  तो  देखना  है  यह  कहां  तक  सब्जबाग
 दिखलाया  जा  रहा  है,  कहां  तक  इसमें  तथ्य  है
 और  अगर  उस  जांच  में  वह  चूकते  हैं  तो  उसकी
 कीमत  सारे  देश  को  देनी  पड़ती  है।

 इधर  दूसरी  तरफ  हमें  कर्ज  के  पैसे  मिलते
 गये  और  हमें  सहज  में  पैसे  मिले  इसलिए  खर्च
 भी  किया  t  मगर  यह  नहीं  सोचा  कि  उस  कर्ज  का
 पैसा  एक  दिन  हमें  चुकाना  पड़ेगा  ।  चुकाने  का
 रास्ता  दुनियां  में  एक  ही  है  दूसरा  नहीं--प्रोत-
 टशन  बढ़ा  करके,  जिस  काम  को  हाथ  में  लिया

 है  उसको  पूरा  करके,  उससे  जितना  काम
 निकलना  है  वह  निकाल  करके  कर्ज  मुकाबा  जा
 सकता  है  |  मगर  इसमें  फिर  कठिनाई  दो  तीन
 तरफ  से  भा  जाती  है।  एक  तो  मैनेजमेंट  की
 तरफ  से,  उसके  बारे  में  मैं  बार-बार  कह  चुका  हूं,
 इसलिए  ज्यादा  जोर  उस  पर  नहीं  दूगा।  सिर्फ
 इशारा  कर  दूगा  कि  जो  व्यक्ति  एक  जगह
 सफल  हो  जाता  है  श्राप  मान  लेते  हैं  कि  वह
 सभी  जगह  सफल  हो  जायगा  |  मेरा  संकेत
 आपके  ऐडमिनिस्ट्रेंटिव  कैडर  के  आफिसरों  के
 प्रति  हैं।  बहू  ऐडमिनिस्ट्रेशन  में  होशियार  होते
 हैं,  उन्होंने  बरच्छा  काम  किया  तभी  इतने  ऊंचे  पद
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 पर  पहुँचे,  मगर  इसके  मैंने  यह  नहीं  कि  कम-

 शियल  वेंचर्स  में  भी  कसे  सफल  हो  जैसे  कि
 ऐडमिनिस्ट्रेशन  में  हुए  |  हां,  एक्सपेन्शैंस  हैं
 उसका  एक  ही  उदाहरण  मैं  लगा।  आपके
 देशमुख  साहब  बोटेनिकल  एक्सपर्ट  थे  जो  फाइनेंस
 मिनिस्टर  थे।  मगर  यह  तो  ऐक्सेप्शन  है,
 इसको  हम  कल  तो  नहीं  बना  सकते,  और  इसी
 अन्दाज  से  सबको  तो  नहीं  तोल  सकते  ।

 दूसरी  चीज  यह  ा  जाती  है  कि  आपके
 यहां  इसका  कोई  हिसाब  ही  कभी  भी  नहीं
 लगता  है  कि  जो  काम  होगा  उसका  पक्का
 हिसाब  रोज  होता  जायगा।  दूसरे  शब्दों  में  यों
 कहें  कि  पर-मैन  पर-डे  मिनिमम  व्वैन्टम  श्राफ
 वर्क  का  कोई  हिसाब  अभी  तक  नहीं  रखा  गया
 है  ।  इसलिये  बहुत  से  ऐसे  आदमी  आपके  पास
 है  जो  काम  थोड़ा  करते  हैं  कौर  यश  ज्यादा
 लेते  हैं  मीर  उधर  काम  में  खराबी  आती  है

 तीसरी  बात  यह  झा  जाती  है  ब्रा पके  कार-
 खानों  की  जो  कार्यक्षमता  है  यानी  प्रोडक्शन
 कंपेसिटी  के  हिसाब  से  काम  बहुत  कम  होता  है  ।
 मैं  आंकड़ों  की  बात  को  छोड़  रहा  हूँ,  लेकिन  मेरे
 पास  सब  आंकड़े  मौजूद  हैं--एक  जगह  पर  सिर्फ
 4  परसेंट  काम  हो  रहा  है  शौर  96  परसेंट  बर-
 बाद  हो  रहा  है।  30-40  परसेंट  काम  तो  बहुत
 जगहों  पर  हो  रहा  है।  जब  इस  तरह  से  काम
 किया  जायगा,  झोवर-कैपिटलाइज  किया  जायगा,
 इनएंफिशियेन्टली  मैनेज  किया  जायगा  और
 जितनी  उसकी  काय क्षमता  है,  उससे  कम  काम
 लिया  जायगा  तो  ऐसी  स्थिति  में  घाटा  नहीं
 होगा  तो  क्‍या  होगा  ?

 इसके  साथ  ही  साथ  हम  यह  भी  सोचें  कि
 जितना  माल  हमने  बनाया  है.  वह  यदि  बिक
 नहीं  रहा  है  तो  क्‍यों  बिक  नहीं  रहा  है?  क्‍या
 हमने  काम  शुरू  करने  सें  पहले  मार्केट  स्ट्डी  की
 थी,  क्‍या  हमने  उस  माल  की  संभावित  बिक्री
 का  हिसाब  लगाया  था  ?  अगर  हों  लगाया  था
 तो  जिन  लोगों  ने  ऐसी  स्कीम  बनाई,  हमें  उनसे

 पूछना  चाहिए  कि  भाप  जितना  काबिल  अपने
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 [श्री  मृत्यु जय  प्रसाद]
 को  समझते  हो,  उतने  काबिल  साबित  नहीं  हुए
 --हमें  यह  बात  उनको  बतला  देनी  चाहिये  ।

 चौथी  चीज-जहां  हमें  कुछ  करना  नहीं
 है,  सिफ  माल  को  उठाकर  भेज  देना  है,  जेसे
 माइंज  के  काम  में,  वहाँ  भी  हम  नुकसान  पर
 नुकसान  उठा  रहे  हैं।  एन०सो०डी०सी०  कई
 सालों  से  लौस  पर  लोस  दे  रहा  है,  नेवेली  लिग-
 नाइट  कारपोरेशन  ने  लौस  दिया,  बैलाडिला
 जहां  सीधे  आयरन-झोर  उठाकर  भेज  देना  है,
 वहां  भी  लौस  हो  रहा  है-आखिर  यह  चीज़
 कितने  दिनों  तक  बरदाश्त  करते  रहेंगे  ?  जहां
 आपको  कुछ  बनाना  है  वहां  उससे  भी  बढ़कर
 हैवी  लौस  हो  रहा  है,  जैसे  हिन्दुस्तान  स्टील,
 जिसके  नुकसान  का  अन्त  ही  मालूम  नहीं  देता,
 कहां  जाकर  उसका  अन्त  होगा।  दूसरी  तरफ
 ग्राहक  अखबारों  में  निकला  है  कि  श्राप  स्टील
 का,  लोहा  इस्पात  का  एक  और  कारखाना
 लगाने  की  बात  सोच  रहे  हैं--नया  कारखाना
 लगाकर  आप  क्या  करेंगे  जब  कि  श्राप  पुराने  से
 ही  पूरा  काम  नहीं  ले  रहे  हैं,  जो  माल  वहां
 बनता  है,  वह  बिक  नहीं  रहा  हे  साथ  ही  साथ
 आप  बाहर  से  माल  मंगाते  जा  रहे  हैं,  जिस  माल
 की  आपको  दरकार  है  वह  आप  वहां  नहीं  बनाते
 हैं--ऐसी  स्थिति  कब  तक  चलेगी  ।

 दूसरी  बात  गांवों  के  बारे  में  है-गांवों  में
 जो  हमारे  ट्रेडीशनल  रोजगार  थे,  परम्परागत
 रोजगार  थे,  वे  सब  छूटते  जा  रहे  हैं,
 बन्द  होते  जा  रहे  है,  उनके  कम्पीटीशन
 में  हम  बड़ो-बड़ी  फैक्टरी  खड़ी  करते  जा  रहे
 हैं--चाहे  प्राइवेट  सेक्टर  में  करें  या  पब्लिक
 सेक्टर  में  करें  -  बाटा  ने  मोतियों  को  मार  दिया,
 लेकिन  कभी  भी  शहरों  में  मोतियों  के  पास  कुछ
 काम  है।  आज  गांवों  में  बिना  कल  के  चक्कों
 का  घाटा  मिलना  मुश्किल  है,  आपको  घानी  का
 तेल  नहीं  मिलेगा,  ढेंकी  का  चावल  नहीं  मिलेगा  1
 इन  सबके  अन्दर  जो  एक  प्रकार  का  कन्फ्यूजन
 होता  है  उसकी  भी  एक  मिसाल  आपको  देना
 चाहता  हूँ  खाण्डसारी  मिल्ज़  पर  इतना  खर्च

 होता  है,  भागने  इतनी  व्यवस्था  की,  मिल  वालों
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 ने  इतनी  व्यवस्था  की,  इतना  कन्ट्रोल  किया,
 फिर  भी  वे  लोग  रोते  हैं-इसकी  क्‍या  वजह
 है  ?  या  तो  वहां  इनएफिसियेन्सी  है  या  असली
 फिगर  आपके  पास  नहीं  जाने  देते  ।  दूसरी  तरफ
 हम  किसान  मारे  जाते  हैं  ।  दुनियां  में  कोई  ऐसा
 बिजनेश  नहीं  है  जहां  रा-मैटीरियल  का  दाम
 कारखाने  वाले  बिना  दिये  ले  जाते  हों,  लेकिन
 यहां  पर  ऐसा  ही  होता  है।  हम  अपने  सिर  पर
 माल  ढोकर  वहां  पहुंचाते  हैं  और  वर्षों  रास्ता
 देखते  रहते  है  कि  दाम  मिलेगा  या  नहीं  मिलेगा

 एक  तरफ  भ्रन-एम्प्लायमेंट  की  बात  होती
 है।  मगर  यह  बात  सोचने  की  है  कि  क्या  हम
 एम्पलायेबल  यूथ  को  एम्पलावमेन्ट  देना  चाहते
 हैं  ?  या  श्रन-एम्पलायेबल  यूथ  को  देना  चाहते
 हैं  ?  क्‍या  हमने  अपने  यूथ्स  को  ऐसी  ट्रेनिंग  दी
 है  कि  वे  एम्पलायबल  बन  सके,  अपना  काम  कर
 सके  ?  एम्पजायमेंट  के  मायने  यही  हैं  कि
 वे  इतना  बेदा  कर  सकें  जिससे  कि  उनका
 सारा  खर्च  निकल  सके।  मगर  वे  प्र पने  काम
 से,  उत्पत्ति  से  इतना  नहीं  निकाल  सकते  कि
 जिसमें  उनका  ग्रुज्ञारा  हो  सके  तो  आप  सबसिडी
 देकर  तो  किसी  को  एम्पलायमेंट  में  नहीं  रख
 सकते,  यह  सम्भव  नहीं  है  10-5  वर्ष  तो  चल
 जायगा,  लेकिन  आगे  चलने  वाला  नहीं  है  क्‍या
 गेनफुल  एम्पलायमेन्ट  के  लिये  आप  उनको  ट्रेनिंग
 दे  रहे  हैं--रद्द  एक  बड़ा  टेढ़ा  प्रश्न  है।  इसमें
 एजूकेशन  का  सवाल  है,  टेक्नीकल  एजुकेशन  का
 सवाल  है  और  इन  सबके  बाद  उनको  मनोवृत्ति
 का  सवाल  करा  जाता  है

 अब  भ्राखरो  बात  मैं  बिहार  की  लेना  चाहता
 हूं  ।  मैंने  पहले  भी  कहा  है  शौर  कब  फिर  उसी
 बिहार  के  रोने  को  लेता  हूँ  ।  कहने  को  तो  बिहार
 में  पब्लिक  सेक्टर  में  झ्रापने  काफी  पैसा  लगाया
 है।  प्राइवेट  सेक्टर  का  भी  काफी  पैसा  लगा

 हुआ  है--इस  बात  से  इंकार  नहीं  किया  जा
 सकता,  लेकिन  तमाशा  यह  है  कि  उसमें  हमारा
 क्या  है,  बिहारियों  का  क्‍या  है?  राज  वहां
 मजदूरी  मिलने  में  कठिनाई  हो  रही  है।  ऊंची
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 नौकरियां  तो  दूर  की  बात  है।  सिर्फ  हमारी
 जमीन  है  भ्रोर  जमीन  के  भीतर  जो  माल  है,  वह
 हमें  परमात्मा  ने  दिया  हुआ  है,  लेकिन  हमें  उसका
 क्या  लाभ  मिल  रहा  है?  सब  कारखानों,
 उद्योगों  के  केन्द्रीय  या  मुख्य  दफतर  बाहर  है,
 कलकत्ता,  अम्बई  भोर  कानपुर  में  दफ्तर  हैं,
 इनकमटैक्स  का  हिसाब  वहीं  लगाया  जाता  है,
 एम्पलायमेन्ट  वहीं  से  होता  है।  सरकारी  कार-
 खानों  के  भी  ज्यादातर  दफ्तर  आपके  यहाँ  दिल्ली
 में  हैं।  एक  छोटा  सा  पाइराइट  का  कारखाना
 बिहार  में  बचा  हुआ  था,  उसको  भी  हटाने  की
 बात  भी,  लेकिन  टेम्परेरीली  उसको  रोका  गया
 है।  दमा  करके  इसका  ख्याल  कीजिए  ।  वही  न
 किया  जाम  जो  कम्पलशन  मैं.  आपको  करना  पढ़
 रहा  है।  हमारे  पास  कोयला  है,  लोहा  हैं,
 इसलिये  भ्रापको  दक्षिण  बिहार  में  कारखाना
 बैठाना  ही  पड़ेगा  ऐसी  बात  नहीं  होनी  चाहिये  1
 बिना  कम्पलेन  के  आपने  क्या  किया,  यह  बात
 सोचने  की  हो  जाती  है।

 यहाँ  बार-बार  इस  बात  को  छेड़ा  गया  है,
 झापकी  एस् टी मेट्स  कमेटी  ने  भो  कहा  है  कि
 बिहार  की  डवेलपमेंट  के  लिये  बहुत  जरूरी  है
 कि  गंगा  में  फिर  से  स्टीमर  बींस  को  शुरू
 किया  जाय।  लेकिन  आपके  फोब  फाइल  इधर
 प्लान  में  इसका  कहीं  भी  जिक्र  नहीं  है।  आपने
 आसाम  में  ब्रह्मपुत्र  पर  नेशनल  वाटर  वे  मान
 लिया  है,  इसके  लिये  दो  जगहों  पर--वादू
 और  जोगी  गोपा  में  पोटिंग  बना  रहे  हैं  लेकिन
 आपको  यह  कुबूल  करना  पढ़ेगा  कि  आप  उस
 रास्ते  से कलकत्ता  तक  नहीं  पहुंच  पाते  हैं  कयोंकि
 बीच  में  पाकिस्तान  झा  जाता  है।  मगर  इलाहा-
 बाद  से  लेकर  हावड़ा  तक  जाने  का  रास्ता  बना

 सभा  है--उत्तर  प्रदेश,  बिहार  कौर  बंगाल  तक
 --जिसमें  कोई  कठिनाई  नहीं  है,  उसके  लिए
 भाप  कुछ  नहीं  सोचते  हैं,  इसे  भाप  नेशनल
 बाटर  वे  डिक्लेयर  कीजिये  भौर  पटना  शोर

 अन्य  दो  जगहों  पर  पोटास  बनाइये  ।  अगर  श्राप

 ऐसा  नहीं  करेंगे  तो  भागे  आपको  कठिनाई  भायेगी,

 स्ट्रेटेजिक  प्वाइन्ट  से  भी  यह  बहुत  जरूरी  है।
 नर्स  पार  भौर  उस  पार  में  बहुत  बढ़ा  अन्तर  हो
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 गया  है,  कौर  हमेशा  लिये  यह  अन्तर  रह
 जायगा,  केवल  एक  या  दो  पुल  से  काम  नहीं
 चलेगा  ।

 SHRI  P.  RAMAMURTI  (Madural):  I
 should  like  to  point  out  that  this  discussion
 of  about  seven  hours  on  the  whole  gamut
 of  the  plan  is  supposed  to  cover  all  the
 aspects  of  planning  and  the  policies  under-
 lying  the  various  aspects  of  planning  such
 as  agricultural  policy,  industrial  policy,
 foreign  policy  in  the  sense  of  foreign  colla-
 boration  and  foreign  capital  investment  and
 the  method  and  manner  of  raising  re-
 sources.  If  all  these  aspects  have  to  be
 discussed  in  Parliament  in  speeches  of  ten
 or  fifteen  minutes  duration  by  different
 Members,  it  does  not  lead  us  anywhere.
 If  real  justice  bas  got  to  be  done,  it
 would  have  been  much  better  if  Parliament
 had  divided  itself  into  a  number  of  small
 committees  and  discussed  more  intimately
 the  various  aspects  of  planning.  Then,  we
 could  also  make  some  impact  on  the  think-
 ing  of  the  ruling  party.  As  it  is,  the  rul-
 ing  party  comes  here  to  defend  this  Plan  :
 A,  3,  C,—we  will  not  change  a  comma.
 What  is  the  use  of  this  kind  of  discussion,
 I  wonder.  But  this  is  what  we  are  sup-
 posed  to  participate  in  ;  that  is  all.  Any-
 way,  since  this  is  the  only  way  that  we  are
 left  with,  I  will  deal  with  certain  aspects  of
 the  planning  that  we  have  undertaken,
 but  I  do  not  go  into  all  the  aspects
 of  it.

 5.00  hrs.

 The  Plan  document  begins  with  the
 objectives  of  the  Plan.  It  is  a  reiteration
 of  the  earlier  plans.  What  does  it  say  ?
 They  speak  that  our  objective  is  the  socialist
 pattern  of  society.  What  does  it  mean?
 They  say  :

 “Bssentlally,  this  means  that  the
 basic  criterion  for  determining  lines  of
 advance  must  not  be  private  profit,  but
 social  gain,  and  that  the  pattern  of
 development  and  the  structure  of  social-
 economic  relations  should  be  so  planned
 that  they  result  not  only  in  appreciable
 {ncreases  in  national  income  and  em-
 ployment  but  also  {in  greater  equality
 in  incomes  and  wealth.  Major  deci-
 sions  regarding  production,  distribution,
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 [Shri  P.  Ramamurti]
 consumption  and  {nvestment—and  in
 fact  all  significant  socio-economic  re
 lationship—must  be  made  by  agencies
 informed  by  social  purpose.  The  benefits
 of  economic  development  must  accrue
 More  and  more  to  the  relatively  less
 privileged  classes  of  society,  and  there
 should  be  progressive  reduction  of  the
 concentration  of  incomes,  wealth  and
 economic  power.”

 This  was  the  objective  proclaimed  even
 when  the  second  Five  Year  Plan  was  pro-
 mulgated.  It  is  just  a  copy  from  the
 second  Five  Year  Plan.  Does  the  Con-
 gress  party  or  those  people  who  drafted
 this  Plan,  go  into  the  question  how  far
 this  prime  objective,  namely,  the  entire
 decisions  to  be  taken,  must  be  governed  by
 social  purpose:  private  profit,  indivisual
 profit,  should  not  be  the  main  criterion  of
 decisions.  But  did  they  at  all  go  into  the
 question  whether  in  the  plans  that  have
 so  far  been  fulfilled,  this  objective  has
 been  fulfilled  ;  if  it  was  not  fulfilled,
 whether  we  have  gone  in  that  direction,
 or  whether  we  have  gone  in  the  opposite
 direction.  This  is  the  fundamental!  ques-
 tion  and  that  question  is  today  being  burk-
 ed,  and  when  the  question  is  put,  the
 Planning  Commission  says  that  unfortu-
 nately,  with  regard  to  social  justice,  suffi-
 cient  data  are  not  available  to  come  to  any
 conclusion,  and  yet  they  want  to  plan.
 This  is  a  wonderful  tuing.

 5  years  after  that,  they  say  sufficient
 data  are  not  available.  Why  are  not  suffi-
 cient  data  available?  Are  they  unaware
 of  the  fact  that  the  whole  country  is  talk-
 ing  of  the  75  families  who  have  amassed
 wealth?  Just  the  other  day,  one
 Officer  from  the  Company  Law  Adminis-
 tration  who  had  studied  it,  issued  the
 figures  to  show  that  within  the  course  of
 four  years,  the  House  of  Birlas  had  in-
 creased  its  wealth  from  Rs.  293  crores  to
 Rs.  509  crores.  The  figures  with  regard  to
 the  other  families  are  also  avatlable.  The
 administrative  reports  are  there.  Their
 enquiry  reports  are  there.  And  yet,  the
 Government  of  India  comes  forward  and
 says  wedo  not  know  anything  about  it.
 There  is  the  Agricultural  Labour  Eaquiry
 Report,  and  it  has  been  again  and  again
 pointed  out  that  the  income  of  the  agricul-
 tural  labour  decreased  from  Rs.  307  to
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 Rs.  00  in  the  course  of  the  Second  Five
 Year  Plan.  The  best  way  is  to  stop  the
 Agricultural  Labour  Baguiry  Report  it-
 self!  In  fact,  this  kind  of  Committee  was
 never  appointed,  for  a  long  time  bevause
 when  such  committees  are  appointed,  they
 unearth  inconvenient  facts.  Therefore,
 stop.that.

 5.04  hrs.

 (Mr.  Speaker  in  the  Chalr]

 For  example,  do  not  the  Government
 know  that  the  biggest  conccatration  of
 wealth,  as  far  as  this  country  is  concerned,
 where  the  majority  of  the  people  are  con-
 cerned,  namely,  the  agricultural  population,
 is  the  biggest  concentration  of  wealth  in
 the  hands  of  a  few  people?  Do  they  not
 koow  that?  Do  they  not  know  about
 their  own  reports  ?  Are  there  not  reports,
 even  by  the  Planning  Commission’s  Panel,
 which  go  to  show  that  all  the  laws  that
 have  so  far  been  enacted  by  various  Govera-
 ments  with  regard  to  the  tenure  of  land
 and  all  these  things  have  resulted  not  in
 security  of  tenure  but  they  bave  resulted
 ia  the  eviction  on  a  large  scale  which  has
 Reve:  been  seen  even  during  i00  years  of
 British  rule  ?

 A  HON.  MEMBER:  What  forcible
 occupation  of  land  ?

 SHRI  P.  RAMAMURTI  :
 to  enict  the  people  with
 Government.  Therefore,
 Hate  by  using  force
 There  is  no  other  way.  Cosdentration  of
 land  has  gone  on.  Blackmarketing  hes
 been  going  on  all  these  years.  Still  the
 Plansing  Commission  says,  we  06  not  have
 facts.

 Instead  of  lessening,  disparities  have
 in  fact  grown  on  a  cologal  scale.  Mr.
 Masaoi  was  right  whem  he  pointed  out
 8086  of  these  things,  though  hia  con-
 Clusions  are  not  correct.  But  Mr.  Masani
 should  not  be  angry  with  the  Government,
 besause  the  plans  have  only  helped  the
 class  he  represents  here.  He  said,  the  tar-
 gets  of  the  plans  have  not  been  fulfilled.
 But  I  shatl  make  an  amendment  in  that.
 All  the  physical  targets  the  industries  have
 Hot  been  fulfilled,  but  some  targets  have
 not  only  been  fulfilled,  but  over-fulfiited.

 You  want
 the  help  of

 peaple  _reta-
 against  you.
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 For  example,  the  amounts  of  taxation  bud-
 geted  for  have  been  over-fulfilled.  On
 whom  has  this  taxation  fallen?  From
 Rs,  50-crores  in  ‘1947.48,  the  excise  duties
 have  gone  up  to  Rs.  1,500,  crores  in  ‘1967-68,
 Now  it  is  much  more.  Deficit  financing
 target:  also  has  bean  over-fulfilled.  The
 first  plan  budgeted  for  a  deficit  financing to  the  extent  of  Rs.  290  crores,  but  the
 actual  deficit  financing:  was  Rs.  420  crores.
 In  the  third  plan,  the  budget  was  for  deficit
 financing  to  the  extent  of  Rs.  550  crores,
 but  the  actual  amount  went  up  to  Rs.  1,200
 crores.  Therefore,  so  far  88  taxing  the
 common  man  and  putting  more  and  more
 burdens  on  him  is  concerned,  in  the  name
 of  the  plan,  it  has.  been  over-fulfiiled.

 Today  we  are  in  a  dilemma.  After
 fleecing  the  people  so  much,  even  the  con-
 somer  goods  industries  like  textiles  are  in
 doldrums.  People  are  not  able  to  buy
 cloth,  The  consumption  has  fallen  from
 6  yards  to  14,  70  to  80  mills:  have  closed
 down.  Cloth  produced  in  this-country.
 does  not  find  a  market.  Wher  these  basic
 questions  ase  not  tackled,  Mr.  Masani
 should  not  be  angry  about  what  the  plan-
 ners  have  done  earlier.  After  all,  these
 plans  have  helped  them.  Our  country  is
 not  like  Great  Britain  or  France  which
 could  develop  op  a  capitalist  basis,  on  the
 basis  of  the  loot  of  the  empire.  Unfortu-
 nately,  our  capitalists  do  no¢  have:  any.
 other  country  to  loot.  So,  capital  for-.
 mation  here  is  done  by.  looting:  the-common
 people.  The  entire  policy  pursued  by  the
 Government  of  India  during.  the  last  three
 plans  has  been  to  transfer  the  wealth
 created.  by  the  common  people  into  the
 hands:  of  the  richer  sections  of  the  com-
 maunity  like  Tatas  and  Birlas.  Hence:  this
 deficit  financing:  aad  burdens  of  taxation
 on  the  commen  people.

 Despite  tax  evasions  galore,  the
 Government:  of  India:  did:  not:  arrest:  and
 put:  io-jeil  a  single-person-all  these-I5  years
 for  tax-evading.  Even.  their  names  should
 not  be-published  in  the  papers.  That  is
 the-law.!  Now,  bow.  much  is  due  from  the
 different  people  is  being:  published.  What
 is  the:  use  of:  fighting  over  corruptio

 |

 which bas  become  so  rampant?  When  so
 much  black  money  is  there,  naturally
 corruption:  will  iacrease  bundredfold.
 That  way  we  try  to  enrich  these  people
 so  that  they  can  get  capital  fdr  starting
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 industries.  Shri  Masani’  would  be  glad
 about  that  because  otherwise  they  would
 not  have  got  the  capital.

 Whom  do  the  governmental  institutions
 help  ?  Whom  do  the  so-called  nationalised
 Life  Insurance  Corporation  help  ?  Birlas
 alone  got  Rs.  30  crores  from  them.  If  you
 go  into  the  investment  portfolio  of  LIC
 you  will  find  half  a  dozen  houses  got  more
 than  50  per  cent  of  the  investible  funds.
 All  the  other  financial  institutions  created
 by  the  Government  help  only  some  of  these
 People.  They  guarantee  the  loans  for  which
 these  people  enter  into  agreements  with
 foreign  countries.  They  guarantee  ever  80
 many  things  for  helping  them  to  enter  into
 collaboration.

 What  type  of  collaboration  agreements
 do  they  enter  into  ?  They  enter  into  colla-
 boration  agreements  that  would  require
 Permanent:  import  of  intermediary.  goods
 costing  us  heavy  foreign  exchange.  The
 Government  of  India  says,  we  willl  go  and
 take  loans  from  foreign  countries  so  that
 your  needs  for  import:  of  these  intermediary
 goods  would  be  met.  You  will  be  able  to
 find  that  Government  has  been  helping
 them  in  every  possible  way.

 The  same  is  the  case  in  the  matter  of
 export.  How  is  export  promotion  to  be
 done?  It  is  not  due  to  any  patriotism.
 They  have  no  patriotism.  Even  for  export
 Promotion  you  must  give  them  incentive.
 What  is  the  type  of  incentive  given  ?  They
 are  told  they  can  import  a  certain  kind  of
 scarce  goods  and  sell  them  at  a  premium
 of  60  per  cent.  That  is  corruption  legalised
 by  the  Government  of  India  io  the  name
 of  export  promotion.

 Sir,  this  is  the  type  of  things  that  have
 been  going  on.  What  is  the  result  of  alt
 that  today  ?  Today  the  Government  of
 India  does  not’'know  when  its  dependence
 on  foreign  countries  will  stop.  The  Prime
 Minister  makes  a  virtue  of  the  fact  that  in
 the  Fourth  Five  Year  Plan  which  they  have
 brought  the  total  investment  by  means  of
 these  foreign  loans  will  be  only  8  per  cent

 i

 therefore  it  is  very  much  less.  I  am
 reminded  of  the  Sanskrit  proverb
 ridha  naree  pativrata—an  old  woman’  is
 ways  a  virtuous  woman.

 AN  HON.  MEMBER  :  What  about  an
 id-‘man  ?
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 SHRI  P.  RAMAMURTI:  You  can
 take  it  the  other  way.  He  is  also  virtuous.
 Rs.  4050  crores  is  budgeted  for  and  if  a
 major  portion  of  it  goes  for  paying  old
 debts  and  interest  charges  on  that  and
 therefore  what  you  have  is  a  very  small
 amount  which  could  be  invested,  what  is
 the  fun  of  making  a  virtue  of  that  There
 is  no  other  go.  Dependence  on  foreign
 countries  depends  only  on  this.  If  for
 mere  return  of  old  loans  and  payment  of
 interest  charges  on  old  loans  we  take  more
 loans,  just  like  the  peasant  in  our  country
 who  goes  and  gets  loans  in  order  to  pay
 back  his  old  loan  to  mahajans,  how  will
 our  dependence  on  foreign  countries  go  ?
 It  will  not  in  any  way  be  lessened.

 We  have  been  getting  aid  through
 foreign  collaboration.  How  bas  it  helped
 us?  Shri  हू,  C.  Pant  gave  a  statement  fn
 the  other  House  according  to  which  for
 the  last  four  years  the  total  amount  of
 money  given  by  way  of  investment  in  this
 country  amounted  to  Rs.  92  crores  whereas
 the  out-flow  from  these  companies  by  way
 of  interest,  by  way  of  dividends,  by  way  of
 Profits  and  various  other  items  has  gone  up
 to  Rs.  65  crores.  This  is  in  addition  to
 the  intermediary  goods  that  you  have  per-
 manently  to  import  into  this  country.
 Therefore,  this  does  not  mean  lessening  of
 the  drain  on  foreign  exchange  from  this
 country.  On  the  other  hand,  foreign  ex-
 change  problems  have  been  created  as
 a  result  of  tbis  policy  of  collaboration
 that  we  have  been  having  all  these  years.
 How  have  our  capitalists  helped  us  ?
 How  they  helped  us  to  lessen  this  depen-
 dence?  No.  The  type  of  collaboration
 agreements  they  have  entered  into,  the
 terms  of  such  agreements  are  such  that  we
 have  perpetually  to  depend  on  those  coun-
 tries  for  the  import  of  intermediates  and
 things  of  that  nature.  That  is  why  when
 Birlas  in  946  entered  into  an  agreement
 with  Nouftields,  a  British  firm,  Mahatma
 Gandhi,  when  informed  of  it,  came  for-
 ward  denouncing  Birlas  for  entering  into
 such  an  agreement.  Today,  in  the  centenary
 year  of  the  same  Mahatma  Gandhi  who
 denounced  foreign  collaboration  agreements,
 here  is  a  government  which,  while  claiming
 itself  to  be  the  follower  of  Mahatma
 Gandhi,  has  made  this  anti-national  act  of
 foreign  collaboration  the  sheet-anchor  of
 its  policies.  That  has  been  done  and  that
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 is  why  you  find  yourself  in  this  terrible
 difficuity.

 Now,  what  is  this  wonderful  coila-
 boration  ?  Do  we  get  the  know-how  ?  No,
 not  at  all.

 SHRI  KANWAR’  LAL  GUPTA
 (Delhi  Sadar)  :  What  about  Tito  ?

 SHRI  P.  RAMAMURTI  !  I  am  nota
 follower  of  Tito.  I  am™  speaking  as  an
 Indian.

 SHRI  KANWAR-  LAL  GUPTA:
 T  am  glad  to  know  it.

 SHRI  P.  RAMAMURTI  :  Now,  what
 is.  the;  wonderful:;;  collaboration, agreements that  we  have  entered  into  and  what  are  the
 results  2  In  our?’own™  conntry,  our  own
 scientists  are  starving.  They  are  not  able
 to  do  or  get  any  work.  The  other  day  I
 gave  the  example  of  aluminium  industry
 with  respect  to  the  manufacture  of  aircraft.
 It  is  a  well-known  fact  that  every  country
 produces  aircraftj"with  the  raw  ‘material
 available  in  that  country.  Aluminium  is
 not  a  raw  material  which  we  have  got  in

 bund:  Yet,  wh  we  enter  into
 collaboration  agreements  for  the  aircraft
 industry,  we  agree  to  make  them  with
 aluminium  merely  because  those  foreign
 countries  which  manufacture  aircraft  have
 plenty  of  aluminium  in  their  countries.  In
 tbat  way,  we  become  dependent  on  that
 country  for  our  raw  material  for  such  a
 vital  and  strategically  important  industry
 as  the  aircraft  industry,  On  the  other
 band,  we  have  chromium  in  abundance  in
 this  country.  Our  scientists  have  dis-
 covered  the  method  of  using  chromium  for
 the  manufacture  of  aircraft.  Yet,  our
 government  do  not  held  these  people  to
 produce  it  on  a  commercial  scale.

 I  pointed  out  the  other  day  how  our
 scientists  have  developed  even  electronic
 computers  on  a  small  scale.  Our  country
 does  not  need  big  electronic  computers  at
 present  because  we  are  not  developed  so
 much.  If  these  people  are  encouraged  to
 develop  tbe  electronic  industry,  in  the  next
 ten  years  they  will  be  able  to  develop  big
 electronic  computers  when  we  have  deve-
 loped  so  much  and  we  need  them.  But  our
 government  is  not  prepared  to  do  it.  Why?
 Because  of  the  pressure  of  big  American
 éleetronic  companies  on  our  government,



 des

 Those  companies  want  to  ensure  that  our
 scientists  apd  our  technologists  do  not
 develop  the  industry  here  because  that  will
 affect  their  market.  Yet,  our  government
 is  not  helping  our  scientists  ana  technolo-
 gists.  That  is  why  I  say  that  our  basic
 Policy  is  wrong  and  that  is  why  all  our
 Three  Plans  have  collapsed.  Yet,  we  do
 not  think  of  going  into  the  reasons  for  the
 failure  of  our  Plans  so  that  we  can  rectify
 them  at  least  in  the  Fourth  Plan.

 Draft  Four  Five

 For  want  of  time,  I  do  not  want  to  go
 into  other  questions.  As  far  as  this  Plan
 is  concerned,  as  Shri  Maran  has  pointed
 out,  it  is  oriented  more  towards  private  in-
 dustry.  He  has  given  facts  and  figures  to
 substantiate  his  contention.  Shri  Vasu-
 devan  Nair  has  also  gived  facts  and  figures,
 I  will  not  repeat  them.  All  that  I  want  to
 point  out  is  this  ;  that  unless  these  policies
 are  basically  changed,  unless  our  depen-
 dence  on  foreign  countries,  particularly
 capitalist  countries,  is  ended,  we  will  not
 be  able  to  make  a  success  of  the  Plan,
 especially  when  we  are  in  the  grip  of  a  big
 crisis.

 Shri  Masani  was  talking  about  the  French
 indicative  plan.  I  do  not  know  what  Sbri
 Masani  is  going  to  say  about  the  fact  that
 the  French  franc  itself  is  today  in  terrific
 doldrums  and  the  French  economy  is  in  a
 terrible  crisis.  Are  we  to  copy  France  for
 that  kind  of  indicative  planning  ?  Or,  are
 weto  copy  Britain,  especially  when  we
 know  the  state  of  British  economy  ?  There-
 fore,  these  things  do  not  give  us  apy
 guide.

 Again,  with  regard  to  future,  with  re-
 gard  to  concentratton  of  wealth,  what  is
 the  answer  given  here?  The  Plan  says
 that  there  is  a  dilemma,  big  people  will  be
 able  to  develop  industries  immediately,  but
 if  you  do  that,  there  will  be  concentration
 of  industry  :  or  long-term  goal  is  to  smash
 up  such  concentration  ;  therefore,  in  order
 to  have  immediate.  industrial  development,
 we  will  help  them.  That  is  what  you
 say.  But  once  you  begin  to  help  them,
 they  will  get  richer  and  richer  and
 there  will  be  more  and  more  of  con-
 centration  of  wealth  and  economic  power.
 It  is  well-known  that  economic  power  leads
 to  political  power.  Therefore,  even
 though.  you  say  that  you  will  go  on  en-
 richibg  them  and,  later  on,  you  will  smash

 ‘them  what  will.  really  happen  is  that  they
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 will  smash  you.  That  is  what  is  going
 to  happen.

 Therefore,  unless  at  least  some  basic
 policies  are  changed  with  regard  to  land
 Problem,  with  regard  to  concentration  of
 wealth,  social  control  of  banks  and  so  on,
 we  cannot  succeed.

 We  know  how  LIC  investment  portfolio
 is  functioning.  Therefore,  I  dare  say,  these
 banks  themselves  ultimately  in  the  hands  of
 the  officials  who  are  today  to  exercise  that
 social  contro)  will  themselves  be  contro-
 led  by  these  big  monopolies.  We  know
 that.  That  is  why  we  are  talking  of
 public  sector  and  the  deficiencies  in  the
 pnblic  sector.

 I  want  to  point  out  that  so  long  as
 these  big  monopolies  continue  to  exist.
 nothing  is  going  to  happen.  They  have
 created  in  this  country  nothing  but  profit
 motive.  That  is  the  dominant  thing.
 “Make  money”  is  the  dominant  thing.
 The  entire  society  is  caught  up  in  that.
 Even  our  Deputy  Prime  Minister  who  in-
 vested  Rs.  36,000,  from  small  savings  in
 some  company,  when  he  was  asked  why
 did  he  do  it,  said,  “Because  I  will  get  more
 money’,  Even  a  person  like  our  Deputy
 Prime  Minister  is  being  corroded  by  the
 desire,  by  the  greed,  of  getting  more
 money.  When  this  is  the  sort  of  society
 that  is  being  created,  what  is  use  of  blam-
 ing  these  high  officials  in  the  public  sector,
 when  side  by  side,  they  see  the  terrific
 greed  for  profit  and  an  opportunity  for
 profit.  They  also  want  todo  that.  That
 is  why,  when  an  Opportunity  comes,  they
 are  not  intersted  in  running  the  industries
 but,  on  the  other  hand,  they  are  interested
 in  making  as  much  money  as  possible  dur-
 ing  their  tenure  of  office.

 That  is  why,  I  say,  both  these  things
 cannot  go  together,  big  monopolies  and
 public  sector.  That  is  why,  I  say,  unless
 we  are  prepared  to  break  these  big  mono-
 polies,  and  not  goon  encouraging  them,
 all  talk  of  social  jnstice  beieg  fulfilled  and
 our  being  freed  from  the  ills  from  which
 this  country  is  suffering  cannot  happen.

 What  I  would  turge  upon  the  hon.
 Prime  Minister  is  this.  It  is  possible  for
 us  to  stop  this  drain  on  our  foriegn  exch-
 ange  ;  it  is  quite  possible  to  do  that.  Let
 us  today  declare  here  and  now  that  we
 do  not  want  any  more  foreign  aid-  After
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 all,  it  is  8  per  cent  even  according  to  our
 Prime  Minister.  Let  us  make  a  declara-
 tion,  that  we  are  not  going  to  take  a  pie  of
 foreign  aid.  aod,  simultaneously,  it  is  possi-
 ble  for  us  also  to.  declare  that  for  at  least
 another  10,  to  I5  years,  we  are.  not  going
 to  pay  back  our  foreign  commitments.  Let
 us  declare  a  meratorium,  They.  will  not
 give  us  money.  Wedo  not  want  that
 money.  And  that  would  mean  at  least  a
 saving  of  Rs.  500  to  Rs.  600  crores  of  fore-
 ign  exchange  and  our  country.  will  be  able
 to  quite  manage  some  of  those  industries
 which  are  dependent  on  import  foreign
 exchange  material.  Let  them  also,  if  they.
 want  to  continue,  do  research  with  our
 scientists  and  let  them  find  a  substitute.
 So  long  as  you  do  not  do  that,  alt  talk  of
 substitution  is  going  to  be  bunkum_beca-
 use  vested  interests  bave  been  created  in
 that,

 I  know,  for  example,  during  the.  last
 four  or  five  years,  when  we  have  in  our
 country  enough  capacity  to  produce  all  the
 thermal  plants  necessary  for  thermal  sta-
 tions,  in  spite  of  that,  Rs.  30.  crores  of  fore-
 ign  exchange  has  been  wasted  on  importing
 material  because  there  are  vested  interests,
 people  get  commissjons,  the  Government
 of  India  officials  get  commiggions,  and
 other  people  get  commissions.  Therefore,
 the  vested.  interests  have  been  created  in
 your  foreign  exchange  affairs.  That  is
 why,  I  say,  all  talk  of  stopping  foreign
 exchange  drain  and  all  talk  of  dependence
 on  ourselves,  will  be  just  a  mirage  so  long
 as,we  have  created  terrific  vested  interests
 in  all  these  things.  Therefore,  unless  we
 are  able  to  do  something  in  all  these  things
 and  think  seriously  of  this,  we  will  not  be
 able  to  go  forward.  Otherwise,  what  will
 happen  Is,  as  I  pointed  out  the  other.  day,
 just  a  Jack-pot  race,  Nothing  is  clear.  As
 far  as,  the.Planning  Commission.  is.  conces-
 ned,  on  ng.  question.  do  they  assert.  that
 such.  and  such.a  thing.  will  happea.

 Somebody  said  that  this  is  a  Plan  of
 tagnation.  I  say,  it  is  not.a  Plan  of  stagna
 tion,  which  means  you  stay  where  you  are,
 byt  it  ig.a  ‘Plan.  of  intensification.  ofv  the
 crigis  fom.  which  our  country  is,  suffering
 because its  dependence.  is  going.  to,  further
 and  further  intensify.  As  a  matter  of  fact,
 all  the  foreign  exchange,  difficulties  are.  805
 ing, to  intensify,agd  coppemesation,  of  wealth
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 is  going  to  intensify.
 Plan
 crisis.

 Therefore,  this  is  a
 which  is  going  to  intensify  the

 This  Plap.  does  not  even.talk  as  to  how
 much  employment  opportuaities  are  going
 to  be.created.  With  regasd  to  unemploy-
 ment,  for  example,  they  say,  there  are  no
 reliable.  figures.  All  the  figures  that.  have
 been  given  so  for.  by  the  Goverament.  of
 India  in  the  Second  Plan  and  in  the  Third
 Plan,  according  to  them,  are  unreliable.
 Very  conveniently,  they  say  so.  Because,
 inconvenient  facts  have  got  to  be  hidden.
 That  is  why,  I  say,  here  isa  Plan  which
 cannot  enthuse  a  single  individual.  This
 fs  a  Plan  which  intensifies  the  crisis  which
 will  bring  more  poverty  to  people.  Asa
 matter  of  ‘fact,  with  regard  to  the  resources,
 this  is  exactly  the  direction  in  which  the
 resources  portion  is  going.  After  so  many
 of  these  things,  what  do  they  say?  How
 are  they  going  to  have  additional  resour-
 ces  ?

 After  providing  for  increased  small
 savings,  after  providing  for  all  the  other
 things,  they  say  that  additional  resources
 have  got  to  be  found  by  Rs.  1,600  crores
 of  taxation  by  the  Central  Government  and
 Rs.  1  00  crores  by  the  State  Governments.
 This  is  in  addition  to  Rs.  200  crores  that
 the  Central  Government  will  give  the  State
 Governments  by  way  of  additional  taxa-
 tion.  That  means,  Rs.  1800,  crores  of  addi-
 tional  taxation  during  the  next  five  years,
 as  for  as  the  Centre  itself  is  concerned  and
 over  and  above  that,  another  Rs.  800  crores
 of  deficit  financing.  |  dare-say,  judging  by
 the.  experience.  of  the  past.  three  Plans,
 this  ig.  the  only  target  -which.  is  geing:  to  be
 not  only.  fulfilled.  but,  overrfulfilied.  That
 means,  all  the  assumptions  underlying  the
 Plan  are.going.  to  be.a  byakum  ;  no  price
 stability.  is.  going,  to  be  there;  and:  the
 commen  people.  are  going  to  be  asked
 more.and  more.  Therefore,  why  should
 we.be  a-party  to  this  kind  of  plapning-?
 We  should  not  be.a  party  to  this  kind  of
 Pianning.  The  Prime  Minister  the  other
 day,asked,  ‘If-you  are  not.  going:  to  be  a
 Party.to  this.kiad  of  planning,  what.  will
 you  de?  That.  is  a.  different.  matter.  The
 State  Governments,  as  they  exist,  have  to
 function  within  the  present  frampwork,.
 Why  should  they.  take  the.  morel  reapensi-
 bility.of  euppertiea  the,Planrwhese,  fwnde-
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 mentals,  they  know,  are  something  which
 {s  going  to  attack  our  people  and  which  is
 going  to  ji  our  dependence  on  fore-
 ign  countries  2  Why  should  we  accept
 that?  We  do  not  want  to  take  the  moral
 responsibility  for  that,  but,  on  the  other
 hand.  we  will  fight  on  every  occassion,  we
 will  mobilise  all  the  resources  at  our  com-
 mand—the  resources  of  the  common  people
 —and  will  fight  tooth  and  nail  against
 every  one  of  these  anti-people  _  policies.

 SHRIMATI  SUSHILA  ROHATGI
 (Bilbaur)  It  is  indeed  gratifying  and
 heartening  to  hear  our  learned  Member,
 Sbri  P.  Ramamurti  waxing  eloquent  on  a
 subject  in  which,  I  thought,  he  had  hardly
 any  interest  or  belief.  I  thought,  the
 words  ‘planning’  and  ‘security’  were  alien
 to  him.  But  today  I  find  that,  in  spite  of
 his  resistance  to  these,  he  is  proving  to  be
 eloquent  on  these  matters...

 SHRI  P.  RAMAMURTI  Why  are
 you  80  {ill-informed  ?  No  communist  is
 opposed  to  planning  as  such.

 SHRIMATI  SUSHILA  ROHATGI  :
 Kindly  give  me  an  opportunity  and  I  shail
 demolish  your  whole  theory.  The  type  of
 planning  that  you  believe  in  will  be  clearly
 brought  out  by  an  example  which]  am
 going  to  illustrate.

 MR.  SPEAKER:  I  do  not  believe  in
 plaening.  Please  go  ahead.

 SHRIMATI  SUSHILA  ROHATGI  :
 What  I  wanted  to  say  was  this.  Only  last
 year  the  Chief  Minister  of  Kerala  had  con-
 verted  a  conference  or  a  seminar  on  plann-
 ifig.  It  was  undoubtedly  a  chaotic  plann-
 ing.  What  were  the  results  that  emana-
 ted  from  that  Seminar  ?  There  were  three
 mala  demands  which  came  out  of  that
 Seminar.  The  first  was  that  there  should
 be  a  transfer  of  power  from  the  Centre  to
 the  States,  there  should  be  absolute  trans-
 fer  of  fiscal  powers  of  the  Centre  to  the
 States.  I  would  like  to  know  how  that
 will  react  in  the  present  context  of  things
 that  we  are  facing  now.  The  second  de-
 mand  was  that  the  expenditute  on  defence
 should  be  cut  down.  IF  do  not  know
 what  is  this  concept  of  planiing.  This  does
 not  tally  with  the  concept  that  we  have,
 ad  in  the  present  emergency,  we  cannot
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 afford  to  cut  down  any  expenditure  on
 defence  since  it  would  be  suicidal.  Thirdly
 —this  was  the  main  part—was  their  te-
 mand  of  right  to  strike.  I  would  like  to
 recall  the  incidents  that  are  taking  place  in
 West  Bengal  now.  £ven  m  West  Bengal,
 which  has  a  sophisticated  industrial  base,
 the  entrepreneurs  are  finding  it  extremely
 difficult  to  ‘exist  at  the  present  time  and
 hence  they  are  not  endeavouring  to  put  up
 any  pew  enterprise  or  industry.  That  may
 be  Mr.  Ramamurti's  conception  of  piann-
 ing.  There  ugain,  |  would  say,  there  was
 a  demad  for  the  right  to  strike  by  the  labo-
 urers.  [f  the  same  amount  of  indiscipline
 was  allowed  to  prevail,  if  the  same  sense
 of  insecurity  was  allowed  to  prevail  there,
 there  would  be  no  planning  for  which  we
 and  some  parties  on  the  Opposition  side
 stand  for.  (Interruptions)

 SHRI  J.  B.  KRIPALANI
 You  have  not  replied  to  him.

 (Guna)  $

 SHRIMATI  SUSHILA  ROHATGI  :
 That  shows  his  interest  in  planiting.  His
 interest  is  in  his  party  andin  fio  other.
 The  Congress  Party  plaks  not  oly  for  his
 party  but  for  all  the  other  partits  alsd
 which  may  clash  with  its  ideoldgically,  aad
 for  the  nation  as  a  whole.  fh  this  lahn-
 ing  we  have  an  integrated  approach.  We
 plan  for  the  nation  as  a  whole,

 It  was  rather  surprising  to  hear  Mr.
 Ramamurti  talking  on  security.  Does  be
 not  remember  the  blot  and  the  stigma
 which  he  and  his  party  put  on  the  entire
 womanhood  of  Iadia  by  the  incidents  which
 had  taken  place  at  the  Rabindra  Sarobar
 Stadium  7  He  and  his  party  are  assocta-
 ted  With  that  and  |  still  say  ;

 gar  नारी  पतिव्रता
 I  would  like  to  ask  him  how  far  he

 bélieves  in  this  dictum.  What  right  do  he
 and  his  party  havé,  by  day  chance  what  so
 ever,  to  hurl  80046  or  this  sort  of  thing  8४६
 others  ?

 Then  J  also  fail  to  understand  whether
 he  is  abusing  the  Congress  Patty  or  the
 plan  which  has  been  given  to  us  by  the
 Congress  Party  or  whether  he  id  abuslig
 the  Swatasitra  Party  and  ranting  Mr.  Masasi
 all  the  time.  It  is  rather  surprising  how
 With  their  basic  ideological  différentes  the
 various  sections  and  various  parties  in  the
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 [Shrimati  Sushila  Rohatgi]
 Opposition  can  still  work  together  so  unite-
 dly  at  certain  times.  (Interruptions).

 AN  HON.  MEMBER  :
 know.

 You  do  not

 SHRIMATI  SUSHILA  ROHATGI:  I
 think  their  planning  is  not  working.  It  is
 only  on  occasions  of  no  confidence  against
 the  Government  and  for  ulterior  reasons
 that  they  unite  together.

 SHRI  PILOO  MODY  :
 that  point.

 Not  even  on

 SHRIMATI  SUSHILA  ROHATGI  :  It
 is  only  this  year.  I  would  recall  what
 happened  2  years  ago  when  they  all  united.
 They  refuse  to  unite  with  each  other  and
 work  asa  united  opposition  which  any
 responsible  opposition  Party  wishes  to  do
 anywhere.

 It  is  true  our  planning  is  neither  the
 directive  planning  of  Russia  nor  the  indi-
 cative  planning  of  France,  but  it  is  accord-
 ing  to  the  genius  most  sulted  to  our  own
 people.  We  have  accepted  democratic
 socialism  and  we  have  successfully  achieved
 the  three  Plans.

 One  point  which  I  fail  to  understand
 was  raised  by  Mr.  Masani  the  other  day.
 He  blamed  the  Fourth  Plan  as  being  a
 process  of  continuity.  I  would  like  to  ask
 him  what  is  planning  if  it  is  not  a  conti-
 nuous  process  at  all.  Planning  is  formu-
 lated  with  a  vision  right  in  the  beginning.
 It  is  a  continuous  process  where  various
 links  are  united  together.

 A  point  was  raised  by  an  SSP  member
 who  accused  the  holders  of  the  privy  purses
 as  ‘Gaddar’.  He  had  accused  the  Prime
 Minister  also.  (Interruptions)
 माननीय  सदस्य,  श्री  का,  का  ही  जिक्र  है।
 उन्होंने  ही यह  बात  कही  थी  ।

 SHRIMATI  SUSHILA  ROHATGI:  i
 want  to  say  that  at  a  certain  period  in  our
 political  history  certain  people  co-operated
 and  surrendered  their  suzerainty,  for  the
 national  honour  and  for  the  unity  of  the
 country.  Should  they  be  called  ‘gadday’  ?
 J}  do  not  understand  that  at  all,
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 att  शिवचन्द्र  का  (मधुबनी)  :  भाजादी  की
 लड़ाई  में  राज़ी-महाराजा  गद्दार  ही  तो  थे  ।

 SHRIMATI  SUSHILA  ROHATGI:
 He  has  accused  the  Prime  Minister  of
 squandering  the  national  wealth  in  going
 about  various  Latin  American  countries.  I
 would  Say  that  in  the  present  context,  90
 country  can  afford  to  live  in  isolation.  It
 \s  in  the  international  context  and  for  buil-
 ding  bridges  of  friendship  that  we  have  to
 carry  and  emanate  the  spirit  of  goodwill
 everywhere  and  this  cannot  be  counted  in
 terms  of  money  but  in  terms  of  moral  and
 political  strength.  I  would  only  say  that
 there  isa  very  happy  coincidence  in  the
 launching  of  the  Fourth  Plan  which  syn-
 chronises  with  the  Gandhi  centenary  year.
 Both  the  Father  of  the  Nation  and  the
 founder  of  the  Plans  worked  for  a  common
 objective  that  was  to  improve  the  status  of
 the  ‘Daridra  Narayan’.  |  am  extremely
 glad  that  we  find  a  remarkable  success  dur-
 ing  the  last  three  plans  and  the  three
 annual  plans.  We  find  that  there  has  been
 a  diminishing  dependence  on  foreign  aid.
 Against  25%  of  foreign  aid  we  received  in
 the  Third  plan,  we  shall  eventually  be  shift-
 ing  to  8%.  Apart  from  that  there  is  an
 amount  of  self-confidence  which  has  been
 generated  in  the  public  because  no  plan
 can  succeed  without  men,  money  and  mate-
 rial  or  momentum  and  that  can  only  come
 by  co  operation,  co-ordination  and  the  good-
 will  of  all  the  people  concerned.  With
 these  words  I  have  great  pleasure  in  sup-
 porting  the  Fourth  Plan.

 SHRI  J.  8.  KRIPALANI  :  =  Mr.
 Speaker,  Sir.  It  is  rather  hard  on  me  to  be
 called  upon  to  speak  whea  two  very  elo-
 quent  speakers  have  already  spoken.  And
 also,  Sir.  if  you  call  me  in  the  end,  I  for-
 get  my  speech.  I  shall  try  to  do  my  best.

 Sir,  this  Plan  is  in  the  same  category  as
 our  three  earlier  Plans.  The  pattern  has
 not  changed.  This  follows  the  same  pat-
 tern  of  the  three  earlier  Plans.

 I  would  not  go  into  the  social  objectives
 of  this  Plan.  Everybody  can  see  bow  far
 we  have  reached  the  social  objectives,  that
 we  have  got  more  educated  idiots  than  be-
 fore  and  we  have  also  more  refined  criml-_
 nals  on  account  of  this  education  than  we.
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 had  before,  and  also  we  know  where  our
 morals  stand  today—whether  in  the  politi-
 cal  field,  in  the  administrative  field  or  in
 the  field  of  Commerce  and  Industry.  These
 are  our  social  gains.  The  whole  atmosphere
 is  full  of  cunning  and  violence.

 3  will  confine  myself  merely  to  the
 economic  objectives  of  the  Plan.  In  that
 Sir,  as  I  told  you,  I  won’t  dabble  in  figures
 because  figures  can  be  given  and  manipu-
 lated  on  both  sides  and  moreover,  what-
 ever  figures  I  bad  collected.  I  had  for-
 gotten  in  the  meantime  _I  will  state  only
 plain  truths.

 My  hon.  friend  from  the  Communist
 party,  Shri  Ramamurthy  gave  the  House
 the  objectives  of  the  Plan  in  a  very  elabo-
 rate  quotation  from  this  Plan,  which  has
 repeated  what  was  written  in  the  Second
 Plan.  I  would  only  say  that  the  objective
 of  our  Planning  was  to  remove  the  poverty
 of  the  masses.  How  was  that  poverty  to
 be  removed  ?  By  giving  them  gainful  em-
 ployment,  by  at  least  diminishing  the
 amount  of  unemployed  man  and  partially
 employed.  That  would  be  the  simplest  way
 of  stating  the  proposition.

 Now,  can  anybody  who  has  a  con-
 science—of  course,  not  the  private  con-
 science,  but  who  has  a  public  conscience—
 say,  that  we  have  been  able  to  give  more
 employment  to  people?  Can  anybody
 say  that  the  weaker  sections  of  our  society
 have  got  more  than  what  they  used  to  get,
 not  in  money,  but  in  real  terms?  In  the
 Third-five  Year  Plan  itself  it  bas  been
 written  that  the  real  wages  of  the  weaker
 sections  of  the  society  have  diminished.
 Their  opportunities  for  work  have  diminish-
 ed.  I  wish  my  lady  friend  had  not  talked
 of  Gandhiji’s  Centenary.  He  was  a  man
 who  worked  only  for  the  poor.  The  rich
 could  take  care  of  themselves.

 Sir,  the  backlog  of  unemployment  has
 been  increasing  after  every  Plan.  Can  any
 congressman  deny  that?  I  will  only  say
 those  things  which  the  congressmen  them-
 selves  have  stated  In  the  course  of  their
 speeches  it  is  also  written  in  the  Plan  that
 they  have  not  been  able  to  absorb  the  new
 labour  that  comes  into  the  market.

 Then  there  is  another  thing.  Have  we
 been  able  through  our  Three  Plans  and
 through  our  non-Plan  three  years  to  dimi-
 nish-poverty  ?  Have  we  been  able  to  im-
 prove  the  standard  of  living  of  the  poor  है
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 In  this  I  am  not  talking  of  myself,  nor  of
 the  Communists  nor  of  the  Swatantra  Party.
 T  would  tell  them  what  Jawaharlal  Nehru
 said.  He  once  said  in  this  House  that  it  is
 a  fact  that  though  the  poor  have  not  grown
 poorer,  the  rich  have  grown  richer.  A  for-
 mer  President  of  the  Congress,  Shri  Dhebar,
 said  that  the  poor  have  grown  poorer.  He
 did  not  talk  of  the  rich.  It  is  not  a  ques-
 tion  of  this  Party  or  that  Party.  It  isa
 question  of  hard  facts.

 Then  there  is  another  thing.  Have
 the  prices  been  increasing  or  diminishing  ?
 They  have  been  increasing.  Will  the  stan-
 dard  of  the  poor  people  that  way  rise?  It
 is  not  possible.  Sir,  they  claim  that  they
 have  greater  production  and  they  also  say
 that  the  prices  are  rising,  and  black-mar-
 keting  is  also  rising.  Indirect  taxes  are
 also  rising  ?  Can  anybody  deny  that  ?
 Can  any  Congressman  deny  that  indirect
 taxes  fall  more  sharply  and  more  dangerous-
 ly  upon  the  poor  than  upon  the  rich  ?
 Also  inflation  has  been  increasing.  I  said
 once  and  I  repeat  it  that  this  ‘inflation  is
 pick-pocketing.  You  may  give  it  whatever
 Tespectable  name  you  like  ;  in  fact  you  are
 taking  away  people’s  money.  This  is  the
 most  dangerous  way  of  taxing  people.  The
 sooner  we  stop  it,  the  better.  The  Finance
 Minister  said  that  he  would  stop  it  which
 he  never  did  and  then  he  said  he  never
 talked  of  it.

 Foreign  loans  have  been  so  dangerously
 increasing  that  we  have  to  ask  for  a  mora-
 torium.  If  planning  goes  on  like  this,  I
 do  not  khow  where  we  will  be?  I  think
 we  are  the  greatest  beggars  in  the  world.
 There  is  a  reason  for  this,  because  our,
 great  Rishis  also  lived  on  begging.  Begg-
 ing  is  not  only  in  our  blood,  but  it  is  con-
 sidered  a  respectable  profession.

 Then,  Sir,  it  is  said  that  we  have  pros-
 pered.  One  Congressman  said  ;  Look,
 how  many  cars  are  there?  The  Congress-
 man  talking  of  cars!  It  took  my  breath
 away.  These  cars  are  signs  of  our  poverty.
 This  is  pressure  on  the  poor  people.  These
 cars  are  purchased  at  the  cost  of  the  poor
 people,  whether  we  have  them  or  others
 have  thom.

 They  say  that  another  objective  fof  the
 Plan  wasto  reduce  the  gap  between  the
 rich  and  the  poor.  The  gap  between  the
 rich  and  the  poor  has  enormously  increas-
 ed.  At  whose  expense?  At  the  tax-
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 Payers’  expense.  My  friends,  the  Com-
 munists,  gave  the  figures  and  said  that  they
 have  given  loans  to  the  capitalists.  All
 right.  If  you  give  loans  to  the  capitalists,
 why  don’t  you  tura  them  into  share  capi-
 tal  so  that  at  least  you  get  a  little  profit
 from  these  loans  ?

 You  will  not  even  have  those  big  loans
 turned  into  capital,  that  is,  the  loans  which
 you  have  invested  in  thelr  industry,  but
 you  want  them  to  carry  on  and  to  grow
 rich  at  the  expense  of  the  poor,  at  the
 expense  of  the  taxpayer  and  at  the  expense
 of  the  couatry.

 T  am  not  the  one  who  fs  going  to  blame
 any  capitalist.  A  capitalist  is  not  a  phi-
 lanthropist  ;  he  has  not  opened  business
 for  philantbropic  purposes.  It  is  the  blind-
 less  of  those  who  allow  him  to  become
 rich.  Isay  that  if  I  were  a  capitalist  I
 would  do  the  very  same  things  that  these
 people  are  doing.  They  have  proclaimed
 from  the  house-tops  that  they  are  not
 philanthropists.  Those  who  are  in  charge
 of  the  country  have  to  see  that  they  do  not
 give  them  the  opportunities  by  which  the
 gap  between  the  rich  and  the  poor  could
 increase.

 So,  when  we  talk  of  socialism,  I  say
 that  we  talk  with  the  tongue  in  our  checks.
 It  is  better  that  we  never  talk  of  socialism
 and  never  talk  of  diminishing  the  gap  bet-
 ween  the  rich  and  the  poor  ;  it  is  beiter
 that  we  may  as  well  plainly  say  that  ours
 is  comptitive  society  in  which  anybody
 who  can  make  wealth  would  be  allowed.

 What  are  the  reasons  that  are  given  to
 us  by  Government?  The  first  fs  natural
 calamities  like  drought  and  floods.  Our
 planners  are  so  poor  !n  the  study  of  history
 that  they  do  not  know  as  yet  that  India  is
 subject  to  droupkt  and  floods  periodically.
 If  the  planners  do  not  make  allowance  for
 these  periodic  droughts  and  floods,  then
 they  are  no  planners  at  all.

 Another  reason  given  is  war.  Is  any
 nation  not  prepared  for  war?  Have  not
 nations  to  undertake  war  ?  They  have  got
 to.  That  also  must  be  something  which
 the  planners  must  take  into  consideration
 when  they  are  planning.

 The  third  reason  that  they  have  given
 is  increased  Population.  There  are  many
 wise  men  among  us  who  have  not  increased
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 Population.  But  does  this  couvatry  conslst
 of  those  few  wise  men  or  many  foolish
 People  who  go  on  increasing  the  popula-
 tion?  Did  the  planners  ¢hink  that  after
 Independence,  there  will  be  no  increase  in
 population  ?  Then  they  should  have  taken

 imme
 iate  measures  to  see  that  it  was  not

 possidlé  for  population  to  increase
 What  is  wrong  with  these  plans  ?

 These  plans  are  fund  tall
 ed.  They  are  absolutely  po  piens  at  all.
 When  people  asked  Gandhiji,  ‘Have  you
 any  objection  to  big  industries  and  to
 mechanised  industries  ?  He  said  ‘This
 is  a  misconception  about  me  as  there  are:
 many  misconceptions  about  me;  I  am  not
 against  electricity  ;  I  am  not  against  ship-
 building  ;  I  am  not  against  iron  works,
 but  in  my  scheme  of  things,  the  pattern
 must  be  changed  ;  the  emphasis  must  be
 changed.

 We  have  a  very  big  population  we  have
 not  as  big  a  poputation  per  squre  mile  as
 Japan  has.  How  dees  Japan  manage  its
 industry  ?  We  have  got  all  the  raw  materials
 that  are  y  for  industcy;  we  have
 iron,  we  bave  coal,  aad  we  have  oil,  but  the
 Japanese  have  none  of  these  things.  They
 get  iron  ore  from  us:  they  get  coal  from
 somewhere  somewhere  else  and  they  get
 petrol  from  yet  another  place.  Yet,  they
 are  able  to  feed  900  souls  per  sq,  mile
 while  we  are  not  able  te  feed  400  souls  per
 sq.  mile.  Their  population  per  sq.  mie
 is  more  than  double  our  population  per  sq.
 mile  and  yet  they  are  able  to  maintain  thet
 Population.  Why  ?

 Because  of  decentralised  industry,
 because  their  emphasis  is  not  on  centralised
 industry.  What  ‘have  we  done?  We  have
 followed  the  pattern  of  Europe  after  the
 Industriat  Rewhatien.  We  think  there  can
 be  no  other  wdustrietisetién  bet  the  ove
 as  it  took  place  in  thre  west.  We  have  ateo
 fottowed  the  Russtan  Hefhod.  Our  ptam
 ave  tnade  cxpital-intensive  amd  mt  fabvur-
 intensive.  We  have  im  Ctr  labor  the
 capital  we  neod,  if  only  we  wit!  utffise  x.
 We  do  not  wtitive  our  labotr.

 Then  we‘go  for  foreign  loans.  Even
 European  economists  after  whom  we  fashion
 our  plans  ‘have  said  that  India  and  Asia
 cannot  follow  the  same  pattern  of  industri-
 alisafion  that  took  place  at  the  end  of
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 the  I8th  century,  what  is  called  the
 Industrial  Revolution,  or  even  the  Russian
 method  ;  we  will  have  to  choose  methods
 of  our  ewan.

 The  great  Swedish  economist,  Prof.
 Myrdal,  has  written  three  volumes  of  what
 is  called  The  Astatic  Drama.  He  has  talked
 of  India  and  other  countries  of  Asia.  He
 has  clearly  said  that  our  economy  must  be
 job-oriented,  not  capital  oriented.  When
 you  have  a  big  igdustry.  it  requires  about
 Rs.  75,000  or  Rs.  +1,00,000  to  engage  one
 labourer.

 SHRI  HUMAYUN  KABIR  :  One
 million  rupees.

 SHRI  J.B,  KREPALANI:  |  happea
 to  be  connected  with  the  kbadi  industry.
 We  bave  a  production  worth  Rs.  2  crores.
 We  give  employment  to  4,500  organisers  :
 we  give  employment  to  25,000  craftsmen  ;
 we  give  employment  to  2  lakh  spinners.
 This  is  the  potential  of  a  decentralised
 industry.  And  what  is  our  ०४०४»)  ?  Very
 smal].

 l  asked  a  mill  agent:  ‘Supposing  you
 could  have  Rs.  crore  werth  of  cloth
 production,  how  much  labour  would  you
 require  2?”  You  will  be  surprised  to  know
 that  he  said,  1,500,  people’.  I  asked  :
 “Supposing  you  take  the  distribution  also  in
 your  hands,  as  we  have  it  in  our  hands.
 how  many  more  will  you  take  ?’  He  said:
 ‘500  more’.  A  labour  of  2,000  to  be
 employed  on  a  production  of  Rs.  |  crores.
 We  are  producing  Rs.  2  crores  worth  of
 khadi  and  we  give  employment  to  labour
 as  I  referred  to.  We  do  not  understand
 the  potential  of  decentralised  industry.

 Let  me  cite  the  evidence  which  will  be
 more  conclusive  to  my  comayunist  friends
 than  anything  else.  What  did  a  leading
 Polish  economist  say  ?  He  said  :  ‘Planned
 socialist  economy  is  more  chaotic  and
 anarchic  than  private  capitalist  egepomy’.
 He  said  that  the  Polish  people  are  thinking
 what  would  happen  to  their  investment,
 whether  they  should  not  change  their
 Pattern  of  investment.  It  is  in  a  communist
 country  that  they  say  that  planned  sooialist
 economy  is  more  chaatic  and  more  anarchic
 than  capitalist  economy  in  private  hands.
 This  i¢  the  evidence  from  people  who  have
 expertenced  it.

 All  right.  Even  these  plans—have  we
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 made  them  carefully  ?  See  the  plan
 targets,  the  physical  targets.  They are  never  reached.  But  the  financial
 targets  is  over-spent.  Double  the  money has  been  spent  to  that  budgeted  for  and
 half  the  work  has  not  been  done.  Some-
 times  we  have  introduced  machines  which
 are  working  half  the  time  ;  we  do  not  need
 that  much  which  is  produced,  and  we  have
 been  suffering  losses.  Then  who  manages
 our  industry  ?  Not  any  industrialist.
 Before  independent,  we  used  io  say  that
 when  we  would  be  indepeudent,  we  would
 have  aa  economic  cadre.  We  have  no
 economic  cadre  at  all.

 We  rely  upon  the  bureaucrats  to  man-
 age  the  industry.  Can  industry  and  com-
 merce  be  mamuged  by  bureaucrats  ?  You
 Patronise  the  post  office.  It  is  a  commer-
 cial  organization.  Yet  the  clerk  there  will
 speak  as  if  he  is  a  bada  sabib  ;  he  will  say!
 stamps  are  not  available,  please  come
 tomorrow.  They  will  never  say  ;  please.
 Go  to  an  employee  in  the  Railway.  Or
 take  the  telephone  ;  they  get  money  from
 us.  It  is  a  commercial  institution.  It  is
 80  organised  in  other  places  that  they  talk
 to  you  politely  and  they  will  give  a  call
 three  thousand  miles  away  in  two  minutes,
 while  you  have  not  even  kept  down  the
 receiver.  But  this  is  how  we  are  carrying
 on  our  industry.  If  we  carry  on  like  that
 T  do  not  know  what  will  happen  to  our
 country.  And  even  our  Prime  Minister
 said  the  other  day  that  we  had  done  better
 in  the  non-planned  three  years  than  we  did
 in  three  plans  so  far  as  agriculture  was
 concerned.  I  hope  I  am  reporting  her
 correctly.  Therefore,  I  cannot  see  what
 necessity  is  there  for  this  planning  when
 for  three  years  we  had  no  planning  and
 nobody  ever  complained  ;  we  were  going
 on  better.  Give  us  a  little  more  non
 planned  economy  so  that  the  country  can
 breathe  more  freely  than  it  had  done  upto
 this  time.

 ot  aga  arm  (बारामुला)  :  अध्यक्ष
 महोदय,  मैं  एक  पसमांदा  रियासत  की  नुमाइंदगी
 करता  हूँ,  इसलिये  उम्मीद  करता  हूं  कि  आने-
 विल.  मेम्बर  मेरी  छोटी  सी  आवाज़  को  जरा
 गौर  से  सुनना  गवारा  करेंगे  -  यह  तो  बिलकुल
 ना-दुरुस्‍त  बात  है  कि  हम  इन्डिकेटिव  प्लान  की
 तरफ  जायं  ;  रहा  सोशिलिज्म  की  राह  हमारे
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 हमारे  कम्यूनिस्ट  मेम्बर  साहब  ने,  जिनका  मैं

 बहुत  एहतराम  करता  हूं,  उन्होंने  नम्बूबरीपाद
 साहब  के  भ्रालटरनेटिव  प्लान  का  बड़े  जोरों  से
 जिक्र  किया  ।  लेकिन  केरल  के  चीफ  मिनिस्टर
 साहब  एनडी सी  के  भेम्बर  हैं,  वे  अपनी  बात
 को  वहां  रख  सकते  हैं,  लेकिन  सिफ॑  इस  बिना
 पर  कि  हम  इस  प्लान  को  यहां  लाये  हैं  और
 इसमें  इम्प्रवमेन्ट  की  कुछ  गुंजायस  है,  इसलिये
 हम  इसकी  मुखालफत  करें  |  यह  भी  ना  दुरुस्त
 है  ।  यह  प्लान  जो  कि  हम  सामने  लाये  हैं
 इसकी  इस्तिलाही  तकरीर  में  हमारी  प्रधान
 मंत्री  जी  न ेकहा  था  कि  हम  गैरबराबरी  को
 खत्म  करना  चाहते  हैं,  हम  मोनोपली  हाउसेज
 को  बढ़ने  नहीं  देंगे।  उनकी  इफतिताही  तकरीर
 में  यह  भी  दर्ज  था  कि  हम  एक  सोशलिस्ट
 जिन्दगी  की  तरफ़  कदम  बढ़ा  रहे  हैं।  अगर  ये
 सब  चीज़ें  इसके  भ्रन्दर  हैं  तो जाहिर  है  कि  हम
 एक  दुरुस्त  राह  पर  है।

 मैं  इस  बात  को  मानता  हूं  कि  वाकई  कुछ
 ऐसी  बातें  हों  गई  हैं  कि  जिनसे  कुछ  समस्‍यायें
 पैदा  हो  गई  हैं।  यानी  हम  आज  सै लर्ज़  मार्केट
 में  है,  बाय  मार्केट  हम  पैदा  नहीं  कर  सके  हैं
 यह  ठीक  है  कि  76  बिजनेस  हाउसेज  ने  मोनो-
 पली  कन्ट्रोल  किया  है,  मगर  काँग्रेस  सरकार  ने
 खुद  इस  बात  का  पता  लगाया  और  हमने  मोनो-
 पली  इन्क्वायरी  कमीशन  बनाया  शौर  हम  एक
 बिल  भी  यहाँ  पर  ला  रहे  हैं।  यानी  हमने  भ्र पनी
 आंखों  को  बन्द  नहीं  किया  हुआ  है,  हम  देख  रहे
 है  श्लोक  जो  कुछ  भी  गलतियां  हुई  हैं  उनको  हम
 जरुर  ठीक  करेंगे  और  भागे  बढ़ेंगे  1

 यह  ठीक  है  हमारे  छोटे  किसानों  ने  फायदा
 नहीं  उठाया,  ऊंचे  दर्ज  के  लोगों  ने  ही फायदा
 उठाया  ।  हमने  लैंड  रिफार्म  किया,  लेकिन  उसके
 बावजूद  भी  ऐसे  लोगों  को  बहुत  बड़ी  तादाद  है
 जिनके  पास  जमीनें  नहीं  हैं  -  हमने  इस  प्लान
 के  एप्रोच  में,  झपने  मकसद  में  यह  बयान  किया

 है  कि  हम  इस  चीज  को  तरफ  तवज्जह  दे  रहे

 हैं  भोर  देंगे  कि  यह  बड़ी  भ्रच्छी  नीयत  से  भाया
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 है  और  ऐसा  किया  जायगा  कि  वह  नाबराबरी
 को  कम  करेंगे,  लैंड  लैस  'टिप्स  का  ख्याल  रखेंगे
 कौर  छोटे  किसान  को  कर्जा  मिलेगा  भ्र ौर  इसके
 लिये  मगर  जरूरी  हो  तो  सरकार  को  ऐसा
 कदम  उठाना  पड़े  कि  जिससे  रुपया  फराहम  हो
 सके  तो  मुझे  उम्मीद  है  कि  सरकार  उस  पर  गोर
 करेगी  ।  हो  सकता  है  कि  हमको  इम्पोर्ट  भौर
 एक्सपोर्ट  तक  को  नेशनेलाइज  करना  पड़े  ।  प्लान
 एक  रैगुलर  प्रोसेस  है।  हम  भागे  धीरे-धीरे  जा

 रहे  है  7  हो सकता  है  कि  हम  बैंक्स  को  भी

 नेशनेलाइज  करें  -  सोशल  कंट्रोल  तो  कर  ही
 रहे  हैं,  हो  सकता  है  कि  उसमें  कामयाब  हो
 जायें  ।  मतलब  यह  है  कि  हमारा  कदम  भागे
 की  तरफ़  बढ़  रहा  है  भ्रोर  हम  भागे  की  तरफ
 जा  रहे  हैं  मायूस  पिक्चर  नहीं  है।  यह  कहना
 कि  कुछ  नहीं  हुआ  है  गलत  बात  है।  हमारी  सनती
 तरक्की  तिगुनी  हो  गई  है,  स्टील  मिल्स  भी  हम
 कायम  कर  रहे  हैं  -  तो  यह  कहना  कि  कुछ  नहीं
 हुआ  यह  गलत  बात  है।
 6.00  hrs.

 मैं  कश्मीर  के  मुताल्लिक  एक,  दो  बातें  कह
 कर  खत्म  करता  हूँ  |  सवाल  यह  है  कि  कश्मीर
 पसमांदा  जगह  है।  हमसे  कहा  जाता  था  कि
 हम  सोशलिज़्म  की  तरफ  कदम  बढ़ायें,  हमने
 पंडित  जी  से  इंसपिरेशन  लिया  भ्र ौर  भागे  जाने
 की  कोशिश  की  हमने  लैंड  रिफार्म  किया,  लेंड

 gz  दी  टिलर  दिया  और  कर्ज  स्केल  डाउन  किये
 शौर  वह  सारी  जायदाद  जो  शायद  कर्जे  में  ा

 रही  थी  उसको  बचा  लिया।  मगर  हमारा
 मसला  कया  है  ?  हमारा  मसला  यह  है  कि  हम
 ऐसे  लोगों  की  तरह  हैं  जिनके  पास  कुछ  भी  तो

 नहीं  |  जैसे  एक  किस्सा  है  कि  किसी  को  एक
 घोड़े  की  नाल  मिल  गई  तो  उसने  कहा  कि  अरब

 मुझे  सिफ  तीन  नाल  भर  एक  घोड़ा  चाहिये  t
 तो  हमारे  कश्मीर  का  यही  हाल  है  |  हमारे  पास
 रिसोर्सेज  कहां  कि  भागे  बढ़  सकते  हैंग

 DHIRESWAR  KALITA
 You  know  Kashmir  is  sinking

 SHRI
 (Gauhati)  :
 now  |
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 SHRI  AHMAD  AGA :  I  know  it.  We
 will  all  sink  or  swim  together  :  remember
 that,  and  remember  that  for  ever.

 अ्रध्यक्ष  महोदय,  हजारों  बरस  से  हम
 इस  मुल्क  का  हिस्सा  रहे  हैं,  अशोक  के  जमाने  में
 वहां  बुद्धि  कान्फ्रेंस  हुआ  करती  थीं।  947
 में  गांधी  जी  ने  कहा  कि  कश्मीर  हिन्दुस्तान  का
 हिस्सा  हैऔर  उसको  हर  सूरत  में  बचाया
 जाय  |  हम  नहीं  सिंक  कर  रहे  हैं  और  न  करेंगे,
 हम  इसी  मुल्क  में  हैं  श्लोक  हजारों  बरस  तक
 रहेंगे  ।

 तो  मैं  कश्मीर  की  बात  कह  रहा  था  कि
 हमको  आगे  जाना  है  कौर  यकीनन  जाना
 है।  मुझे  प्रधान  मंत्री  से  बहुत  उम्मीदें  हैं।  हम  जो
 तरक्की  नहीं  कर  पाये  हैं  उसके  चन्द  वजूहात  हैं,
 इसमें  हमारा  कसूर  नहीं,  मैं  सेन्टर  को  ब्लेम
 नहीं  करता  |  सवाल  यह  है  कि  हमारे  पास  पावर

 नहीं  ।  हमारे  लोवर  मेलम,  अपर  सिंघ  बौर
 सलाल  के  पावर  प्रोजेक्ट्स  खत्म  होने  में  नहीं
 जाते  ।  हमें  पावर  चाहिये  उसके  नगर  वहां
 इंडस्ट्री  नहीं  हो सकती  ।  हमारे  पास  बॉक्साइट
 है,  ग्रेफाइट  ह ैलेकिन  हम  उसकी  निकासी  नहीं
 कर  पाते  हैं  क्योंकि  पावर  नहीं  है  प्लानिंग  कमी-
 शन  ने  कश्मीर  को  मदद  दी,  प्लान  फंड्स  देता
 रहा,  मगर  964  से  पहले  जो  वहां  की  स्टेट  थी
 वहू  तो  दुकानें  किरायाकशी  के  लिये  बनाती  थी,
 लेकिन  आजकल  तो  ऐसा  नहीं  हो  सकता,  आज
 तो  प्लान  से  सेल्फ  जेनेरेटिंग  इकोनामी  बनाना
 है  शरीर  किसी  साहब  के  दिमाग  में  टी०बी०
 चक्कर  मार  रहा  है  तो  गलत  है।  हमको  पावर
 की  जरूरत  है।  बॉक्साइट  श्राप  बाहर  से  इम्पोर्ट
 करते  हैं।  कश्मीर  से  क्‍यों  नहीं  लेते,  00  हजार
 मिलियन  टन  वहां  मौजूद  है।  वहां  जंगल  हैं

 उनका  सर्वे  कीजिये  wood  based  industries  कायम
 जिसकी  वहां  बहुत  बड़ी  इंडस्ट्री  हो  सकती  है।

 भाप  कहते  हैं  कि  फलां  दिख  ने  जलसा
 किया  तो  इतने  हजार  आदमी  इकट्ठा  हुए।
 कोई  भी  शझा  जाय,  मैं  ही  चला  जाऊं  तो  20,000
 आदमी  इकट्ठा  हो  जायेंगे  कोई  चला  जाय  तो
 आदमी  इकट्ठा  हो  जायेंगे  लोगों  के  जमा  होने

 VAISAKHA  22,  89  (SAKA)  Year  Plan(M)  —-282

 की  यह  बजह  है  कि  उनके  पास  साल  में  कुल  दो,
 तीस  महीने  ही  काम  रहता  है,  बाकी  वक्त  उनके
 पास  काम  नहीं।  इसलिये  खाली  ग्रामीण  क्या
 करे  1  में  चाहूँगा  कि  श्राप  वहां  लोगों  को  काम
 दीजिये  ।  कश्मीर  की  कोई  समस्या  नहीं  हैं,
 कोई  पोलिटिकल  समस्या  नहीं  है  यह  मैं  बिल्कुल
 भ्रच्छी  तरह  से  जानता  हूँ।  वहां  की  समस्या
 सिर्फ  इक़तिसादी  समस्या  है,  वह  सियासी  नहीं  है
 मैंने  डेढ़  बरस  से  देखा,  रोज  कश्मीर  की  बात
 होती  हैं  मगर  सिर्फ  सियासी  बात  होती  है,
 इक्तसादी  कोई  नहीं  करता।  इसलिये  मुझे
 उम्मीद  है  कि  अब  वहां  ये  सब  काम  किये
 जायेंगे  ओर  उसके  लिये  प्लानिंग  कमीशन  ज़रूर
 इंतजाम  करेगा  t  मुझे  प्लानिंग  कमीशन  से  एक
 गिला.  है  धर्म  वर्क  बन  जाता  है  कौर  वह
 स्टेट्स  के  पास  चला  जाता  है  वह  खाना  पूरी
 करती  हैं,  यहां  जाताहै  श्र  ड्राफ्ट  मंजूर  हो
 जाता  है  शौर  रिपोर्ट  सामने  श्र  जाती  है।
 प्लानिंग  कमीशन  को  हर  चीज़  के  लिये  ज़िम्मे-
 दार  होना  चाहिए।  प्लानिंग  कमीशन  को
 कश्मीर  के  लिए  शौर  दूसरे  पसमांदा  इलाकों  के
 लिये  एक  'किंग  ग्रुप  बनाना  चाहिये  जो  वहां
 जाकर  हालात  को  स्टडी  करें,  या  भ्र पनी  एक
 सब  कमेटी  भेजे  शोर  यह  देखे  कि  वहां  डेवलप-
 कमेन्ट  क्‍यों  नहीं  हो  रहा  है।  सड़कों  का  जाल  तो
 बिछा  दिया  है  मगर  इसके  साथ  श्र  कुछ  नहीं
 हुआ  ।  मैं  प्रधान  मंत्री  जी  से  दरख्वास्त  करता
 हूं  कि  वह  एक  छोटी  सी  ऐसी  कमेटी  बनायें
 खुद  या  प्लानिंग  कमीशन  को  कहें  जो  जाकर
 देखें  कि  हमारी  तरक्की  क्‍यों  कर  हो  सकती  है।
 अभी  तक  क्‍यों  तरक्की  नहीं  हुई  भागे  कैसे  हो
 सकती  है,  उसके  लिये  क्‍या  करना  है  ।  इसके
 लिये  यह  जरूरी  है  कि  एक  अलग  से  कमेटी  इस
 काम  के  लिये  खासतौर  पर  मुकर्रर  की  जाय

 प्लानिंग  कमीशन  की  यह  रिपोर्ट  है  इसमें
 से  2,  4  बातें  पढ़ना  चाहता  था  लेकिन  वक्‍त
 नही ंहै  ।  कहत ेहैं  कि  एक  साहब  कश्मीर  से
 यहां  भाये,  पहली  बार  भाये।  उन  दिलों  में
 डकोटा  हवाई  जहाज  चलता  था  इसलिये
 सफदरजंग  एयर  पोर्ट  पर  झा गये  किसी  कान्त स
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 (&  शहद  भागा ]
 को  ट्रेन्ड  करने  के  लिये  और  जब  यहाँ  से  वापस
 गये  को  लोगों  वे  पूछा  कि  क्‍या  क्‍या  देखा  ।
 उसने  कहाः  कि  जब  मैंने  लैंड  किया  तो  सफदर-
 जंग  शयर  पोद  में  लाइन्ज़  देखा,  गोल-म्लेल,  फिर
 चौराहा  देखा  वह  भी  गोल-फेल,  फलिया मेंट
 हाउस  देखा  सेल-मोल,  काग्रेस स  टेबल  सेल-गरेली
 यद बातें  करते  हैं  गोल-गोल  ।  तो  बह  जो  प्लान  है,
 इस  प्लानिंग  कालीन  की  रिफ  है  इसमें  इस
 तरीके  से  लिख  देते  हैं  कि  इमपलोमेंटेशन  को
 स्टेज  पर  एक  चीज  के  कई  साने  होते  हैं  1  इस
 लिये  मैं  | उ  करना  चाहता  हैँ  कि  इसको  हर
 बांत  कानक्रीटल्नी  दिखानी  चाहिये  कि  किस  तरह
 से  कम  माया  तवका  और  किसान  ऊपर  उठे
 और  एक  ऐसा  जरिया  इस्तेमाल  करना  है  कि
 बनकर  सैक्शन  श्राफ  दी  सोसायटी  ऊपर  शाये  |
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 SHRI  AHMAD  AGA  :  I  koow  it.  We
 will  all  sink  or  swim  together  ;  remember
 that,  and  remember  that  for  ever.
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 mata  संजो,  दु  शक्ति  मंत्री  तथा  योजना
 मन्त्री  श्रीमती  इंदिरा  साथी  :  मैं  कोशिश  करुणा
 कि  गोल  गोल  बात  न  करू  ।

 Sir,  the  debate  itself  must  have
 convinced  the  hon.  members  how  very
 difficult  it  is  to  have  a  plan  that  will  58089
 all  sections  of  the  House.  Many  of  the
 members  have  themselves  replied  to  most
 of  the  points  raised  by  other  ssembers.  As
 usaai,  the  criticism  has  ग्य  mutaally
 contradictory  in  many  important  respects.
 Perhaps  the  ope  point  on  which  many
 members  opposite  agree  is  that  they
 emphasise  the  negative  aspect  of  the  plan,
 that  is,  what  has  aot  happened.  Very  few
 of  chem  take  any  look  at  ail  at  what  has
 been  achieved.

 We  have,  as  is  not  unusual  in  tds
 House,  one  extrame—hon.  mesebens  sitting
 opposite  there  and  Shri  Masani,  who  makes
 4  50००९  plea  for  the  private  sector.  At
 first,  we  were  called  only  fellow-travelless,
 but  now  we  have  been  pushed  even  further
 and  we  have  been  coupled  with  Marxists,
 including  my  good  friend,  Dr.  V.K.R.V.
 Rao  and  others.

 SHRI  NATH  PAI  (Rajapur)  :  He  does
 not  seem  to  be  unhappy  at  that.  Me  seems
 to  be  enjoying.

 SHRIMAT!  INDIRA  GANDHI:  at
 the  other  end  there  are  some  of  our  hen.
 friends  sitting  on  that  side  whe  have  liek.
 ed  us  with  the  capitalists  and  who  ere  ‘for
 auch  greater  control.  On  ont  side  they want  abolition  of  controls  and  on  the
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 other  side  they  want  greater  control  and
 they  see  a  curtailment  of  the  public  sector
 in  the  present  Plan.  At  the  same  time,
 from  our  side  many  constructive  suggestions
 have  been  made  and  some  from  the  other
 side  also.

 It  is  an  indication  of  the  rising  frus-
 tration  of  the  Swantantra  Party  that  one  of
 their  older  members,  the  first  speaker,
 hould  bave  di  ded  to  abusive  and

 strong  language.  I  shall  not  tire  the
 patience  of  hon.  Members  by  referring  to
 some  obviously  misleading  and  fatuous
 remarks.  Hon.  Members  from  the  other
 side  have  never  hesitated  to  criticise  the
 Government  in  the  strongest  possible  terms.
 We  are  well  able  to  look  after  ourselves  and
 do  not  object  to  such  criticism  ;  however,  it
 is  not  in  the  tradition  of  the  House  to  criti-
 cise  those  who  are  unable  to  defend  them-
 selves  here  and,  if  I  may  say  so,  I  thought
 it  was  in  bad  taste  to  mention  the  Deputy
 Chairman  and  members  of  the  Planning
 Commission  by  name  and  to  make  regret-
 table  personal  attacks  in  such  unrestrained
 language.

 It  is  typical  of  the  hon.  Member,  Sir,
 that  of  all  animals  he  should  have  chosen
 to  allude  to  the  mule.  His  reference  was
 in  terms  of  popular  uninformed  prejudice
 rather  than  the  real  qualities  of  the  animal.
 I  must  admit  that  I  used  to  speak  of  the
 mule  in  rather  the  same  language  myself
 until  I  had  occasion  to  go  to  Bhutan  with
 my  father  and  to  ride  the  mule  for  five  to
 six  days  crossing  four  very  high  ranges  of
 the  Himalayas.  The  manner  in  which  the
 hon.  Member  spoke  about  it  is  the  proof
 that  he  has  approached  the  Fourth  Plan
 and  indeed  the  very  question  of  planning
 with  a  closed  and  prejudiced  mind.  Does
 Shri  Masani  not  know  that  the  mule  has
 been  of  invaluable  help  to  our  army  over
 the  years.  This  animal......

 SHRI  PILOO  MODI:  Sir,  is  the
 speech  a  defence  of  the  animal  or  a  defence
 of  the  Plan?

 SHRIMATI  INDIRA  GANDHI:
 This  animal  has  proved  to  be  a  strong
 dependable  creature,  steady,  sure-footed
 and  advancing  towards  the  set  goal,  along
 difficult  and  steep  tracks  which  are  too
 Gifficylt  for  any  other  anima!  or  mode  of
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 transport.  All  over  the  world  the  mule
 symbolyses  hard  work,  strength,  depend-
 ability  and  dogged  determination.

 The  hon.  Member  once  again  intro-
 duced  into  this  report,  his  own  argument
 about  what  kind  of  planning  we  should
 have  in  this  country.  He  wanted  us  to
 adopt  indicative  planning  as  it  exists  in
 France.  A  reply  to  that  has  been  made
 but,  nevertheless,  I  would  like  to  say  that
 it  may  be  an  example  of  planning  suited  to
 an  economy  which  is  industrially  highly
 developed  and  the  central  structures  of
 which  remain  capitalistic.  The  hon.  Mem-
 ber  is  a  widely  read  person  and  he  should
 have  read—perhaps  he  has_  deliberately
 chosen  to  ignore  such  reference  in  this
 House—that  there  are  also  French  plan-
 ners  who  have  indicated  that  their  model  is
 not  necessarily  suitable  for  developing
 countries  which  are  faced  with  multiple
 problems  such  as  we  have  in  India.

 There  is  today  a  large  measure  of  com-
 mon  ground  in  the  techniques  of  drawing
 up  plans  and  in  the  methods  of  executing
 them.  While,  on  the  one  hand,  there  is
 recognition  that  market  mechanisms,  de-
 centralised  decision-making  and  indirect
 controls  have  their  value,  on  the  other
 hand,  there  is  increasing  willingness  to
 acknowledge  the  utility  of  contro!  and  pub-
 lic  action  which  were  formerly  considered
 to  be  an  anathema.  Now,  planning  does
 not  permit  of  any  wholesale  and  unthinking
 importation  of  foreign  models,  whether  of
 one  kind  or  another.  Planning  has  to  take
 into  account  our  own  condition,  our  own
 circumstances  and,  as  one  of  our  members
 said  just  now,  the  genius  of  our  own
 peopl  Our  planpi  has  to  be,  and
 it  shall  be,  Indian  planning.  We  do  not
 follow  either  the  Soviet  method  or  the
 French  or  any  other  method.

 SHRI  PILOO  MODY  :  We  believe  in
 family  planning.

 SHRIMATI  INDIRA  GANDHI:  The
 nature  of  Indian  Planning  is  unique  and
 pioneering  in  its  wake,  because  we  were
 the  very  first  to  attempt  planning  within
 the  framework  of  parliamentary  democracy.
 No  other  country,  large  or  small,  which
 is  following  our  political  system,  had  under-
 taken  any  such  effort,  when  we  embarked
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 on  planned  economic  development  in
 1950-51.

 SHRI  J.  8.  KRIPALANI  :  Then,  why
 are  the  rich  growing  richer  ?

 SHRIMATI  INDIRA  GANDHI:  We
 have  made  progress  in  the  past  8  years
 despite  our  very  special  circumstances—
 Firstly,  there  is  the  democratic  set  up
 which  rules  out  authoritarian  methods,
 the  federal  set  up  and  sub-continental
 dimensions  of  the  country  calling  for  re-
 conciliation  of  Centre-States  point  of  view,
 the  problems  of  far-flung  areas,  problems
 of  disparities  in  levels  of  development
 between  regions  etc.  and,  of  course,  the
 growing  population  which  does  erode  the
 fruits  of  progress.  Then,  there  were  ex-
 ceptional  difficulties,  for  example,  the
 Chinese  aggression.  of  1962,  two  successive
 aggressions  and  two  years  of  unprecedented
 drought.  While  I  have  the  greatest  res-
 pect  for  Acharya  Kripalani,  I  do  not  think
 that  anybody  could  have  anticipated  these
 developments.  It  is  true  that  we  have  been
 having  drought  in  India  in  one  part  or
 another  for  many  years.  But  the  sort  of
 drought  which  we  experienced  in  the  last
 two  years  we  have  not  had  in  India  for
 over  a  hundred  years.  It  was  something
 which  was  entirely  unprecedented  in  nature
 and  unknown  here  before.  So,  one  should
 pot  take  these  things  lightly.  These  are
 realities  which  cannot  be  ignored,  however
 much  it  may  suit  some  of  us  to  do  so.

 Defence  expenditure  alone  had  to  be
 stepped  up  from  a  little  over  Rs.  300
 crores  a  year  to  over  Rs.  1,000  crores  a
 year.  In  five  year  period  this  meant  an
 unavoidable  and  inescapable  diversion  of
 very  scarce  resources  to  the  extent  of
 Rs.  3,500  crores.  Similarly,  in  two  years
 of  drought  we  lost  something  like  30  mil-
 lion  tonnes  of  food  and  the  impact  of  this
 major  set  back  should  be  well-known  to
 hon.  Members  of  the  Swantantra  Party,
 because  when  that  impact  was  felt  only
 last  year,  the  representatives  of  industry
 were  amongst  the  loudest  to  demand  seza-
 bie  increases  in  the  public  sector  outlay  so
 as  to  broaden  the  demand  for  their  pro-
 ducts  and  to  sustain  them  through  the  re-
 cession.  These  are  hard  facts  and  realities
 which  we  simply  cannot  ignore.

 The  hon.  Member  used  certain  figures,
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 rather  selectively,  in  an  attempt  to  show
 that  people  have  become  poorer.  Now,
 had  he  taken  the  base  year  950-5i,  a  year
 before  the  commencement  of  planning,
 and  worked  out  changes  in  ‘1967-68  over
 the  base  year,  he  would  have  presented  a
 different  picture.  To  present  the  case  in
 Perspective,  may  I  cite  a  few  figures  ?

 As  compared  with  950-5l,  in  1967-68
 the  per  capita  availability  of  foodgrains  in-
 creased  by  I6  per  cent,  of  edible  oils  by  8
 per  cent,  of  cloth  by  37  per  cent,  of  sugar
 by  43  percent  and  of  coffee  by  40  per
 cent.  This  has  taken  place  despite  a  large
 addition  to  our  population.  The  annual
 rate  of  increase  in  population  has  gone  up
 from  ‘1.25  per  cent  In  the  First  Plan  to  2.5
 der  cent  in  recent  years.  Much  as  one
 appreciates  the  thoughtfulness  of  those  who
 have  not  added  to  the  population,  I  might
 say,  some  of  the  increase  is  not  due  to  the
 efforts  of  individuals  but  is  due  to  certain
 health  measures,  that  is,  substantial  fall  in
 the  mortality  rate  by  45  per  cent  and  in-
 crease  in  the  longevity  of  life.  This  is  no
 mean  an  achievement  and  cannot  but  be
 attributed  to  our  planned  efforts.

 The  question  which  has  distributed
 many  Members  here,  and  as  mentioned  by
 Acharyaji  also,  is  the  question  of  our  debts
 and  in  particular  why  we  should  ask  for
 te-scheduling  of  debts.  But  this  need
 arises  from  the  same  consideration  as  the
 need  for  fresh  foreign  loans  or  direct  forei-
 gn  investment,  that  is,  the  imbalance  bet-
 ween  exports  and  imports.  This  is  one
 way  anda  very  effective  way  of  reducing
 our  obligations  in  regard  to  our  debt  pay-
 ments.  The  justification  for  debt  relief
 derives  from  the  fact  that  large  proportion
 of  our  export  earnings  is  now  being  requir-
 ed  to  meet  the  debt  burden,  leaving  insuffi-
 clent  foreign  exchange  for  our  necessary
 imports.  It  4s  recognised  today  by  all  de-
 veloping  countries  that  they  need  sub-
 stantlal  foreign  aid  in  the  transitional  stage
 of  development  to  be  gradually  reduced
 and,  finally,  eliminated  once  the  imbalance
 in  foreign  trade  has  been  corrected.  It  is
 also  widely  recognised  that  foreign  loans
 should  carry  very  low  rates  of  interest  and
 that  the  period  of  repayment  should  be
 long.  However,  a  fair  proportion  of  our
 earlier  loans  carried  a  relatively  high  rate
 of  Interest  with  a  relatively  shorter  period
 of  payment.  This  has  put  considerable



 29  Draft  Fourth  Pive

 (Shrimati  Indira  Gandhi]
 strain  on  our  balance  of  payments  at  a
 time  when  our  export  capacity  is  not  high
 enough  to  bear  the  burden.  The  negotia-
 tion  for  re-scheduling  is  primarily  to  gain
 some  relief  in  this  matter  and  it  has  the
 effect  of  easing  the  burden  of  old  loans  as
 well  as  new  ones  so  that  the  needs  of
 developing  countries  are  better  met.

 Acharyaji  said  something  about  our  old
 tradition  of  begging.  But  today  this  {s  not
 old  tradition  but  a  contemporary  situation
 which  does  not  apply  merely  to  us
 orto  other  developing  countries  like  us.
 It  is  something  which  is  also  faced
 by  the  developed  and  advanced  countries.
 In  fact,  there  is  not  a  single  country
 in  the  world  which  does  not  face
 it.  Developed  countries  seek  debt  relief
 though  camouflaged  in  different  forms.

 There  has  been  great  hardship,  of
 course,  by  the  rise  in  prices  and  I  would  be
 the  first  to  admit  it.  It  is  not  something
 which  we  can  ignore  or  which  we  can
 gloss  over.  But  it  has  to  be  seen  in  per-
 spective,  Between  950-5l  and  1964-65,  the
 price  levels  bad  risen  at  an  annual  com-
 pound  rate  of  2.5  per  cent  in  India  and
 this  compares  favourably  with  many  other
 countries.  It  is  only  since  then  that  there
 has  been  a  sharp  rise  in  prices  due  to  the
 unprecedented  drought  and  the  consequent
 decline  in  agricultural  production.  With
 the  improvement  in  agricultusal  production,
 ameasure  of  stability  in  prices  is  being
 restored.  This  stabitity  will  be  maintained
 in  the  Pourth  Plan  in  view  of  the  emphasis
 on  agricultural  production  and  building  up
 of  buffer-stock  of  foodgrains.

 Many  Membess  have  spoken  about  the
 outlay  on  agricultural  production  aot  be-
 ing  suficient.  The  other  day,  when  I  was
 talking  about  our  increased  emphasis  on
 agriculture,  some  Members  raised  unneces-
 sary  doubts  as  to  how  the  figures  I  gave
 compared  with  the  corresponding  figures
 in  the  Third  Plan.

 I  have  indicated  that,  if  one  were  to
 put  together  all  the  direct  as  well  as  in-
 direct  outlays  on  agricultural  production,
 one  would  arrive  at  the  figure  of  Rs.  4,606
 crores,  constituting  32  per  cent  of  the  total
 outlay  in  the  pubic  sector.  In  a  sense,
 even  this  figure  does  not  fully  reflect  the
 investments  contenplated  in  the  Plan  for
 the  augmentation  of  agricultural  production.
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 To  give  just  one  instance,  we  should  fur-
 ther  include  a  portion  of  the  investment
 on  the  generation  and  transmission  of
 power  which  relates  to  agricultural  pre-
 duction  programmes.

 Coming  to  the  earlier  Plans  I  should
 like  to  say  that.  according  to  a  detailed
 analysis  of  the  Planning  Commission,  the
 corresponding  or  comparable  outlay  on
 schemes  benefiting  agricultural  production
 in  the  Second  Plan  was  of  the  order  of
 Rs.  1,278  erores  or  26.6  per  cent  of  the
 public  sector  outlay.  The  comparable
 figures  for  the  Third  Plan  are  Rs.  2112,
 crores  or  28.i  per  cent  of  the  total  outlay.

 It  is  thus  clear  that  greater  emphasis
 has  been  laid  on  agricultural  production
 as  compared  with  the  earlier  Plans,  and
 investiments  have  been  substantially  in-
 creased  both  in  absolute  terms  and  as  per
 centage  of  the  total  outlay  contemplated
 in  the  Fourth  Plan.

 We  should  also  remember  that  a  signi-
 ficant  portion  of  the  increase  in  incomes
 accruing  in  the  agricultural  sector  will  re-
 main  in  private  hands  and  will  be  utilised
 for  investment  in  agricultural  improvement.
 The  Fourth  Plan  estimates  such  direct  in-
 vestments  in  agriculture  and  allied  pro-
 grammes  in  the  private  sector  at  Rs.  1,800,
 crores  as  against  only  Rs.  800  crores  in  the
 Third  Plan.

 If  we  take  a  composite  view  of  the
 outlays  in  both  private  and  public  sector
 it  will  be  clear  that  the  Fourth  Plan  accords
 a  higher  priority  to  allocation  of  resources
 for  agricultural  development  as  compared
 with  the  Third  Plan.

 Many  members  also  expressed  concern
 about  the  comparative  neglect  of  the  needs
 of  the  rural  areas  in  our  Plan  and  have
 called  for  a  shift  in  bias  from  the  urban  to
 the  rural  areas  in  our  strategy  of  economic
 development.  Development  outlays  in
 Many  rectors  such  as  power,  transport  and
 communications  benefit  the  national  econo-
 my  as  a  whole.  It  will  be  difficult  to
 apportion  the  benefit  as  between  rural  and
 urban  areas.  However,  we  have  already
 indicated  that  the  new  Plan  attaches  greater
 importance  than  the  earlier  Plans  to  agri-
 cultural  production  which  constitutes  the
 sheetanchor  of  rural  economy.  From  a
 quick  analysis  of  the  programmes  and  the
 social  servicgs  such  9s  edcatian,  medical
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 relief,  public  health  and  welfare,  and  wel-
 fare  of  backward  classes,  benefiting  the
 rural  areas,  taking  to  the  outlay  on  agricul-
 tural  productiou  and  other  related  pro-
 grammes  and  the  rural  component  of  social
 services,  tt  is  seen  that  the  public  sector
 outlay  in  the  Fourth  Plan  benefiting  the
 tural  areas  will  be  of  the  order  of  Rs.  5,666
 crores.  This  will  constitute  39.3  per  cent
 or  very  nearly  40  per  cent  of  the  total
 public  sector  outlay  in  the  Fourth  Plan.

 A  very  substantial  portion  of  the  outlay  on
 the  building  of  economic  overheads  such
 as  power,  transport  and  communications
 is  not  included  in  this  figure  because  of
 the  difficuties  of  apportionment.  The
 comparable  figures  for  the  Third  Plan  are
 Rs.  2,560  crores  or  34.l  per  cent,  and  for
 the  Second  Plan,  Rs.  1,532  crores  or  39
 per  cent.

 Prof.  Kabir  and  some  other  hon.  mem-
 bers  mentioned  rural  electrification.  The
 provision  for  rural  electrification  has  been
 increased  from  Rs.  75  crores  in  the  Second
 Plan  to  Rs.  05  crores  in  the  Third  Plan,
 and  for  the  Fourth  Plan  a  provision  of
 Rs.  363  crores  is  proposed  apart  from  the
 funds  to  be  made  available  by  the  Rural
 Electrification  Corporation  and  other  insti-
 tutions.

 AN  HON.  MEMBER  :  A  drop  in  the
 ocean.

 SHRIMATI  INDIRA  GANDHI  :  With
 regard  to  the  position  of  fertilisers,  pesti-
 cides  and  tractors,  the  provision  has  gone
 up  from  Rs.  72  crores  in  the  Second  Plan
 to  Rs.  l25erores  in  the  ‘Third  Plan,  and
 now  to  Rs.  854.5  crores  in  the  Fourth
 Plan.  The  example  of  pump  sets  is  signi-
 ficant  because  they  are  directly  relevant  to
 agricultural  production,  just  as  fertilisers
 are.  The  number  of  pump  sets  which  was
 5.3  lakhs  at  the  end  of  the  Third  Plan  is
 expected  to  increase  by  nearly  5  times  that
 figure  to  23.i  Jakbs  at  the  end  of  the  Fourth
 Plan.  Therefore,  it  is  not  really  correct  to
 say  that  the  rural  areas  have  been  neglected.
 However,  it  is  indeed  true  that  India  lives
 in  its  5st  lakh  villages  and  the  true  test  of
 development  in  tbls  country  lies  in  the
 beterment  of  the  rural  masses,  specially
 those  in  the  backward  pockets  and  those
 which  have  been  under-privileged  in  the
 past.  It  is  not  easy  to  wipe  out  the  dis-
 parites  or  suddenly  raise  the  level  of  those
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 who  have  been  most  backward  and  who
 have  been  discriminated  against  in  many
 ways.

 Special  mention  has  been  rightly  made
 of  our  brethren  from  the  Scheduled  Castes
 and  Scheduled  Tribes.  Every  effort  is  now
 being  made  to  help  them  and  to  see  that
 although  the  disparity  cannot  immediately
 be  bridged,  at  least  it  should  be  lessened
 and  they  should  be  given  better  opportuni-
 ties  to  move  ahead.

 An  hon.  Member  spoke  of  the  public
 sector  enterprises  as  laggards  and  drones.
 Ido  not  think  that  this  description  is  at
 all  justified.  The  present  investment  in
 Central  Government  industrial  and  com-
 mercial  enterprises  over  80  in  number  is  of
 the  order  of  Rs.  3500  crores.  Out  of  this
 the  investment  in  55  running  concerns  in-
 cluding  Hindustan  Steel  accounts  nearly  to
 Rs.  3200  crores.  During  1967-68  these  en-
 terprises  showed  a  profit  of  over  Rs.  48
 crores.  Substantial  profits  were  earned
 by  Indian  Oi)  Corporation,  Hindustan  Aero-
 nautics  Ltd.,  Fertiliser  Corporation  of  India
 Oil  and  Natural  Gas  Commission,  Bharat
 Electronics  Ltd.  as  well  as  25  other  corpo-
 rations.  Many  enterprises  have  declared
 dividends  ranging  from  5%  to  15%.  How
 ever,  it  is  true  that  24  public  enterprises
 showed  a  net  loss  of  Rs.  35  crores.  Govern-
 ment  are  not  at  all  complacent  about  the
 situation  and  are  fully  aware  of  the  great
 need  to  improve  the  working  and  profita-
 bility  of  these  undertakings.  Some  points
 were  made  about  the  appointments  of  ex-
 perts  rather  than  bureaucrats.  The  old
 policy  is  being  changed  and  we  are  going
 in  this  direction.  We  are  trying  to  use
 expertise  and  knowledge  wherever  it  may
 exist.

 Iam  rather  sorry  to  see  that  some
 attempt  was  made  to  try  to  bring  ina
 north-south  element  in  this  debate.  I  would
 like  to  assure  my  hon.  friend  opposite  that
 the  distribution  of  Central  assistance  is
 made  on  the  basis  of  Objective  criteria
 arrived  at  by  consensus  among  the  Chief
 Ministers  themeselves.  Tamit  Nadu  was
 represented  at  this  meeting  by  a  Minister,
 Shri  Madhavan.  The  consensus  formula
 was  proposed  by  the  Chief  Minister  of
 Kerala  and  second  by  the  Chief  Minister  of
 Maharashtra  and  agreed  to  by  all  as  the
 best  possible  in  the  circumstances.  Within
 the  framework  of  this  formula,  there  was
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 hardly  any  scope  for  the  exercise  of  dis-
 crimination  against  the  States.  Only  10%
 of  the  Central  assistance  was  left  to  be
 distributed  among  the  States  with  reference
 to  special  problems,  and  subjective  judg-
 ment  was  involved  in  the  distribution  only
 of  this  amount.  Now  perhaps  the  hon.
 Member  will  be  interested  to  know  that
 Tamil  Nadu  is  one  of  the  few  States  which
 will  have  a  significantly  larger  Fourth  Plan
 than  its  Third  Plan.

 Tamil  Nadu  will,  in  terms  of  aggregate
 outlay  be  the  third  biggest.  The  only  two
 States  which  will  have  bigger  plans  are
 Maharashtra  which  has  a  strong  resource-
 base  and  U.  P.  with  nearly  ab  times  the
 population  of  Tamil  Nadu.  Tamil  Nadu
 should  therefore  not  have  any  special  grieva-
 nce—apart  from  the  general  grievance  of
 all  States  and  all  Central  Ministries  that
 the  Plan  should  be  larger.

 Some  questions  were  also  asked  about
 Central  assistance.  As  I  have  said  ona
 previous  occasion,  the  Central  assistance
 will  be  released  in  terms  of  block  loans  and
 grants  under  broad  heads  of  development
 and  will  not  now  be  tied  to  specific
 schemes.

 There  was  one  very  important  point
 made  regarding  employment  and  practically
 all  Members  rightly  showed  their  concern.
 This  morning  as  you  are  aware,  Sir,  a  de-
 putation  of  the  Samajvadi  Yuvuk  Samaj
 met  me.  This  deputation  was  accompanied
 by  some  hon.  Members.  They  presented
 a  Memorandum  and  they  wanted  Govern-
 ment  to  do  more  to  solve  the  unemploment
 problem.  In  fact  they  asked  for  a  Com-
 mission  to  be  set  up  to  study  the  problem,
 and  also  suggested  some  other  steps.

 As  I  explained  to  them  andas  I  have
 said  already  in  this  House,  we  are  very
 deeply  concerned  about  the  unemployment
 problem  and  it  is  an  anxiety  which  we
 share  with  every  parent,  with  every  teacher,
 in  fact,  with  every  young  person.  Some
 of  the  more  acute  forms  of  educated  un-
 employment  are  directly  related  to  reces-
 sion.  But,  on  the  whole,  the  problem  is
 the  result  of  growth  of  general  education
 at  a  faster  rate  then  of  the  economy  as  a
 whole.  The  House  knows  that  the  Com-
 mittee  of  Experts  of  which  Professor  Dante-
 wala  as  Chairman  and  Professor  Raj  and
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 Shri  Lahiri  as  Members  has  been  set  up  to
 examine  certain  aspects  of  this  important
 Problem:  but  we  need  not  wait  for  the
 Teport  of  this  Committee,  because  our
 entire  approach  to  development  has  had
 a  deliberate  employment  bias.

 We  have  not  been  advocates  of  big
 machinery  for  agriculture  but  have  emphasi-
 sed  the  use  of  small  implements  by  the
 small  farmers  and  agriculturists  and  workers
 to  help  new  trades  and  the  small  enterpre-
 aeurs  as  for  the  land  army,  and  this  fs  one
 of  the  proposals  of  the  Momorandum.  I
 myself  have  always  been  attracted  by  the
 idea  but  I  feel  that  it  will  need  to  be  very
 carefully  considered  in  its  practical  and
 other  aspects.

 I  have  told  the  Members  who  came  to
 see  me  that  we  will  certainly  give  considera-
 tion  to  the  suggestions  which  they  have
 made.  Some  of  them  are  already  being
 looked  into  in  depth.

 My  bon.  friend  from  the  Jan  Sangh
 wanted  a  Swadeshi  Plan.  The  hon.  Member
 knows  that  this  is  an  aspect  which  I  have
 been  stressing  all  along,  even  before  the
 Draft  Outline  came  out.  I  feel  that  the
 Plan  is  already  swadeshi  in  that  it  puts  the
 whole  emphasis  on  self-reliance.  The  net
 foreign  aid  in  the  Fourth  Plan  will  only  be
 8%  of  the  total  investment.  The  Plan
 also  seeks  to  put  a  stop  to  the  import  of
 foodgrains  on  concessional  terms  within
 two  years.

 The  Plan  lays  emphasis  on  the  role  of
 developing  machinery  and  equipment  as
 also  domestic  know-how  and  expertise.

 I  think  it  is  rather  unfair  on  the  part
 of  the  hon.  Member  opposite  to  say  that
 Delhi  bas  been  specially  discriminated
 against.  As  he  rightly  pointed  out,  all  of
 us  are  very  much  concerned  with  the
 development  of  Delhi,  but  in  this  particular
 situation,  everybody  is  discriminated  against
 in  a  manner  of  speaking,  because  of  our
 lack  of  resources.

 Now,  several  Members  have  drawn
 attention  to  the  needs  of  various  areas  and
 different  classes  of  people.  It  is  natural
 that  each  Member  should  draw  attention
 to  the  special  needs  of  his  own  State.

 We  are  very  conscious  of  the  lacunae  in
 the  Plan  and  the  needs  to  help  each  State.
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 Each  State  feels  that  if  it  could  have  more
 irrigation,  it  could  feed  the  whole  country,
 if  it  bad  certain  industrial  schemes,  it  could
 Provide  employment  to  vast  numbers  and
 they  are  right  in  thinking  so.  With  all
 Our  sympathy  with  these  demands  and
 aspirations,  it  is  not  possible  to  provide
 for  all  the  desirable  things  which  need  to
 be  done.  The  Plan  is  a  design  of  develop-
 ment  which  has  to  define  objectives  very
 selectively,  and  formulate  measures  which
 must  be  adopted  to  realise  these  objectives.
 While  the  goals  are  important,  the  means
 to  realise  them  are  not  less  important.  We
 have  heard  a  lot  about  how  many  more
 necessary  things  should  be  done,  but  not
 so  much  thought  has  been  given  nor  are
 Steps  proposed  for  the  achieving  of  these
 objectives.  In  the  months  and  years  ahead,
 Parliament  will  bave  the  opportunity  of
 discussing  these  measures.  One  of  the
 Hon.  Members  said  that  the  time  here  was
 much  too  short.  We  want  the  entire
 country  to  discuss  these  questions...

 AN  HON.  MEMBER  You  have
 imposed  Sec.  44  in  Delhi.  How  can  people
 here  discuss  ?

 SHRIMATI  INDIRA  GANDHI:  As
 we  have  said,  the  Plan  will  be  reviewed
 from  year  to  year  and  certainly  if  anything
 can  be  added  to  it  or  new  programmes  be
 taken  up,  there  will  be  no  hesitation  in
 doing  so.

 The  Plan  must  lead  the  country  forward
 with  greater  vigour  and  determination  to
 its  goal  of  a  more  prosperous  and  economic
 order.  Sir,  the  venarable  Acharya  ended
 his  speech  by  saying  or  by  asking  :  where
 is  the  country  going  ?  I  do  not  know  about
 the  hon.  Members.  But  I  personally  have
 no  doubt  at  all...

 SOME  HON.  MEMBERS:  Where  is
 it  going  ?

 SHRIMATI  INDIRA  GANDHI  :  It  is
 going  towards  progress  and  prosperity  and
 towards  lessening  of  disparity.  But  the
 journey  is  hard  and  long  and  it  is  going  to
 take  courage  and  determination  and  co-
 operation  of  all  of  us  together  ....(Interrup-
 tions).  It  is  upto  Shri  Piloo  Mody  to  find
 out  what  kind  of  Government  can  have  the
 people’s  support.  But  I  doubt  very  much
 if  it  is  his  Party.
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 MR.  SPEAKER:  There  are  a  number

 of  substitute  motions  before  us.

 SHRI  HUMAYUN  KABIR  :  The
 motion  of  the  Government  is  only  for
 taking  this  into  consideration.  We  have
 already  taken  it  into  consideration.  Now
 no  further  action  is  necessary.

 MR.  SPEAKER:  Some  have  meved
 substitute  motions.  For  instance,  Shri
 Vishwa  Nath  Pandey  has  moved  a  sub-
 stitute  motion.

 First  I  will  put  Shri  Masani’s  substitute
 motion  seeking  disapproval  of  the  Plan  to
 the  vote  of  the  House.

 The  question  is  :
 That  for  the  original  motton,  the

 following  be  substituted,  namely  :
 ‘This  House,  having  considered  the

 “Fourth  Five  Year  Plan  !969—74—
 Draft”,  laid  on  the  Table  of  the  House
 on  the  2Ist  April,  1969,  disapproves  of
 the  Draft  Plan  for  the  folowing
 reasons  :

 (a)  the  Draft  Fourth  Plan  clearly
 indicates  that  the  Government  has
 evidently  learnt  nothing  from  the
 failure  of  the  Second  and  Third
 Five  Year  Plans  ;  and  the  targets
 of  the  Plan  are  as  speculative  as
 those  of  the  Second  and  Third
 Plans  and  are  as  little  likely  to  be
 achieved  ;

 (b)  undue  emphasis  on  Heavy  Indus-
 tries  at  the  cost  of  Agriculture
 continues  to  be  a  feature  of  the
 Fourth  Plan  ;

 (c)  it  ignores  the  fact  that  the  high
 cost  economy  caused  by  inflation
 and  the  distortion  caused  by  the
 “rupee  countries”  racket  dooms
 the  hope  of  exporting  non-tradi-
 tional  commodities  to  disappoint-
 ment  ;

 (d)  it  concedes  that,  as  wasteful
 expenditure  cannot  be  curtalled
 further  excessive  taxation  and  a
 continuing  resort  to  deficit  finance
 will  become  necessary  ;  forther
 taxaticn  and  the  diversion  of  the
 people’s  savings  are  intended  to
 finance  increased  expenditure  on
 inefficient  800  unprofitable  govern-
 mental  undertakings  ;
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 (Mr.  Speaker]
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 (९)  agricultural  activities  are  threaten-
 ed  with  institutionalisation  ;  and

 (f)  even  while  conceding  that  controls
 and  the  licencing  system  are  not
 functioning  satisfactorily,  there  is
 no  readivess  to  turn  to  the  obvious

 {Division  No.  9

 Amat,  Shri  D.
 Amin,  Shri  R.  K.
 Atam  Das,  Shri
 Bharat  Singh,  Shri
 Birua,  Shri  Kolai
 Brij  Raj  Singh-Kotah,  Shri
 Deo,  Shri  K.  P.  Singh
 Deo,  Shri  P.  K.
 Desai,  Shri  C.  C.
 Devgun,  Shri  Hardayal
 Digvijai  Nath,  Shri
 Dipa,  Shri  A.
 Gowd,  Shri  Gadilingana
 Gupta,  Shri  Kanwar  Lal
 Joshi,  Shri  Jagannath  Rao
 Khan,  Shri  H.  Ajmal
 Kothari,  Shri  S.  S.

 Agadi,  Shri  S.  A.
 Aga,  Shri  Ahmad
 Ahmed,  Shri  F.  A.
 Arumugam,  Shri  R.  S.
 Awadesh  Chandra  Singh,  Shri
 Babunath  Singh,  Shri
 Bajpai,  Shri  Shashibhushan
 Barua,  Shri  Bedabrata
 Barupal,  Shri  P.  L.
 Basumatari,  Shri  D.
 Baswant,  Shri
 Bhagat,  Shri  8.  R.
 Bhagavati,  Shri
 Bhakt  Darshan,  Shri
 Bhandare,  Shri  R.  D.
 Bhanu  Prakash  Singh,  Sbri
 Bhargava,  Shri  B.  N.
 Bhola  Nath,  Shri
 Bobra,  Shri  Onkarlal
 Chanda,  Shri  Anil  K.
 Chandrika  Prasad,  Shri
 Chatterji,  Shri  Krishna  Kumar
 Chaudhary,  Shri  Nitiraj  Singh
 Chavan,  Shri  D.  R.
 Chavan,  Shri  Y.  B.
 Choudhury,  Shri  J.  K.
 Damani,  Shri  S.  R.

 aiternative  of  decontrol  and
 increased  competition  ;  and  the
 Plan  neglects  the  interests  of  the
 consumer’.  (I4)

 The  Lok  Sabha  divided  :

 AYES  6.42  brs.)

 NOES

 Kunte,  Shri  Dattatraya
 Kushwah,  Shri  Y.  S.
 Madhok,  Shri  Bal  Raj
 Masani,  Shri  M.  R.
 Megbrajji,  Sbri
 Mody,  Shri  Piloo
 Mohamad  Imam,  Shri
 Naik,  Shri  G.  C.
 Parmar,  Shri  D.  R.
 Patodia,  Shri  D.  N.
 Ramamoorthy,  Shri  P.
 Ranga,  Shrl
 Saboo,  Shri  Shri  Gopal
 Sharma,  Shri  B.  S.
 Sondbi,  Shri  M.  L.
 Xavier,  Shri  S.

 Dasappa,  Shri  Tulsidas
 Daschowdhury,  Shri  B.  K.
 Dass,  Shri  C.
 Deoghare,  Shri  N.  R.
 Deshmukh,  Shri  B.  D.
 Deshmukh.  Shri  Shivajirao  S.
 Dhuleshwar  Meena,  Shri
 Dinesb  Singh,  Shri
 Dwivedy,  Shri  Surendranath
 Ering,  Shri  D.
 Gandhi,  Shrimati  Indira
 Ganesh,  Shri  K.  R.
 Gautam.  Shri  C.  D.
 Gavit,  Shri  Tukaram
 Ghosh,  Shri  Parimal
 Gudadinni,  Shri  8.  K.
 Gupta,  Shri  Lakhan  Lal
 Hajarnawis,  Shri
 Hari  Krishana,  Shri
 Hem  Raj,  Shri
 Himastsingka,  Shri
 Iqbai  Singh,  Shri
 Jadhav,  Shri  Tulshidas
 Jaggaiah,  Shri  K.
 Jagjiwan  Ram,  Shri
 Jamir,  Shri  S.  C.
 Jamna  Lal,  Shri
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 Kahandole,  Shri  Z.  M.
 Karan  Singh,  Dr.
 Kesri,  Shri  Sitaram
 Khan,  Shri  M.  A.
 Krishna,  Shri  M.  R.
 Kureel,  Shri  B.  N.
 Kushok  Bakula,  Shri
 Lakshmikanthamma,  Shrimati
 Lalit  Sen,  Shri’
 Laskar.  Shri  N.  R.
 Laxmi  Bai,  Shrimati
 Mahajan,  Shri  Vikram  Chand
 Mahida,  Shri  Narendra  Singh
 Mabishi.  Dr.  Sarojini
 Malhotra,  Shri  Inderjit
 Mandal,  Dr.  P.
 Mehta,  Shri  P.  M.
 Melkote,  Dr.
 Menon,  Shri  Govinda
 Minimata,  Shrimati  Agam  Dass  Guru
 Mirza,  Shri  Bakar  Ali
 Mishra,  Shri  Bibhuti
 Mohsin,  Shri
 Mrityunjay  Prasad,  Shri
 Mokerjee,  Shrimati  Sharda
 Murti,  Shri  M.  S.
 Nahata,  Shri  Amrit
 Nanda,  Shri
 Nayar,  Dr.  Sushila
 Oraon,  Shri  Kartik
 Pahadia,  Shri
 Palchaudhori,  Shrimati  Ila
 Pandey,  Shri  K.  N.
 Pandey,  Sbri  Vishwa  Nath
 Pant,  Shri  K.  C.
 Paokai  Haokip,  Shri
 Parmar,  Shri  Bhaljibhai
 Partap  Singh,  Shri
 Parteasarathy,  Shri
 Patel,  Shri  Manibhai  J.
 Patil,  Shri  A.  V.
 Patil,  Shri  C.  A.
 Patil,  Shri  Deorao
 Patil,  Shri  S.  B.
 Patil,  Sbri  S.  0.
 Patil,  Shri  T.  A.
 Poonacha,  Shri  C.  M.
 Pramanik,  Shri  J.  N.
 Qureshi,  Shri  Shaffi
 Radhabai,  Shrimati  B.
 Raghu  Ramaiah,  Shri
 Raj  Deo  Singh,  Shri
 Rajani  Gandha,  Komari
 Raju,  Shri  D.  B.
 Ram  Dhan,  Shri
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 Ram  Dhani  Das,  Shri
 Ram  Sewak,  Shri
 Ram  Subhag  Singh,  Dr.
 Ram  Swarup,  Shri
 Rana,  Shri  M.  B.
 Randhir  Singh,  Shri
 Rao,  Shri  Jaganath
 Rao,  Dr.  K.  L.
 Rao,  Shri  K.  Narayana
 Rao,  Shri  Muthbyal
 Rao,  Shri  J.  Ramapathi
 Rao,  Shri  Thirumala
 Rao,  Dr.  द  K.  R.  V.
 Reddy,  Shri  P.  Antony
 Reddy,  Shri  R.  D.
 Rohatgi,  Shrimati  Sushila
 Roy,  Shri  Bishwanath
 Saha,  Dr.  S.  K.
 Saigal,  Shri  A.  S.
 Saleem,  Shri  M.  Y.
 Sankata  Prasad,  Dr.
 Savitri  Shyam,  Shrimati
 Sayeed,  Shri  P.  M.
 Sen,  Shri  Dwaipayan
 Sen,  Shri  P.  G.
 Sethuramae,  Sbri  N.
 Shambhu  Nath,  Shri
 Shankaranand,  Shri
 Shastri,  Shri  8.  N.
 Shastri,  Shri  Ramanand
 Shastri,  Shri  Sheopujan
 Sheo  Narain,  Sbri
 Sher  Singh,  Shri
 Shinde,  Shri  Annasahib
 Shukla,  ShriS.  N.
 Siddeshwar  Prasad,  Shri
 Singh,  Shri  D.  N.
 Sinha,  Shri  R.  K.
 Snatak,  Shri  Nar  Deo
 Solanki,  Shri  S.  M.
 Sonar,  Dr.  A.  G.
 Sonavane,  Shri
 Sudarsanam,  Shri  M.
 Supakar,  Shri  Sradhakar
 Swaran  Singh,  Shri
 Tiwary,  Shri  D.  N.
 Tiwary,  Shri  K.  N.
 Uikey,  Shri  M.  G.
 Ulaka,  Shri  Ramachandra
 Veerappa,  Shri  Ramachandra
 Venkatasubbaiah,  Shri  P.
 Verma,  Shri  Balgovind
 Virbhadta  Singh,  Shri
 Vyas,  Shri  Ramesh  Chandra
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 MR.  SPEAKER:  The  result*  of  the  (d)  immediate  drastic  steps  be  taken
 division  is  :  to  end  the  loot  let  loose  by  profiteers,

 Ayes:  33  ;  Noes  63  ;  Abstentions  39.  grain  speculators  and  hoarders  in  order

 The  Noes  have  it  ;  the  Noes  have  it.
 The  motion  was  negatived.

 SHRI  SURENDRANATH  DWIVEDY  :
 There  are  more  abstensions  than  ‘Noes’,

 SHRI  VASUDEVAN  NAIR  (Peermade):
 Shri  Ramavatar  Shastri’s  substitute  motions
 No.  5  and  6  may  be  put  to  vote  separately.

 SHRI  SHIVA  CHANDRA  JHA.  My
 substitue  motion  No.  3  may  also  be  put  to
 vote  separately.

 MR.  SPEAKER:  The  Lobbies  have
 cleared  already.  I  need  not  have  them
 cleared  again.

 The  question  is  :
 That  for  the  original  motion,  the  follow-

 ing  be  substituted,  namely  :—
 “This  House  having  considered  the

 “Fourth  ‘Five:  Year  Plan  969—74
 Draft”  laid  on  the  Table  of  the  House
 on  the  2ist  April,  1969,  is  of  the  opinion
 that—

 (a)  the  basic  principles  underlined
 in  the  alternative  drafted  by  the  State
 Planning  Board  constituted  by  UF
 Government  of  Kerala  be  made  the
 basis  of  the  Fourth  Plan  in  order  to
 give  it  the  shape  of  public  welfare
 Plan  ;  the  points  raised  by  the  Kerala
 Chief  Minister  and  West  Bengal  Deputy
 Chief  Minister  in  the  last  meeting  of
 National  Development  Council  be
 included  ia  the  Fourth  Plan  ;

 (b)  the  policy  of  non-capitalistic
 development  be  adopted  after  rejecting
 the  policy  of  capitalistic  development  ;

 (c)  banks  basic  industries,  tea-planta-
 tions,  foreign  trade,  foreign  oil  com-
 panies,  wholesale  trade  of  foodgrains
 be  nationalised  to  break  the  increasing
 monopoly  of  75  capitalist  families  on
 the  country’s  economic  life  and  imme-
 diate  steps  be  taken  to  look  into  the
 charges  and  corruption  alleged  against
 Birla  brothers  ;

 to  check  the  rise  in  prices  of  essential
 commodities  ;

 {e)  guarantee  of  need-based  wages,
 merger  of  DA  with  pay,  neutralisation
 of  full  dearness  allowance,  safeguarding
 the  Trade  Union  rights  and  scrapping
 off  anti-strike  and  other  repressive  legal
 provisions  in  order  to  enable  working
 classes  of  the  country  to  take  active
 part  in  the  mic  develop
 works  of  the  country  be  included  in
 the  Plan  ;  and

 (f)  more  financial  provision  be  made
 for  uniform  progress  of  Bihar,  Eastern
 UP,  Orissa,  Rajasthan,  Gujarat  and
 other  backward  States  ;  concrete  and
 effective  steps  be  taken  to  remove
 regional  imbalance  and  basic  industries
 be  extended  in  the  public  sector  in  the
 country  (5)
 That  for  the  original  motion,  the  follow-

 ing  be  substituted,  namely  :—
 “This  House  having  considered  the

 “Fourth  Five  Year  Plan  969—74—
 Draft”  laid  on  the  Table  of  the  House
 on  the  2Ist  April,  1969,  is  of  the  opinion
 that—

 (a)  effective  steps  be  taken  to  imple-
 ment  legislation  regarding  land  reforms
 with  a  view  to  increase  agricultural
 output  so  as  to  make  country  self-
 dependent  in  the  matter  of  foodgrains  ;
 to  distribute  free  waste  land  and
 Government  fallow  land  among  agricu!-
 tural  labourers  and  poor  farmers  and
 to  make  available  fertilizers  and  seeds
 at  cheap  prices  and  electricity  be  pro-
 vided  in  villages  at  cheap  rates  ;

 (b)  agricultural  labourers  be  provid-
 ed  with  land  for  cultivation  and  the
 minimum  wages  be  assured  to  them  ;

 (c)  effective  steps  be  taken  to  remove
 unemployment  ;

 (d)  land  revenue  on  the  uneconomic
 holdings  be  abolished  and  slabwise  agri-
 cultural  income-tax  be  introduced  ;

 (e)  funds  allocated  for  the  public
 sector  in  the  Plan  be  increased  and

 *The  following  Members  also  recorded  their  votes  for  ‘NOES’  !
 Sarvashri  Buta  Singh  and  Y.  B.  Tarodekar,
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 those  allocated  for  the  private  sector  be
 reduced  ;  and

 (f)  funds  allocated  {n  the  Plan  for
 irrigation,  socal  welfare,  education,
 electricity,  agriculture,  foodgrains,
 development  of  industries,  development

 Division  No,  20)  AYES

 Adichan,  Shri  P.  C.
 Badrudduja,  Shri
 Banerjee,  Shri  S.  M.
 Basu,  Shri  Jyotirmoy
 Bhagaban  Das,  Shri
 Biswas,  Shri  J.  M.
 Daschowdhury,  Shri  8.  K.
 Gupta,  Shri  Indrajit
 Jha,  Sbri  Bhogendra
 Kalita,  Shri  Dhireswar
 Kushwah,  Shri  Y.  S.
 Lakkappa,  Shri  K.
 Madhukar,  Shri  K.  M.
 Mangalathumadam,  Shri
 Meghachandra,  Shri  M.

 NOES

 Agadi,  Shri  S.  A.
 Aga,  Shri  Abmad
 Ahmed,  Shri  F.  A.
 Arumugan,  Shri  R.  S.
 Awadesh  Chandra  Singh,  Shri
 Babunath  Singh,  Shri
 Barua,  Shri  Bedabrata
 Barupal,  Shri  P.  L.
 Basumatari,  Shri
 Baswant,  Shri
 Bhagat,  Shri  B.  R.
 Bhagavati,  Shri
 Bhakt  Darshan,  Shri
 Bhandare,  Shri  R.  D.
 Bhanu  Prakash  Singh,  Shri
 Bhargava,  Shri  B.  N.
 Birua,  Shri  Kolai
 Bohra,  Shri  Onkarlal
 Buta  Singh,  Shri
 Chanda,  Shri  Anil  K.
 Chandrika  Prasad,  Shri
 Chatterji,  Shri  Krishna  Kumar
 Chaudhary,  Shri  Nitiraj  Singh
 Chavan,  Shri  D.  R.
 Chavan,  Shri  Y.  B.
 Choudhury,  Shri  J.  K.
 Damani,  Shri  S.  RB.
 Dasappa,  Shri  Tulsidas
 Dass,  Shri  C.
 RDeoghare,  Shri  N.  R.
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 of  roads  and  highways,  bouse-building,
 water-supply  schemes,  development  of
 backward  classes  and  labour  welfare  be
 increased.”  (6)

 The  Lok  Sabha  divided.

 ‘(16.51  brs.

 Molahu  Prasad,  Shri
 Nair,  Shri  Vasudevan
 Nambiar,  Shri
 Nihal  Singh,  Shri
 Pandey,  Shri  Sarjoo
 Paswan,  Shri  Kedar
 Patil,  Shri  N.  R.
 Ramamurti,  Shri  P.
 Saboo,  Shri  Shri  Gopal
 Satya  Narain  Singh,  Shri
 Shastri,  Shri  Ramavatar
 Shastri,  Shri  Sheopujan
 Umanath,  Sbri
 Yadav,  Shri  Jageshwar

 Deshmukh,  Shri  8.  D.
 Deshmukh,  Shri  Shivajirao  S.
 Dhuleshwar  Meena,  Shri
 Digvtjai  Nath,  Shri
 Dinesh  Singh,  Shri
 Dwivedi,  Shri  Nageshwar
 Ering,  Shri  D-
 Gandhi,  Shrimati  Indira
 Ganesh,  Shri  K.  R.
 Gautam,  Shri  C.  D.
 Gavit,  Shri  Tukaram
 Ghosh,  Sbri  Parimal
 Gudadinni,  Shri  B.  K.
 Gupta,  Shri  Lakhan  Lai
 Hajarnawis,  Shri
 Hari  Krishna,  Shri
 Hem  Raj,  Shri
 Himatsingka,  Shri
 Igbal  Singh,  Shri
 Jadhav,  Shri  Tulshidas
 Jadhav,  Shri  V.  N.
 Jaggaiab,  Shri  K.
 Jagjiwan  Ram,  Sbri
 Jamir,  Shri  S.  C.
 Jamna  Lal,  Shri
 Kahandole,  Sbri  Z.  M.
 Karan  Singh,  Dr.
 Kesri,  Shri  Sitaram
 Khan,  Shri  M.  A.
 Krisboa,  Shri’  M.  R,
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 Kureel,  Shri  B.  N.  Ram  Subhag  Singh,  Dr.
 Kushok  Bakula,  Shri  Ram  Swarup,  Shri
 Lakshmikanthamma,  Shrimati  Rapa,  Sbri.M..B.
 Lalit  Sen,  Shri  Randhir  Singh,  Shri
 Laskar,  Shri  N.  R.  Rao,  Sbri  Jaganath
 Laxmi  Bai,  Shrimati  Rao,  Dr.  K.  L.
 Mahajan,  Sbri  Vikramchand
 Mahbida,  Shri  Narendra  Singh
 Mahishi,  Dr.  Sarojini
 Malhotra,  Shri  Inder  J.
 Mandal,  Shri  Yamuna  Prasad
 Master,  Shri  Bhola  Nath
 Mehta,  Shri  P.  M.
 Melkote,  Dr.
 Menon,  Shri  Govinda
 Minimata  Agam  Dass  Guru,  Shrimati
 Mirza,  Sbri  Bakar  Ali
 Mishra,  Shri  Bibhuti
 Mohsin,  Shri
 Mrityunjay  Prasad,  Shri
 Mukerjee,  Shrimati  Sharda
 Mulla,  Shri  A.  N.
 Murti,  Shri  M.  S.
 Nahata,  Shri  Amrit
 Nanda,  Shri
 Nayar,  Dr.  Sushila
 Oraon,  Shri  Kartik
 Pahadia,  Shri  Jagannath
 Palcboudhburi,  Shrimati  la
 Pandey,  Shri  K.  N.
 Pandey.  Shri  Vishwa  Nath
 Pant,  Shri  K.  ८.
 Paokai  Haokip,  Shri
 Parmar,  Shri  Bhaljibhai
 Partap  Singh,  Shri
 Parthasarathy,  Sbri
 Patel,  Shri  Manubhai
 Patil,  Shri  Anantrao
 Patil,  Shri  C.  A.
 Patil,  Shri  Deorao
 Patil,  Shri  S.  B.
 Patil,  Shri  S.  D.
 Patil,  Shri  T.  A.
 Poonacha,  Shri  C.  M.
 Pramanik,  Shri  J.  N.
 Qureshi,  Shri  Mohd.  Shaffi
 Radhabai,  Shrimati  B.
 Raghu  Ramaiah,  Shri
 Raj  Deo  Singb,  Shri
 Rajni  Devi,  Shrimati
 Raju,  Shri  D.  8.
 Ram  Dhan,  Shri
 Ram  Dhani  Das,  Shri
 Ram  Sewak,  Shri  Choudbury

 Rao,  Shri  K.  Narayana
 Rao,  Shri  Muthyal
 Rao,  Shri  J.  Ramapathi
 Rao,  Shri  Thirumala
 Rao,  Dr.  ५.  K.  R.  ५.
 Ready,  Shri  P.  Antony
 Reddy,  Shri  R.  .D.
 Rohatgi,  Shrimati  Sushila
 Roy,  Shri  Bishwanath
 Saha,  Dr.  8.  K.
 Saigal,  Shri  A.  8.
 Saleem,  Shri  M.  Yunus
 Sanghi,  Shri  N.  K.
 Sankata  Prasad,  Dr.
 Savitri  Shyam,  Shrimati
 Sayeed,  Shri  P.  M.
 Sen,  Shri  Dwaipayan
 Sen,  Shri  P.  G.
 Sethuraman,  Shri  N.
 Shambbu  Nath,  Shri
 Shankaranand,  Shri  B.
 Shashi  Bhushan,  Shri
 Shastri,  Shri  Biswanarayan
 Shastri,  Sbri  Ramanand
 Sheo  Narain,  Shri
 Sher  Singh,  Shri
 Shinde,  Shri  Anpasahib
 Shukla,  Shri  S.  N.
 Siddheshwar  Prasad,  Shri
 Singh,  Shri  D.  N.
 Snatak,  Shri  Nar  Deo
 Sinha,  Shri  R.  K.
 Solanki,  Shri  S.  M.
 Sonar,  Dr.  A.  0.
 Sanavave,  Shri
 Sudarsanam,  Shri  M.
 Supakar,  Shri  Sradhakar
 Swaran  Singh,  Shri
 Tarodekar,  Shri  V.  B.
 Tiwary,  Shri  D,  N.
 Tiwary,  Sbri  K.  N.
 Uikey,  Shri  M.  G.
 Ulaka,  Shri  Ramachandra
 Veerappa,  Shri  Ramachandra
 Venkatasubbaiad,  Shri  P.
 Verma,  Shri  Balgovind
 Virbhadra  Singh,  Sbri
 Vyas,  Shri  Ramesh.  Chandra
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 MR.  SPEAKER  :  The  result*  of  the
 division  is:  Ayes  29  ;  Noes  168 ;  Absten-
 ‘ions  33.  The  Noes  have  it;  the  Noes
 have  it.

 The  motion  was  negatived,
 MR.  SPEAKER  :  What

 S.  C.  Jha's  substitute  motion  ?
 about  Shri

 SHRI  SHIV  CHANDRA  JHA  :  I  press it  to  division.

 MR.  SPEAKER:  What  about  Shri
 Humayun  Kabir's  substitute  motion  ?

 SHRI  HUMAYUN'  KABIR  :  I  press
 it  to  division.

 MR.  SPEAKER  :  There  must  be  some
 limit.  I  thought  the’  House  had  agreed
 that  on  one  or  two  substitute  motions  there
 would  be  division.  Insisten¢e  on  division
 on  every  substitute  motion  by  the’  mover
 of  such  a  motion  is  sothething'I  am  hot
 able  to  understand.  It  takes  sonie  time  for
 the  voting  machine  to  work  again.  I  can-
 not  put  the  next  motion  to  vote  by  division
 immediately.

 I  shall  now  put  No.  3,  substitute
 motion  by  Shri  S.C.  Jha  to  vote.  Let
 the  Opposition  have  the  satisfaction.

 The  question  is  :
 That  for  the  original  motion,  the

 following  be  substituted,  namely  :—
 ‘This  House,  having  considered  the

 Division  No.  23)
 Atam  Das,  Shri
 Banerjee,  Shri  S.  M.
 Biswas,  Shri  J.  M.
 Daschowdhury,  Shri  B:  K.
 Gupta,  Shri  Indrajit
 Jha,  Sbri  Bhogendra‘
 Jha,  Shri  Shiva  Chandra
 Kalita,  Shri  Dhireswar  *

 AYES
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 “Fourth  Five  Year  Plan  969  —74—Draft”,
 laid  on  the  Table  of  the  House  on  the
 2Ist  April,  1969,  is  of  opinion  that—

 (a)  the  plan  is  glaringly  devoid  of
 any  scientific  philosophy  of  Plan-
 ping  ;

 (b)  it  has  not  pointed  out  the  press-
 ing  need  of  the  nationalization  of
 the  commanding  heights  of  the
 economy,  such  as,  banks,  whole-
 sale  foreign  and  internal  trade,
 steel  and  coal  and  has  failed  to
 show  how  the  qualitative  change
 in  land-ownership  be  brought
 about  ;

 (c)  it  has  made  no  provision  for  the
 workers’  participation  in  the
 Management  of  the  public  under-
 takings  and  that  the  income  ceil-
 ings  to  the  ratio  of  one  to  ten  be
 immediately  put  into  effect  ;

 (d)  the  P.L.  480  funds  retained  and
 used  by  American  Embassy  in
 India  be  immediately  frozen  ;

 (e)  it  has  not  pointed  out  how  the
 full  employment  in  the  country
 would  be  brought  into  being  ;
 and

 (f)  ft  has  failed  to  point  out  how  the
 peoples  participation  in  the  Plan
 implementation  be  possible  with-
 out  planning  the  press,  in  the
 shape  of  Planned  Press  and  Party
 Press.”  (3)

 The  Lok  Sabha  divided.
 [I6.54  brs,

 Krishna,  Shri  S.  M.
 Kushwah,  Shri  ४.  S.
 Molabu  Prasad,  Shri
 Nair,  ShriVasudenan
 Nihal!  Singb,  Shri
 Pandey,  Shri  Sarjoo
 Shastri,  Shri  Sheopujan

 NOES

 Adichan,  Shri  P.  ८.
 Agadi,  Shri  S.  A.
 Aga,  Shri  Ahmad
 Ahmad,  Sbri  F.  A.
 Arumugam,  Shri  R.  S.

 Awadesh  Chandra  Singh,  Shri
 Babunath  Singh,  Shri
 Barua,  Shri  Bedabrata
 Barupal,  Shri  P.  L.
 Basumatari,  Shri

 *The  following  Members  also  recorded  their  votes  for  AYES;  Sarvashri  Shiva
 Chandra  Jba  and  Viswanatha  Menon.
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 Baswant,  Shri
 Bhagat,  Shri  B.  R.
 Bhagavati,  Shri
 Bhakt  Darshan,  Shri
 Bhandare,  Shri  R.  D.
 Bhanu  Prahash  Singh,  Shri
 Bhargava,  Shri  B.  N.
 Birua,  Shri  Kolai
 Bohra,  Sbri  Onkarlal
 Buta  Singh,  Shri
 Chanda,  Shri  Anil  K.
 Chandrika  Prasad,  Shri
 Chatterji,  Shri  Krishna  Kumar
 Chaudbary,  Shri  Nitiraj  Singh
 Chavan,  Shri  D.  R.
 Chavan,  Shri  Y.  B.
 Chouwdhury,  Shri  J.  K.
 Damani,  Shri  S.  R.
 Dasappa,  Shri  Tulsidas
 Dass,  Shri  ८.
 Deoghare,  Shri  N.  R.
 Deshmukh,  Shri  B.  D.
 Deshmukh,  Shri  Shivajirao  S.
 Dhuleshwar  Meena,  Shri
 Dinesh  Singh,  Shri
 Dwivedi,  Shri  Nageshwar
 Ering,  Shri  D.
 Gandhi,  Shrimati  Indira
 Ganesh,  Shri  K.  R.
 Gavit,  Shri  Tukaram
 Ghosh,  Shri  Parimal
 Gudadinni,  Shri  8.  K.
 Gupta,  Shri  Lakhan  Lal
 Hajarnawis,  Sbri
 Hari  Krishna,  Shri
 Hem  Raj,  Shri
 Himatsingka,  Shri
 Iqbal  Singh,  Shri
 Jadhav,  Shri  Tulshidas
 Jadhav,  Shri  V.  N.
 Jaggaiah,  Shri  K.
 Jagjiwan  Ram,  Shri
 Jamir,  Shri  S.  con
 Jamna  Lal,  Shri
 Kahandole,  Shri  Z.  M.
 Karan  Singh,  Dr.
 Kesri,  Shri  Sitaram
 Khan,  Shri  M.  A.
 Krishna,  Shri  M.  R.
 Kureel,  Shri  8.  N.
 Kushok  Bakula,  Shri
 Lakshmikanthamma,  Sbrimati
 Lalit  Sen,  Shri
 Laskar,  Shri  N.  R.
 Laxmi  Bai,  Shrimati
 Mahajan,  Shri  Vikramchand
 Mahida,  Shri  Narendra  Singh
 Mahishi,  Dr.  Sarojini
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 Malhotra,  Shri  loder  J.
 Mandal,  Sbri  Yamuna  Prasad
 Master,  Shri  Bhola  Nath
 Mehta,  Shri  P.  M.
 Melkote,  Dr.
 Menon,  Shri  Govinda
 Minimata  Agam  Dass  Guru,  Shrimati
 Mirza,  Shri  Bakar  Ali
 Mishra,  Shri  Bibhuti
 Mohsin,  Shri
 Mrityunjay  Prasad,  Shri
 Mukerjee,  Shrimati  Sharda
 Murti,  Shri  M.  S.
 Nahata,  Shri  Amrit
 Nanda,  Shri
 Nayar,  Dr.  Sushila
 Oraon,  Shri  Kartik
 Pahadia,  Shri  Jagannath
 Palchoudhuri,  Shrimati  Ila
 Pandey,  Shri  K.  N.
 Pandey,  Shri  Vishwa  Nath
 Pant,  Shri  K.  C.
 Paokai  Haokip,  Shri
 Parmar,  Shri  Bhaljibhai
 Partap  Singh,  Shri
 Parthasarathy,  Shri
 Patel,  Shri  Manubhai
 Patil,  Shri  Anantrao
 Patil,  Shri  ८.  A.
 Patil,  Shri  Deorao
 Patil,  Shri  S.  B.
 Patil,  Shri  S.  0.
 Patil,  Shri  T.  A.
 Poonacha,  Shri  C.  M.
 Pramanik,  Shri  J.  N.
 Qureshi,  Shri  Mohd.  Shaffi
 Radhabai,  Shrimati  B.
 Raghu  Ramafah,  Shri
 Raj  Deo  Singh,  Shri
 Rajni  Devi,  Sbrimati
 Raju,  Shri  D.  B.
 Ram  Dhan,  Shri
 Ram  Dhani  Das,  Shri
 Ram  Sewak,  Shri  Dhowdhary
 Ram  Subhag  Singh,  Dr.
 Ram  Swarup,  Shri
 Rana,  Shr)  M.  8.
 Randhir  Singh,  Shri
 Rao,  Shri  Jaganath
 Rao,  Dr.  K.  L.
 Rao,  Shri  K.  Narayana
 Rao,  Shri  Mutbyal
 Rao,  Shri  J.  Ramapathi
 Rao,  Shri  Thirumala
 Rao,  Dr.  दि  K.  R.  V.
 Reddy,  Shri  P.  Antony
 Reddy,  Shri  R.  D.



 3I3  Draft
 gay

 Year  VAISAKHA  22,  89]  (SAKA)  Companies  (Amdt.)  Bil)  3]4 jan
 Robatgi,  Shrimati  Sushila
 Roy,  Shri  Bishwanath
 Saboo,  Shri  Shri  Gopal
 Saha,  Dr.  S.  K.
 Saigal,  Shri  A.  S.
 Saleem,  Shri  M.  Yunus
 Sanghi,  Shri  N.  K.
 Sankata  Prasad,  Dr.
 Savitri  Shyam,  Shrimati
 Sayeed,  Sbri  P.  M.
 Sen,  Shri  Dwaipayan
 Sen,  Shri  P.  G.
 Shambhu  Nath,  Shri
 Shankaranand,  Shri
 Shashi  Bhushan,  Shri
 Shastri,  Shri  Biswanarayan
 Shastri,  Shri  Ramanand
 Sheo  Narain,  Shri
 Sher  Singh,  Shri
 Shinde,  Shri  Annasahib
 Shukla,  Shri  S.  N.
 Siddheshwar  Prasad,  Shri
 Singh,  Shri  D,  N.
 Sinha,  Shri  R.  K.
 Snatak,  Shri  Nar  Deo
 Sonar,  Dr.  A.  G.
 Sonavane,  Shri
 Sudarsanam,  Shri  M.
 Supakar,  Shri  Sradhakar
 Swaran  Singh,  Shri
 Tarodekar,  Shri  V.  B.
 Tiwary,  Shri  D.  N.
 Tiwary,  Shri  K.  N.
 Uikey,  Shri  M.  G.
 Ulaka,  Shri  Ramachandra
 Venkatasubbaiab,  Shri  P.
 Verma,  Shri  Balgovind
 Virbhadra  Singh,  Shri
 Vyas,  Shri  Ramesh  Chandra

 MR.  SPEAKER:  The  result®  of  the
 division  is:  AYES:  1S3  Noes  164;
 Abstentions  29.

 The  motion  was  negarived.

 MR.  SPEAKER  :  I  shall  now  put  sub-
 stitute  motion  No.  2  by  Shri  Kabir  to  the
 vote  of  the  House.

 Substitute  motion  No,  722  was  put  and
 negatived,

 MR.  SPBAKER:  I  shall  now  put
 substitute  motion  No.  !7  by  Shri  Tenneti
 Viswanatham  to  the  vote  of  the  House.

 Substitute  motion  No.  77  was  put  and
 negatived,

 SHRI  CHANDRIKA  PRASAD  :  I  am
 not  pressing  my  substitute  motions  Nos.  5
 and  16.  I  seek  leave  of  the  House  to
 withdraw  them

 Substitute  motions  Nos.  7  and  76  were,
 by  leave,  withdrawn,

 SHRI  JAGANNATH  RAO  JOSHI
 (Bhopal):  The  doors  are  continuously
 closed  and  members  are  held  up  out-
 side.

 MR.  SPEAKER:
 agreed.

 I  know  that  was
 5  or  8  makes  no  differeace.

 SHRI  S.M.  BANERJEE  (Kanpur):
 People  should  think  that  there  is  sec.  144
 inside.

 MR.  SPEAKER:  I  shall  now  put
 substitute  motion  No.  7  by  Shri  Shri
 Chand  Goyal  to  vote.

 Substitute  motion  No.  7  was  put  and
 negatived.

 MR.  SPEAKER:  All  the  substitute
 motions  are  now  disposed  of.  We  now
 proceed  to  the  next  item  on  the  agenda.

 SHRI  RANGA  :  Therefore,  the  plan
 has  been  dismissed.

 6.55  hrs,

 COMPANIES  (AMENDMENT)  BILL—
 contd,

 MR.  SPEAKER  :  The  House  will  now
 take  up  further  consideration  of  the  Com-
 panies  (Amendment)  Bill.  Shri  Kanwar
 Lal  Gupta  was  on  his  legs..-(Interruptions.)

 SHRI  SURENDRANATH  DWIVEDY
 (Kendrapara)  :  So,  the  Plan  has  not  been
 approved  by  the  House.

 MR.  SPEAKER  it  is  only  motion
 for  consideration  of  the  Plan.

 AN  HON.  MEMBER  :
 time  for  general  discussion  ?

 What  is  the

 *The  following  Members  also  recorded
 NOES:  Sarvasbri  0.  0.  Gautam  and

 their  votes  :  AYES  :  Shri  Kedar  Paswan,
 S.  M.  Solanki.


